[List of cases which were e-filed during the month of FEBRUARY 2024

S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

H. SANJEEV| 301, Extension[Petition U/s 9 of Arbitration Act,OMP(I)COMM-86/2024 01.02.2024 ITATA MOTORSFINANCE[MAYANKMAHAI9873347330 Imayank_mahajanos [31.01.2024
UMAR Block, Tis Hazari1996 ILTD.VSDEPAK KUMAR YADAV JAN (@yahoo.com

IAGGARWAL, Courts, Delhi

IDISTRICT JUDGE

(COMMERCIAL 301, Extension[Execution Petition [EX.COMM-49/2024 02/03/24 Punjab National Bank Vs SahilAjay Sharma  [8960773915 hjaysharma236@gmalo2.02.2024

ICOURT)-01 Block, Tis Hazari Trading Company il.com
Courts, Delhi
1301, ExtensionRecovery CS COMM-191/2024 03.02.2024 ISASHI JAIN VS KARTIKISANTOSH 0313780408 ISBPANDEY7@YAHO[02.02.2024
Block, Tis Hazari IAGGARWAL KUMAR 0.COM
Courts, Delhi
1301, ExtensionRecovery CS COMM-194/2024 03.02.2024 ICANARA BANK VS RAJENDERVANDANA 9811426199 vandanabhatiag96@yl02.02.2024
Block, Tis Hazari IPRASAD GOEL BHATIA lahoo.com
Courts, Delhi
1301, ExtensionRecovery CS COMM-195/2024 03.02.2024 ID P Electricals Pvt LtdVsKavitaANANTKUMAR 9810134489 lhajelaylawassociates [02.02.2024
Block, Tis Hazari IChauhan HAJELAY (@gmail.com
Courts, Delhi
1301, ExtensionRecovery CS COMM-219/2024 08.02.2024 IM/S INVICTUS DIGITALVSM/SPAWAN 9899090801 [deepakraoadvocatc@ [07.02.2024
Block, Tis Hazari IDIGAMBERCOMPUTECH PVT LTD [SINGHTANWA gmail.com
Courts, Delhi R
1301, ExtensionMisc. Petition Misc. DJ-98/2024 00.02.2024 THE POLO LAURENCOMPANY VSSHRAVAN 6201970125 unitedmark@uniteda [08.02.2024
Block, Tis Hazari [HOME NEEDS BANSAL Indunited.com
Courts, Delhi
301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-99/2024 09.02.024 [TATA CAPITAL LTD VS MUNNIANISH BHOLA (9811452022 lanish_bhola17@yaho [08.02.2024
Block, Tis Hazari1996 IDEVI o.com
Courts, Delhi
1301, Extension[Petition U/s 9 of Arbitration Act,OMP(I)COMM-100/2024 00.02.024 I[TATA CAPITAL LTDVSMOHIT JANISH BHOLA |9811452022 lanish_bhola17@yaho [08.02.2024
Block, Tis Hazari1996 lo.com

Courts, Delhi

1301, ExtensionlPetition U/s 9 of Arbitration Act,OMP(I)COMM-101/2024 00.02.024 [TATA CAPITALJANISH BHOLA (9811452022 lanish_bhola17@yaho [08.02.2024
Block, Tis Hazari1996 ILTDVSOMPRAKASH o.com
Courts, Delhi
301, ExtensionRecovery CS COMM-240/2024 15.02.2024 IPRATEEK JAIN PROPRIETOROFRAM 0958430361 linfoarpslegalsolution.|14.02.2024
Block, Tis Hazari IAAPRA OVERSEASPRAKASHSONI lcom
Courts, Delhi INDIAVSRAMESH

ISINGHPROPRIETOR OR
301, ExtensionRecovery CS COMM-241/2024 15.02.2024 ANUBHAV WADHWA VSSATYENDRA (9811161525 sksinghll6 @gmail.co [14.02.2024
Block, Tis Hazari IMUNICIPAL CORPORATIONOHKUMAR SINGH m

Courts, Delhi IDELHI
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1301, Extension[Execution Petition EX.COMM-70/2024 15.02.2024 IR S Cargo Vs Icici Bank Ltd IAMARDEEP 9818451845 ladvocatemaini@gmai14.02.2024
Block, Tis Hazari IMAINI l.com
Courts, Delhi
1301, ExtensionRecovery ICS COMM-252/2024 16.02.2024 ISUSHIL KUMAR SAHU VS MOHAN|SUNIL KUMAR (9811080567 Imohan  tradine:com|15.02.2024
Block, Tis Hazari TRADING COMPANY loanv(@vahoo.com
Courts, Delhi
1301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-110/2024 16.02.2024 [TATA MOTORS FINANCELTD VSMAYANKMAHA|9873347330 Imayank_mahajanos [15.02.2024
Block, Tis Hazari1996 IDEV CHAUHAN EARTHMOVERS PJAN (@yahoo.com
Courts, Delhi
1301, Extension[Petition U/s 9 of Arbitration Act,OMP(I)COMM-111/2024 16.02.2024 ITATA MOTORS FINANCELIMITEDIMAYANKMAHA{9873347330 Imayank_mahajanos [15.02.2024
Block, Tis Hazari1996 VS J K ENTERPRIESES JAN (@yahoo.com
Courts, Delhi
1301, ExtensionRecovery ICS COMM-253/2024 16.02.2024 A AND A ASSOCIATES VS NAVEEN|SUBHASH 0810459344 chandraadv3i@gmailf15.02.2024
Block, Tis Hazari [KUMAR ICHANDRA .com
Courts, Delhi
301, ExtensionMisc. Petition Misc. DJ-123/2024 20.02.2024 ISHRI VINOD AGGARWAL VS MAMIT GUPTA (7903431804 vinod.agr@gmail.com{19.02.2024
Block, Tis Hazari VAHID
Courts, Delhi
301, ExtensionRecovery CS COMM-277/2024 22.02.2024 ISUNIL BANSALVSMUNICIPALJSATYENDRA (9811161525 sksinghll6 @gmail.co [21.02.2024
Block, Tis Hazari ICORPORTIIONOF DELHI IKUMAR SINGH m
Courts, Delhi
1301, Extension[Execution Petition [EX.COMM-77/2024 23.02.2024 Payshree Tea AndIndustries LimitedSanjay Aggarwal{9871369954 Aggarwal.sanjay1974 [22.02.2024
Block, Tis Hazari Vs Umesh Verma (@gmail.com
Courts, Delhi
301, ExtensionExecution Petition EX.COMM-80/2024 26.02.2024 [K P Diamonds Pvt LtdVsSiddhiAnil 9211249216 lanilkumarbhargav@g|24.02.2024
Block, Tis Hazari Uewels [KumarBhargav Imail.com
Courts, Delhi
1301, ExtensionRecovery CS COMM-312/2024 28.02.2024 [HINDUSTAN SHUDH|SHRAVAN 6201970125 unitedmark@uniteda [27.02.2024
Block, Tis Hazari IGHEEUDHYOG OPC PRIVATEBANSAL ndunited.com
Courts, Delhi ILTDVSBHAWNA GUPTA
2 IDR. KAMINI LAU,/CENTRAL @ IOMP(I) (COMM.) 55/2024 08-02-2024 Shamsher Singh Vs MunicipalABDUL KALAM (9871989405 Advkalamabu.gmail.co7-02-2024

IDISTRICT ICorporation Of Delhi om

(COMMERCIAL

ICOURT)-02
9 IOMP(I) (COMM.) 56/2024 08-02-2024 [Kulbhusan Gupta Vs Ramesh Singh [Vikram 0811101108 sanjayaggarwal345@ [07-02-2024

Aggarwal lyahoo.com
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Courts, Delhi

9 OMP(I) (COMM.) 57/2024 08-02-2024 [Hemant Sethi Vs Ram Lal Bagga lsubhash 0810459544 07-02-2024
lchander
9 IOMP(I) (COMM.) 03/2024 08-02-2024 [Hdfc Bank Ltd Vs Manish Garg JAnish Bhola 0811452022 Anish 07-02-2024
bhola17avah4o.com
9 OMP(I) (COMM.) 04/2024 08-02-2024 [Tata Motors Finance Ltd Vs DepakIMAYANK 0873347330 Imayank_mahajanos [07-02-2024
[Kumar Yadav 0534 IMAHAJAN (@yahoo.cpm
3 IMS. ILLA RAWAT,CENTRAL (303, Extension|Suit for Recovery CS COMM 182/2024 01.02.2024 AMARDEEP DAHIYA v/s RCCODEEPAK 0711156516 IADVNAMANISSRAN31.01.2024
IDISTRICT JUDGE, Block, Tis Hazari INFRA ICHAUHAN [@GAMAIL.COM
ICOMMERCIAL Courts, Delhi
ICOURT-03
1303, Extension|Suit for Recovery CS COMM-185/2024 02.02.2024 VARUN PALIWAL V/S NICHIKAUSHIK 0654713565 IVAKALATINDIA@G [30.01.2023
Block, Tis Hazari IMANUFACTURING PVT LTD ICHATTERJEE IMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery CS COMM-204/2024 06.02.2024 ISMT. MEENU V/S ASHISH INARENDER (9313780408 INOT AVAILABILE |03.02.2024
Block, Tis Hazari KUMAR
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-209/2024 07.02.2024 ALSTONE INTERNATIONAL V/SVINEET JAIN (9716141409 INOT AVAILABILE [05.02.2024
Block, Tis Hazari IGAYATRI
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-210/2024 07.02.2024 IM/S S K EDUCATION VS KDROHIT 0810189223 [ROHIT1996VASHIS [|04.02.2024
Block, Tis Hazari [BACHPAN UNIQUE SCHOOL IVASHISHTH HT@GMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-211/2024 07.02.2024 ILUXMI DRY FRUITS & SPICES VS SSANTOSH 8527113608 ISANTOSHTIWARIA [04.02.2024
Block, Tis Hazari IR TRADER TTWARI IDVOCATE@GMAIL.
Courts, Delhi ICOM
1303, Extension|Suit for Recovery CS COMM-237/2024 15.02.2024 IDAVENDER KR AGGARWAL VSSANTOSH 9911641844 IADVOCATESHAKTI [15.02.2024
Block, Tis Hazari [HANS RAJ COLLEGE TIWARI WARI25@GMAIL.CO|
Courts, Delhi M
1303, Extension|Suit for Recovery CS COMM-238/2024 15.02.2024 IMANSHU ARORA V/S M/S SAIBHUPENDER [9811433605 BHUPENDERMITH [13.02.2024
Block, Tis Hazari ISALES IMITHANI IANI4@GMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery CS COMM261/2024 19.02.2024 INEERAJ NAGPAL V/S ABHISHEKIBABBAR &9810076766 IBABBARSANDASSO [16.02.2024
Block, Tis Hazari IGARG IASSOCIATES ICIATES@GMAIL.CO
Courts, Delhi M
303, Extension|Suit for Recovery CS COMM-273/2024 21.02.2024 [RAJA GARG V/S MCDQ ISATYENDRA 9811161525 ISKSINGH116 @GMAI
Block, Tis Hazari KUMAR SINGH [L.COM
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IWINDING WIRE

1303, Extension|Suit for Recovery CS COMM-291/2024 24.02.2024 IM/S SDE AGRO PVT LTD V/SRAJESH 0313882282 IVASHISHTH.RAJES [22.02.2024
Block, Tis Hazari IBHUVANESHI TRADERS IVASHISHTH [H23@GMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-300/2024 26.02.2024 SEIMENS HEALTH CARE VS WELLJSUKREET 0918250327 IGARIMA@KSAND.C [20.02.2024
Block, Tis Hazari INESS PATH CARE IKAPOOR OM
Courts, Delhi
1303, ExtensionARBITRATION OMP I COMM 87/2024 01.02.2024 HDFC V/S JATIN SUBHASHIANISH BHOLA [9811452022 IANISHBHOLA17@Y [30.01.2024
Block, Tis Hazari ICHANDRA AHOO.COM
Courts, Delhi
1303, Extension|Suit for Recovery MISC DJ 124/24 20.02.2024 ICANARA BANK V/S PREM CHAND [PRANAY 0873101002 IPARNAY7ADVOCAT [19.02.204
Block, Tis Hazari ISHARMA [E@GMAIL.COM
Courts, Delhi
1303, ExtensionEXECUTION PETITION [EX. 64/24 14.02.2024 IMEENA TANWAR V/S MCD S. K. SINGH 0811161525 ISKSINGH116 @ GMAI
Block, Tis Hazari IL.COM
Courts, Delhi
1303, ExtensionEXECUTION PETITION [EX 65/24 14.02.2024 [RAJA GARG V/S MCDQ S. K. SINGH 0811161525 ISKSINGH116 @ GMAI
Block, Tis Hazari IL.COM
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM 318/2024 29.02.2024 ISBI V/S AVDESH SAXENA IVIJAY 09810210832 INOT AVAILABLE 28.02.2024
Block, Tis Hazari [PRAKASH
Courts, Delhi
1303, ExtensionARBITRATION 123/2024 20.02.2024 [HDFC BANK VS AKHTARI JANISH BHOLA (9811452022 JANISHBHOLA17@Y [NA
Block, Tis Hazari AHOO.COM
Courts, Delhi
MS ANIL KUMARICENTRAL {304 EXTENSIONRECOVERY ICS(COMM)181/2024 01.02.2024 IBHUPENDER SINGH VS. KURBAN[MOHD 0210804751 INA 04.12.2023
ISISODIA, DISTRICT] BLOCK THC IALI NOORAI INADEEM
JUDGE, KHAN
ICOMMERCIAL
ICOURT-04 304 EXTENSIONEXECUTION EX. (COMM)44/2024 02.02.2024 IPNB V/S AJAY KHATRI IPAWAN 7042522003 INA 28.01.2023
IBLOCK THC [KUMAR GUPTA|
1304 EXTENSIONRECOVERY CS (COMM)-197/2024 05.02.2024 IM/S CREAMY COUNTY VS. M/SSH. AKSHAY|999905161 ladshaymahajan2027 |24.01.2024
BLOCK THC IADARSH TEA AND FOODMAHAJAN (@gmail.com
IPRODUCTS
304 EXTENSIONRECOVERY CS (COMM)-196/2024 05.02.2024 IM/S JIWAN BOOKSISH. SANJAY|9871325777 hayushidhawan81@g [01.02.2024
IBLOCK THC INTERNATIONAL PVT. LTD. VS/DHAWAN Imail.com
IM/S AKARSHBOOK DEPOT
1304 EXTENSIONRECOVERY CS (COMM)-199/12024 05.02.2024 IM/S  ARIHANT INSULATION|SH. SUNILj9718549317 ISHARMASUNIL545 [01.02.2024
BLOCK THC [HOUSE VS. M/S SUPER SHAKTISHARMA (@GMAIL.COM
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INTERNATIONAL LTD.

1304 EXTENSIONPERMANENT AND MANDATORY|CS(COMM)-217/2024 08.02.2024 IM/S SONOTEK CASSETTESSH. D.S.(0818000645 ILAWOFFICE_ADVO [06.02.2024
BLOCK THC INJUNCTION ICOMPANY VS JITENDER SINGH[KHATANA ICATEMANENDRA@

[RAWAT IYAHOO.COM
1304 EXTENSIONARBITRATION U/S 9 IOMP (I) (COMM)-95/2024 [09.02.2024 IDCB BANK LTD. VS. AJMER]SH. ANISH|9811452022 Anish_bhola17yahoo.[07.02.2024
BLOCK THC [RAMNIWAS Ors BHOLA lcom
1304 EXTENSIONREVIEW PETITION U/S 114 RP(CIVIL)-1/2024 00.02.2024 ISUNITA GAJRANI VS. GOVIND|SH. RISHABH|[8287828816 INA 06.02.2024
BLOCK THC IAGENCY THAKUR
1304 EXTENSIONEXECUTION [EX (COMM)66/2024 14.02.2024 IMANMOHAN SINGH WADHWAISH. AVINASH (9871441764 IAKTRIVEDIOFFICES|10.0.2024
BLOCK THC IVS. MCD (@GMAIL.COM
1304 EXTENSIONRECOVERY ICS(COMM)249/2024 16.02.2024 IPAWAN KUMAR BHARARA VS/KSHITIJ 0876546372 IKSHIJITMATHUR2916.02.2024
IBLOCK THC ISANJEEV KUMAR CHHATWAL IMATHUR (@GMAIL.COM
1304 EXTENSIONRECOVERY ICS(COMM)260/2024 19.02.2024 ISUNITA GUPTA VS. ANNAPURNAISH. ANUNAYA{9899834055 IANUNAYA.MEHTA [16.02.2024
IBLOCK THC IBHANDAR IMEHTA (@GMAIL.COM
1304 EXTENSIONARBITRATION OMP I COMM/121/2024 26.02.2024 ISYED FARAZUDDIN AND ANR VS{SH. M. SUFIAN|9873344786 ISUFTANSIDDIQUI@ [14.02.2024
BLOCK THC [FAISAL ANJUM ISIDDIQUI IGMAIL.COM
304 EXTENSIONEXECUTION [EX (COMM)81/2024 27.02.2024 IDEEPAK STATIONARY VSSH. NIKHIL9718353555 INIKHILGARG1993@ [24.02.2024
BLOCK THC AMEREX PVT LTD IGARG IGMAIL.COM
1304 EXTENSIONARBITRATION OMP (I)COMM 122/2024 27.02.2024 ITATA CAPITAL LTD VS. BABU RAM|SH. ANISH|9811452022 JANISH_BHOLA17@ [24.02.2024
BLOCK THC BHOLA IYAHOO.COM
304 EXTENSIONj151 CPC IMISC DJ/139/2024 28.02.2024 IPUNJAB NATIONAL BANK VS|SH.GAURAV (9953226302 IPRAKASH.GAURAV [16.02.2024
BLOCK THC ISHYAM TANEJA l01@GMAIL.COM
1304 EXTENSIONRECOVERY ICS (COMM)315/2024 20.02.2024 IS K EDUCATION PVT LTD VS.,ROHIT 0810189223 IROHIT1996VASHIS [20.02.2024
BLOCK THC IBACHPAN CONVENT SCHOOL IVASHISHT HT@GMAIL.COM
304 EXTENSIONEXECUTON EXECUTION (COMM)+06.02.2024 IM/S DAIRY CHEM CORPORATION|SH. VIRENDER/9968196623 [Email.vtarn481@outl [30.01.2024
BLOCK THC 50/2024 VS. HIMALYA FOODTARUN look.com
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1305 EXTENSION BRECOVERY OMP (I) COMM-82/2024 01.02.2024 ITATA CAPITAL FINANCE SERVICE[MAYANK MAHA 7503464768] 01.02.2024

1305 EXTENSION BEXECUTION [EX. COMM-47/2024 02.02.2024 IREETA JAIN V/S KIRTI PARKASHAABDUL VAHID 8383953944JAIN.ADITYARAJ@ (03.02.2024
IYAHOO.COM

1305 EXTENSION BRECOVERY ICS COMM-190/2024 05.02.2024 ISTATE BANK OF INDIA V/S AJIT KISURESH KUMA| 0810099445 03.02.2024

1305 EXTENSION BRECOVERY ICS COMM-2020/2024 05.02.2024 IHERO MOTOCORP LIMITED V/S AJAASTHA SHARY 9718209970 06.02.2024

1305 EXTENSION BRECOVERY OMP COMM-12/2024 05.02.2024 IVIJAY VERGIYA DISTRIBUTION PVAKHIL SHANKH 9643292695admin@diazlegal.in  |07.02.2024
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1305 EXTENSION BPERMANENT AND MANDATORY[EX. COMM-54/2024 08.02.2024 VAHANUMRAH INDIA PVT. LTD. VISANJKET AGAR 9582063085 08.02.2024

1305 EXTENSION BARBITRATION U/S 9 ICS COMM-218/2024 00.02.2024 INFINITY GLOBAL CSP PVT. V/S AJG L SONI 9910343564support@infiassoctes [08.02.2024
.com

1305 EXTENSION BREVIEW PETITION U/S 114 ICS COMM-225/2024 09.02.2024 IDIVYAM GUPTA V/S MONICA CHAADITYA JAIN 9811506620 12.02.2024

1305 EXTENSION BEXECUTION ICS COMM-234/2024 14.02.2024 JARANKA INDUSTRIES LTD. V/S MIVIJAY SINGH 9112574762 14.02.2024

1305 EXTENSION BRECOVERY [EX. COMM-67/2024 16.02.2024 ANSHUL GUPTA V/S MANOJ KUM/BHANU MOHA} 8851783607 14.02.2024




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
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1305 EXTENSION BRECOVERY OMP(I)COMM-108/2024 Imayank_mahajanos

(@yahoo.com

19.02.2024 ITATA MOTORS FINANCE LTD. V/S[MAYANK MAHA 9873347330 16.02.2024

1305 EXTENSION BARBITRATION OMP(I) COMM—112/2024 [26.02.2024 IDFC FIRST BANK V/S TANYA QURMAYANK MAHA 7503464768] 17.02.2024
1305 EXTENSION BLOCK THC ICOUNTER CLAIM -10/2024 [27.02.2024 IMOHINDER SINGH V/S PUNAM BASACHIN KR. BA| 8130827451 17.02.2024
1305 EXTENSION BARBITRATION OMP(I)COMM-114/2024 27.02.2024 ITATA MOTORS FINANCE LTD. V/S[MAYANK MAHA 7503464768] 19.02.2024

1305 EXTENSION Bi51 CPC OMP (I) COMM-82/2024 28.02.2024 ITATA CAPITAL FINANCE SERVICEMAYANK MAHA 7503464768 01.02.2024
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1305 EXTENSION BRECOVERY [EX. COMM-47/2024 29.02.2024 IREETA JAIN V/S KIRTI PARKASHAABDUL VAHID 8383953944JAIN.ADITYARAJ@ [03.02.2024
IYAHOO.COM
MS. BARKHA|CENTRAL Y410 CS (COMM) 188/2024 03-02-2024 ISTATE BANK OF INDIA VS. ALISH. JEEWAN/9810099243 VPGADVOCATE@G [01-02-2024
IGUPTA, DISTRICT] IMOHAMMAD [PARKASH IMAIL.COM
JUDGE, IGUPTA
(COMMERCIAL
ICOURT)
K10 CS (COMM) 102/2024 03-02-2024 INIKHIL GARG VS. M/S SUNRISE[SH. LOVEKESH|0891947575 ILOVEKESH27@GMA|01-02-2024
ICOPIERS (P) LTD. IAGGARWAL [L.COM
K10 OMP(I)(COMM) 92/2024 06-02-2024 IM/S INDUSIND BANK LTD. VS/SH. VIDUR9818388241 IVIDURSIKKA@TRU [03-02-2024
IM/S SHARMA DIESEL & ANR. ISIKKA ILEGAL.CO.IN
K10 CS (COMM) 216/2024 08-02-2024 IM/S DEVRAHASH. B.S. MALIK |[9540461477 IBSMALIKADVOCAT [06-02-2024
ICOMMUNICATIONS LTD. VS| [E80@GMAIL.COM
IPRADEEP KUMAR MISHRA
K10 CS (COMM) 221/2024 00-02-2024 IM/S J B OSWAL GARMENTS VS,/SH. MOHIT|9911092666 IMOHITAGARWALA [|05-02-2024
IM/S CHARVI CREATIONSAGARWAL INDCO@GMAIL.COM|
IPRIVATE LIMITED & ORS.




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

k10 ICS (COMM) 220/2024 00-02-2024 IM/S KATYANI MAA TEXTILES VS/SH. MOHIT|9911092666 IMOHITAGARWALA |05-02-2024
IM/S CHARVI CREATIONSAGARWAL INDCO@GMAIL.COM|
[PRIVATE LIMITED & ORS.

K10 CS (COMM) 222/2024 12-02-2024 IMANJUL PUBLISHING HOUSESH. NAVDEEP9811311360 INSINGH_1908@YA [01-02-2024
IPVT. LTD. VS. MR. KARAN ISINGH [HOO.CO.IN

K10 OMP(I)(COMM) 102/2024 12-02-2024 IPROTIUM FINANCE LIMITED VS SH. JOGINDER9810315334 PUSJURIS@GMAIL. [06-02-2024
[FALCON AUTO ENGINEERINGSUKHIJA ICOM
[PVT. LTD. & ORS.

k10 OMP(I)(COMM) 103/2024 14-02-2024 IDCB BANK LTD. VS. SADIQ ALI ISH. ANISH|9811452022 JANISH_BHOLA17@ [26-12-2023

IBHOLA IYAHOO.COM

K10 OMP(I)(COMM) 104/2024 14-02-2024 IDCB BANK LTD. VS. OMVEERSSH. ANISH[9811452022 JANISH_BHOLA17@ [26-12-2023
IVIJENDER SINGH & ANR. [BHOLA IYAHOO.COM

K10 (OMP(I)(COMM) 105/2024 15-02-2024 ISHIV BABU PATHAK  VS/MS. INDIRA[9810380313 INDIRAMARLA17@ [13-02-2024
INORTHERN RAILWAY IMARLA IGMAIL.COM

K10 CS (COMM) 246/2024 16-02-2024 IM/S DONEC APPARELS PRIVATHSH. MOHIT|8457902716 IMOHITS.SETH@GM [13-02-2024
ILIMITED VS. M/S GULSHANSETH AIL.COM
IGARMENTS
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k10 ICS (COMM) 247/2024 16-02-2024 IM/S SHAKTI TRADING CO. VS/SH. PANKAJi9910878747 13-02-2024
IMR. RAHUL TYAGI R. VERMA

k1o CS (COMM) 257/2024 17-02-2024 IM/S A&A ASSOCIATES VS. AMIT|SH. SUBHASH|9810459344 ICHANDRAADV31@Gl14-02-2024
IKUMAR ICHANDRA IMAIL.COM

K10 CS (COMM) 258/2024 17-02-2024 BANK OF BARODA VS. SANJEET|SH. UMESH9910568669 IADVUMESHJOSHI@[16-02-2024
THAKUR JOSHI IGMAIL.COM

k10 ICS (COMM) 276/2024 22-02-2024 IM/S NPT PAPERS PVT. LTD. VS/A.K. 9999448797 [KUSHAGRABANSAL [17-02-2024
IPARAS JAIN IASSOCIATES (@ AKASSOCIATES.O

RG.IN
K10 CS (COMM) 304/2024 27-02-2024 ISH. SATYA PAL GUPTAVS. MCD  |SH. A.K|9871441764 JAKTRIVEDILAWOFF]22-02-2024
[TRIVEDI ICE@GMAIL.COM

K10 CS (COMM) 265/2024 20-02-2024 IHERO INVESTCORP PRIVATESH. PRAMOD|9718209970 AASTHA@THELEGI [16-02-2024
ILIMITED VS. ASHOK KUMAR KUMAR SINGH IST.COM

K10 OMP(I)(COMM) 107/2024 16-02-2024 ITATA MOTORS FINANCE LTD. VS{SH. MAYANK9873347330 IMAYANK_MAHAJA |07-02-2024

ANITA

IMAHAJAN

INo5@YAHOO.COM
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k1o IMISC DJ 141/2024 28-02-2024 [CICI BANK VS. AMAN ARORA . 26-02-2024
ALRA
7 MS. KAVERICENTRAL |COURT ROOMSEC. 9 ARBTN. OMP(I) COMM)83/2024 01.02.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 0873347330 Imayank_mahajanos [31.01.2024

IBAWEJA, DISTRICT] 1302 IDEEPAK KUMAR YADAV IMAHAJAN (@yahoo.com

JUDGE,

ICOMMERCIAL

ICOURT-07
COURT ROOMSEC. 9 ARBTN. OMP(I) COMM)84/2024 01.02.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 9873347330 Imayank_mahajanos [31.01.2024
1302 IDEEPAK KUMAR YADAV IMAHAJAN (@yahoo.com
COURT ROOMSUIT FOR RECOVERY ICS(COMM) 189/2024 03.02.2024 STATE BANK OF INDIA VSJEEWAN 0810099243 ipgadvocate@gmail.c |01.02.2024
1302 IDEEPAK KUMAR IPARKASH jom

IGUPTA

COURT ROOMISUIT FOR RECOVERY ICS(COMM) 203/2024 06.02.2024 IM/S ASK AUTOMOTIVE LTD. VSPRAMOD 9718209970 lhastha@thelegist.com|02.02.2024
1302 ASHOK KUMAR KUMAR SINGH
COURT ROOMSUIT FOR RECOVERY ICS(COMM) 212/2024 07.02.2024 IMEENU JAIN VS SACHIN KUMAR [HARDIK 7859984398 ladvocatehardikaggar [06.02.2024
1302 IAGGARWAL wal@gmail.com
COURT ROOMSUIT FOR RECOVERY ICS(COMM) 213/2024 07.02.2024 J[UCO BANK VS M/S SHRI BALAJIMANOJ 0211938138 Imanojkumaradv81@go6.02.2024
1302 [TRADING COMPANY UMAR Imail.com
COURT ROOMISEC. 34 ARBTN. ICS(COMM) 227/2024 12.02.2024 [UCO BANK VS M/S LUSH%ANOJ 0211938138 Imanojkumaradv81@go9.02.2024
1302 TRADING COMPANY UMAR Imail.com
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COURT ROOMISUIT FOR RECOVERY ICS(COMM) 231/2024 13.02.2024 IMRAN ASHRAF VS S.P. SHUKLA |ABHISHEK 8802636284 12.02.2024
1302 UMAR
COURT ROOMISUIT FOR RECOVERY CS(COMM) 233/2024 14.02.2024 ISTANDARD CHARTERED BANK VSADDTYA 9044888880 IADDTYA.KAPOOR@ [09.02.2024
1302 INAND KISHORE PATNI KAPOOR [ERUDITELEGAL.ASI
A

COURT ROOMSUIT FOR RECOVERY ICS(COMM) 236/2024 14.02.2024 IM/S JAGRITI JPLASTICS LTD. VSRAKESH 9711771000 rakesh.advocate18@g|13.02.2024
1302 IM/S SHAGUN ENTERPRISES PVT[KUMAR Imail.com

ILTD.
COURT ROOMSEC. 9 ARBTN. OMP(I) COMM 117/2024 19.02.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 0873347330 Imayank_mahajanos [15.02.2024
1302 IDEV CHAUHAN EARTH MOVERS [MAHAJAN (@yahoo.com
COURT ROOMISUIT FOR RECOVERY CS(COMM) 274/2024 21.02.2024 IMOHD. IBRAHIM VS M/S PRISHA[VAIBHAV JAIN (8447465059 vaibhavj2897@gmail.[17.02.2024
1302 INDUSTRIES lcom
COURT ROOMISUIT FOR RECOVERY CS(COMM) 278/2024 22.02.2024 IVIVA BOOKS PVT. LTD. VS BOOKS[INARENDER  [9811140704 Invashishta@gmail.co [13.02.2024
1302 JAND BOOKS IVASHISHTA Im
COURT ROOMSUIT FOR RECOVERY ICOUNTER CLAIM 11/2024 [22.02.2024 IM/S LEXLA ENERGY INDIA PVT[RAKESH K|9899454835 rksto8@gmail.com [21.02.2024
1302 ILTD. VS M/S SUPRABHAT|SHUKLA

I[ELECTRICT CO. PVT. LTD.
COURT ROOMISEC. 9 ARBTN. OMP(I) COMM 117/2024 23.02.2024 TATA CAPITAL LTD. VS DEEPANISH BHOLA [9811452022 Anish_bhola1y@yahofe1.02.2024
1302 ISHIKHA DAGA lo.com
COURT ROOMISUIT FOR RECOVERY ICS(COMM) 290/2024 24.02.2024 IHPL ELECTRIC & POWER LTD. VSVIJAY 0810210832 vijayprakashg682@g [14.02.2024
1302 JANENDRA SINGH CHOUHAN IPRAKASH Imail.com
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COURT ROOMISUIT FOR RECOVERY OMP(I)COMM 120/2024 24.02.2024 [DFC FIRST BANK LTD. VS KAMALGURPREET 8860070760 lgs.lawattorney@gmai [23.02.2024
1302 IKANT GUPTA ISINGH l.com
COURT ROOMISUIT FOR RECOVERY ICS(COMM) 299/2024 26.02.2024 S K TANDON VS M/S MEKASTERSANJEEV 0811117362 savasharma@yahoo.c[24.02.2024
1302 [ENGINEERING SERVICES PVT/SHARMA lom
ILTD.
COURT ROOMSUIT FOR RECOVERY ICS(COMM) 308/2024 27.02.2024 IVAIBHAV AGGARWAL VS MADHU|SUMIT KUMAR[9818621098 ladvsumitrana@gmail [17.02.2024
1302 IAGRO CHEM IRANA .com
COURT ROOMSUIT FOR RECOVERY CS(COMM) 311/2024 28.02.2024 ISTATE BANK OF INDIA VS CHARU[VARUN R[0818365119 IVARUNCHANDIOK [24.02.2024
1302 IPRASAD ICHANDIOK (@GMAIL.COM
COURT ROOMISUIT FOR RECOVERY ICS(COMM) 320/2024 29.02.2024 IM/S LANDSEA IMPEX LIMITED VSPRAMOD 09811594109 p.k.sinha72@gmail.c [28.02.2024
1302 ISHAPOS SERVICES PVT. LTD. [KUMAR SINHA lom
8 SH. AMIT KUMAR,Central 1308EXTENSION [ARBITRATION & CONCILIATIONOMP (1) (COMM) 85/2024 [01.02.2024 [HDFC BANK LTD VS PARVESHIANISH BHOLA 9811452022 lanishbhola17@gmail. [30.01.2024

IDISTRICT JUDGE, IBLOCK THC IACT ILAKRA lcom

ICOMMERCIAL

ICOURT-08
I308EXTENSION [RECOVERY OF MONEY ICS (COMM) 184/2024 02.02.2024 INARESH KUMAR GANDHI VSS.B.PANDEY [9313780408 ISBPANDEY7@YAHO[31.01.2024
BLOCK THC IMOAZZAM SIDDIQUE 0.COM
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 208/2024 07.02.2024 IM/S SKL EQUIPMENT PVT LTD VSSHAHRUK 8800384384 ladvshahrukhahmad@{o4.02.2024
IBLOCK THC TP UNDER CARRIAGE PVT LTDKHAN lgmail.com

IORS

I308EXTENSION [ARBITRATION & CONCILIATIONIOMP (1) (COMM) 98/2024 [09.02.2024 ITATA CAPITAL FINANCIAJANISH BHOLA 9811452022 lanishbhola1y@gmail. [08.02.2024
IBLOCK THC IACT ISERVICES LTD VS MOHIT lcom
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I308EXTENSION |[EXECUTION EXECUTION (COMM)[12.02.2024 IM/S PAYAL POLYPLAST VS M/SIAMIT GUPTA [9810224624 lamitguptaadv366@g [06.02.2024
IBLOCK THC 59/2024 IPLATINUM POLYMERS Imail.com
1308EXTENSION [EXECUTION EXECUTION 13.02.2024 IM/S KAPOOR TRADING CO. VSROHIT 9958823185 rohit.an2009@gmail. [08.02.2024
IBLOCK THC (COMM)62/2024 IM/S SEMINAR APPARELSGOSWAMI lcom

[THROUGH PROP. NAZMA BEGUM
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 229/2024 13.02.2024 IM/S AMEREX PVT LTD VSRAJESH 0811331125 rbhatia_advocate@yal09.02.2024
BLOCK THC IPARICHAY KAPOOR IBHATIA hoo.com
I308EXTENSION [EXECUTION [EXECUTION 14.02.2024 IBKL. AGRO FOOD LTD VS SUMITIDEEPAK JAIN (8588826199 ldkj.adv@gmail.com [12.02.2024
IBLOCK THC (COMM)68/2024 IKUMAR
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 243/2024 15.02.2024 IBANK OF BARODA VS AMIT ALOK [UMESH JOSHI (9910568669 ladvumeshjoshi@gma [13.02.2024
BLOCK THC fil.com
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 255/2024 16.02.2024 INDIAN SURGICAL COMPANY VSDHRUV 0871195870 [dhruvkumra@gmail.cfi4.02.2024
IBLOCK THC JABHA CHAUDHARY PROP [KUMAR lom

IGANPATI DRUG
I308EXTENSION |[RECOVERY OF MONEY CS (COMM) 280/2024 22.02.2024 ISUNIL VS MCD ISATYENDERA (9811161525 sksingh16@gmail.co [18.12.2023
BLOCK THC KUMAR Im
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 264/2024 17.02.2024 IM/S GUNSHIKHA MARKETINGSUMIT 9718704960 sumit@abott.in 17.02.2024
IBLOCK THC ICO. VS AWADESH PRASAD WADHWA
1308EXTENSION [RECOVERY OF MONEY CS (COMM) 267/2024 20.02.2024 ILANCER FOOTWEAR INDIA PVTISHRAM VIR9818365011 vatsadvocate1978 @g [16.02.2024
IBLOCK THC ILTD VS PRADEEP KESHWANTI IVATS Imail.com
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ICABLES AND CORDS PVT LTD

I308EXTENSION [RECOVERY OF MONEY CS(COMM) 279/2024 22.02.2024 ISUNIL BANSAL VS MCD 0811161525 sksingh16@gmail.co [17.02.2024
IBLOCK THC UMAR SINGH Im
1308EXTENSION [EXECUTION EXECUTION (COMM)22.02.2024 ICOTY GERMANY GMBH VSSHRAVAN 6201970125 unitedmark@uniteda [20.02.2024
IBLOCK THC 75/2024 ICHARNJEET SINGH BANSAL Indunited.com
I308EXTENSION |ARBITRATION &OMP 1) (COMM)[23.02.2024 ITATA CAPITAL FINCIAL SERVICESJANISH BHOLA (9811452022 lanishbhola17@gmail. [21.02.2024
BLOCK THC ICONCILIATION ACT 118/2024 ILTD VS CHAITANYA GOGAJI lcom

ICONSTRUCTION AND STONH

ICRUSHER LTD
1308EXTENSION [RECOVERY OF MONEY ICS (COMM) 288/2024 24.02.2024 IM/S AB BUILDERS THROUGHROBIN 9560905884 robinbhardwaj529@g[21.02.2024
IBLOCK THC [PROP. VS MCD IBHARDWAJ Imail.com
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 287/2024 24.02.2024 ISH. SATYA PAL GUPTAVSMCD  [AVINASH 0871441764 aktrivedilawoffices@g22.02.2024
BLOCK THC IKUMAR Imail.com

[TRIPATHI

1308EXTENSION [ARBITRATION & CONCILIATIONOMP (1) (COMM) 13/2024 [24.02.2024 INALINI GUPTA VS UGRO CAPITALJAYANT 0868088968 jayantprasad67@gmal23.02.2024
IBLOCK THC IACT ILTD IPRASAD fil.com
I308EXTENSION |[EXECUTION EXECUTION (COMM)23.02.2024 IBALWANT RAI AND SONS VSJATIN 9953283177 jka.legal@gmail.com [21.02.2024
IBLOCK THC 78/2024 ILEGALEAGLES ASSENTIAGGARWAL

IRESOLUTION LLP
1308EXTENSION [RECOVERY OF MONEY CS (COMM) 288/2024 24.02.2024 IM/S AB BUILDERS THROUGH[ROBIN 0560905884 robinbhardwaj529@gf21.02.2024
IBLOCK THC IPROP. VS MCD IBHARDWAJ Imail.com
1308EXTENSION [RECOVERY OF MONEY CS (COMM) 293/2024 20.02.2024 IM/S ANU AUTOMOBILES THJTUSHAR 9557619380 info@dsnrlegal.com [20.02.2024
IBLOCK THC VARUNMAHINDRA VS SKYLARKMUDGIL
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I308EXTENSION |[RECOVERY OF MONEY CS (COMM) 306/2024 27.02.2024 IPUNJAB NATIONAL BANK VSMOHIT RAJ 8800792205 Imohitrajadvocate@g [26.02.2024
IBLOCK THC IPAWAN AHUJA Imail.com
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 310/2024 28.02.2024 ISTATE BANK OF INDIA VS RENU [VARUN 0818365119 IVARUNCHANDIOK [27.02.2024
IBLOCK THC ICHANDIOK (@GMAIL.COM
I308EXTENSION [MISC.APPLICATION IMISC.DJ/138/2024 28.02.2024 IVIPIN MITTAL VS RAKESH GUPTAINARENDER (9818943602 narenderprabhakar@ [08.11.2023
BLOCK THC IPRABHAKAR gmail.com
) ISH. DEEPAK GARG,/Central 1309 THIRD|CS (COMM.) CS (COMM)/205/2024 06-02-2024 [Surrender Mohan Jain Vs SpacgANSH GUPTA,98105534309, ISHARMAFAGUN7@ [05.02.2024

IDISTRICT IFLOOR Offset [FAGUN 0999610554 IGMAIL.COM

ICOMMERCIAL EXTENTION ISHARMA

ICOURT-09 IBLOCK
1309 THIRDICS (COMM.) CS (COMM)/228/2024 13-02-2024 [Kiran Shorewala Vs Meenakshi JASHWANI 9311176739, lashwini.mishrai@yahf12.02.2024
FLOOR IMISHRA 0811514844 oo.co.in
EXTENTION
BLOCK
1309 THIRDICS (COMM.) CS (COMM)/250/2024 16-02-2024 Anmol Bhatia Vs Arsh WardrobeANIL KUMAR(9810134793 ALLIPCARE@GMAL [15.02.2024
FLOOR ICollection ISAHU IL.COM
EXTENTION
IBLOCK
1309 THIRD|CS (COMM.) ICS (COMM)/266/2024 20-02-2024 [Levis Struss Company Vs AshokSHARAVAN 6201970125 rishiunitedandunited.|19.02.2024
IFLOOR [Kumar KUMAR lcom
[EXTENTION IBANSAL
IBLOCK
1309 THIRDICS (COMM.) CS (COMM)/268/2024 20-02-2024 Paspal Singh Vs Ranjeet Singh IMOHIT BATRA,09911893100, ladv.batra@gmail.comf19.02.2024
IFLOOR ISAKET 0650838589
EXTENTION IGAKHAR saket.gakhar@gmail.d
IBLOCK lom
1309 THIRD(CS (COMM.) ICS (COMM)/281/2024 22-02-2024 JAshok Kumar Nagpal Proprietor OfSHAILENDER (9810076766 17.02.2024
FLOOR IM/s Karan Trading Co Vs SmiBABAR
EXTENTION INimmi Garg Proprietor Of M/s Pujal
BLOCK Silk And Sarees
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1309 THIRDICS (COMM.) CS (COMM)/289/2024 24-02-2024 IMs S K Educations Pvt Ltd VSROHIT 0810189223 rohit1996vashist@gme3.02.2024
FLOOR [Pramod Singh Dangi IVASHISHT lail.com
EXTENTION
IBLOCK
1309 THIRD(CS (COMM.) CS (COMM)/294/2024 26-02-2024 [Hero Investcorp Private Limited VS§PRAMOD 9718209970 aastha@thelegist.comf24.02.2024
FLOOR JAshok Kumar IKUMAR SINGH
EXTENTION
IBLOCK
1309 THIRD|CS (COMM.) CS (COMM)/295/2024 26-02-2024 [Hero Investcorp Private Limited VS§PRAMOD 9718209970 hastha@thelegist.comf24.02.2024
IFLOOR JAshok Kumar UMAR SINGH
[EXTENTION
IBLOCK
1309 THIRDICS (COMM.) ICS (COMM)/316/2024 20-02-2024 INeetu Gupta Vs Jitender Kumar IBHARAT 0899430373, lassociateskaushikadv [28.02.2024
IFLOOR BHUSHAN 8376001270 (@yahoo.com
EXTENTION [KAUSHIK,
IBLOCK [HIMANSHU
KAUSHIK
309 THIRDEXECUTION (COMM) [Execution (Comm)/53/2024 [08-02-2024 [Manoj Kumar Vs Mohit IRAJESH 09811020050 07.02.2024
IFLOOR IBHALA
EXTENTION
BLOCK
1309 THIRDEXECUTION (COMM) [Execution (Comm)/71/2024 [17-02-2024 Bkl Agro Pvt Ltd Vs Sumit Kumar |DEEPAK JAIN (8588826199 dkj.adv@gmail.com [16.02.2024
IFLOOR
EXTENTION
IBLOCK
1309 THIRDEXECUTION (COMM) [Execution (Comm)/72/2024 [17-02-2024 Arun Gupta Properitor Vs RciVINEET 0868387454 office@vjlaw.co.in  [16.02.2024
FLOOR [Logistics Pvt Ltd Th UINDAL
[EXTENTION
IBLOCK
1309 THIRDEXECUTION (COMM) [Execution (Comm)/76/2024 [22-02-2024 Basheshar Lal Amit Kumar VSJATIN 0953283177 jka.legal@gmail.com [21.02.2024
FLOOR [Kushagra Singhal IAGGARWAL
EXTENTION
IBLOCK
1309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/106/2024 [15-02-2024 l[dfc First Bank Vs Chand Babu 966 |[MAYANK 0873347330 Imayank_mahajanosyf14.02.2024
FLOOR IMAHAJAN lahoo.com
EXTENTION
IBLOCK
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1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/109/2024 [16-02-2024 [Tata Motors Finance Limited VSMAYANK 0873347330 Imayank_mahajanosyf15.02.2024
FLOOR [Pramod Kumar IMAHAJAN lahoo.com
EXTENTION
IBLOCK
1309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/97/2024 [09-02-2024 [Tata Capital Ltd Vs SultanANISH BHOLA (9811452022 lanish_bhola17@yaho [08.02.2024
FLOOR IChoudhary o.com
EXTENTION
IBLOCK
1309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/96/2024 [09-02-2024 [Tata Motors Finance Ltd Vs DepaklMAYANK 9873347330 Imayank_mahajanosy[08.02.2024
FLOOR [Kumar Yadav IMAHAJAN lahoo.com
[EXTENTION
IBLOCK
1309 THIRDEXECUTION (COMM) [Execution (Comm)/60/2024 [13-02-2024 IM/s S Chand And Co Ltd Vs Mr TIRAJESH 0810195013 kumarrajeshadv.yaho12.02.2024
[FLOOR [Senthil Kumar [KUMAR jo.in
EXTENTION
IBLOCK
10 ISH. AJAY PANDEY /Central 1307 Civil CS (COMM)/186/2024 02-02-2024 JUCO BANK Vs Shiv Kumar Sharma [Manoj Kumar (9211938138 Imanojkumaradv81@go1-02-2024
IDISTRICT JUDGE,| Imail.com
ICOMMERCIAL
ICOURT
307 Civil CS (COMM)/201/2024 03-02-2024 Ajay Kumar Vs Luxur Cables Pvt Ltd [Raghav Narayan 8860662882 raghavnarayan1993@|02-02-2024
gmail.com
1307 Civil ICS (COMM)/214/2024 07-02-2024 ISTATE BANK OF INDIA Vs PUTULVijay Prakash [9810210832 IN.A. 03-02-2024
SINGH
307 Civil CS (COMM)/215/2024 07-02-2024 [Punjab National Bank Vs Aman/Anshuman 9990042642 sri.anshu83@gmail.c [23-11-2024
Bhadoria Prop Of M/s FitlashiSrivastava om
[[ncorporation
1307 Civil [Execution (Comm.)/58/2024 [08-02-2024 IGURCHARAN SINGH Vs GAUTAMMd. Mobinjg810705871 Imdmobinakhtar@gm [06-02-2024
IGUPTA |Akhtar lail.com
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307 [Execution (Comm.)/61/2024 [13-02-2024 IM/s D S Digital Pvt Ltd Vs SaintlAnju Bagai 0810195013 kumarrajeshadv@gm [09-02-2024
[Xavier High School ail.com

1307 Civil CS (COMM)/270/2024 20-02-2024 IM/s AXIS TELELINKS Vs SHAKTIAjay Singhl6264096889 lajaytomar850@gmailf15-02-2024
IMARBLES [Tomar .com

1307 Civil CS (COMM)/271/2024 20-02-2024 [UMAN DUTT SHARMA  VgSatyendra Kro811161525 sksinghl15@gmail.co [17-02-2024
[Municipal Corporation Of Delhi Singh Im

307 Civil ICS (COMM)/272/2024 21-02-2024 [Smt Kalpana Gupta Vs Shri PradeeplAjay Kumar 09891191156 IN.A. 19-02-2024
[Pathak

1307 Civil [Execution (Comm.)/79/2024 [23-02-2024 IM/s. Om Parkash Vs MunicipalSatyendra Kr9811161525 sksinghli5@gmail.co [21-02-2024
ICorporation Of Delhi Singh Im

1307 Civil CS (COMM)/285/2024 23-02-2024 IM/s. Banarasi Silk Vs M/s. SachdevaSwadesh Bansal 9899848679 swedeshbansal73804 [21-02-2024
[Brothers (@gmail.com

1307 Civil CS (COMM)/307/2024 26-02-2024 [Raj Kumar Vs Afsar Ali Ueet Lally011370562 jeetlalkhuranaandson|23-02-2024

Khurana s@gmail.com

307 Civil [Execution (Comm.)/82/2024 [28-02-2024 IM/s. ORIENT LINKS PVT LTD V:]Mahesh Sharma [9810493325 ladvmcesharma2010@ [26-02-2024
[Rajnish Bansal Prop of Shri Krishn: lgmail.com
[Traders

1307 Civil CS (COMM)/319/2024 20-02-2024 IM/s. VASU IMPEX Vs M/s. SHREEJ/Amit Vohra 0958258255 lamitvohras6 @gmail. [27-02-2024
IBASANTA LAL CHALA RAM J] lcom
VEWELER
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ICOURT ROOM 310(CS (COMM) (CS (COMM)/200/2024 05-02-2024 [Ramesh Brij Lal Santani Vs VirenderfPawan = Kumar/9873938816 Imittalpko8 @gmail.co[o8-01-2024
[Kumar Jain Mittal(P), Im

ICOURT ROOM 310(0OMP (I)(COMM) OMP (I) (COMM)/89/2024 01-02-2024 [Hdfc Bank Ltd Vs Sansaa EnterprisesANISH 0811452022 Anish_ bhola17@yaho[30-01-2024
[ndia Private Limited BHOLA(P), o.com

ICOURT ROOM 3100MP (I)(COMM) OMP (T) (COMM)/88/2024 01-02-2024 [Hdfc Bank Ltd Vs Parvesh Sachdeva JANISH 0811452022 Anish_ bhola17@yaho[30-01-2024

IBHOLA(P), lo.com

ICOURT ROOM 310(CS (COMM) (CS (COMM)/187/2024 02-02-2024 JAshish Papers Pvt Ltd Vs Shree Om|Surendra 0810235448 smguptag@gmail.co [01-02-2024

[Packers [Mohan  Gupta| Im
IGupta(P),

ICOURT ROOM 3100OMP (I)(COMM) OMP (I) (COMM)/91/2024 02-02-2024 [dfc First Bank Ltd Vs AvedyamMAYANK 0873347330 Imayank_mahajanos [31-01-2024
Pewels Private Limited IMAHAJAN(P), (@yahoo.com

ICOURT ROOM 310(CS (COMM) (CS (COMM)/207/2024 06-02-2024 Vikas Bansal Vs  Municipallsatyendra 0811161525 Sksingh16@gmail.co [05-02-2024
ICorporation Of Delhi kumar singh(P), Im

ICOURT ROOM 310|CS (COMM) ICS (COMM)/232/2024 13-02-2024 IManoj Kumar Prop Of M/s Narain[Narender 0212719565 ladvchauhan@gmail.c| 09-02-2024
And Co Vs Janu Kharbanda IChauhan lom

ICOURT ROOM 310(CS (COMM) (CS (COMM)/256/2024 16-02-2024 IM/s Lmc Enterprises Pvt Ltd Vs ShriMukesh 0811756351 IMUKESHRANJANA |09-02-2024
[Sanjay Kumar [Ranjan(P), IDVOCATE@GMAIL.

ICOM

ICOURT ROOM 310(CS (COMM) (CS (COMM)/284/2024 23-02-2024 [Landsea Impex Limited Vs SharadNeelam 7303296156 Ineelam.malik8512@g|09-02-2024

[Rajkumar Bagla IMalik(P), Imail.com
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District
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ICOURT ROOM 310

Case Type

CS (COMM)

Case Number

ICS (COMM)/242/2024

Date
Registration

15-02-2024

Name

[Reynobond India Vs Hsk Infra Pvi
ILtd

ofPetitioner Name VS RespondentAdvocate

IMehul
[Tomar(P),

Advocate  MobileAdvocate email id

Number

9910972121

imehinn78@gmail.co
m

Date of e-
filing

14-02-2024

ICS (COMM)/245/2024

ICOURT ROOM 310(CS (COMM) 15-02-2024 [Shishpal Vs Municipal Corporationjsatyendra 0811161525 Sksingh16@gmail.co [13-02-2024
IOf Delhi kumar singh(P), Im

ICOURT ROOM 310|CS (COMM) ICS (COMM)/24472024 15-02-2024 IState Bank Of India Vs G TAshok Kr. Bahl (9810019614 bahl.associates1995@[13-02-2024
[Enterprises gmail.com

ICOURT ROOM 310|CS (COMM) (CS (COMM)/269/2024 20-02-2024 [Sona Cereal Prducts Private LimitedNikhil Garg(P), (9718353555 INikhilgaarg1993@gmf17-02-2024
Vs Varsha lail.com

ICOURT ROOM 310(CS (COMM) (CS (COMM)/283/2024 23-02-2024 INutech Industrial Supplies Vs HarjiRohit Yadav(P), (9266130562 inforytlaw@gmail.co [17-02-2024
[Engineering Works Pvt Ltd Im

ICOURT ROOM 310(CS (COMM) (CS (COMM)/275/2024 21-02-2024 IMohit Bhatia Vs Laxmi Chand Jain |Ashok Goel(P), 9873815146 ip@ashokalaw.com [20-02-2024

ICOURT ROOM 310|CS (COMM) ICS (COMM)/282/2024 22-02-2024 [Hero Investcorp Private Limited VsPramod Kr|9810481016 Imail @thelegist.com [21-02-2024
JAshok Kumar [Singh

ICOURT ROOM 310(CS (COMM) [CS (COMM)/292/2024 24-02-2024 [Ramesh Brij Lal Santani Vs AnitaPawan Kumar/9873938816 Imittalpko8 @gmail.cofz2-02-2024
[Dalmia Mittal(P), Im

ICOURT ROOM 310(CS (COMM) (CS (COMM)/314/2024 28-02-2024 [Punjab National Bank Vs RajatlRishabh 8800718199 rishabhyadav5040@gf22-02-2024
[Kumar and Anr lYadav(P), Imail.com
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ICOURT ROOM 310(CS (COMM) ICS (COMM)/297/2024 26-02-2024 [Shiva Industries Vs M/s Soniya 0953686474 laniladvocate1982@g |24-02-2024
[Enterprises UMAR(P), Imail.com
ICOURT ROOM 310(CS (COMM) (CS (COMM)/313/2024 28-02-2024 ISTATE BANK OF INDIA Vs RAJESHVARUN 0818365119 VARUNCHANDIOK [27-02-2024
IPANDEY ICHANDIOK(P), (@GMAIL.COM
ICOURT ROOM 3100MP (I)(COMM) IOMP (I) (COMM.)/90/2024 [01/02/24 [Tata Motors Finance Ltd Vs DepaklMAYANK 9873347330 Imayank_mahajanos [
[Kumar Yadav IMAHAJAN(P), (@yahoo.com
ICOURT ROOM 310[Ex (Comm) [Execution (Comm.)/48/2024 |03/02/24 [Kanchan Fashion Pvt Ltd Vs VishufSubhash 0810459344 chandraadv3i@gmail{o2-02-2024
IChopra IChandra .com
12 ISH. RAVINDER(Central ko1 CS (COMM) 108/2024 05.02.2024 [B.D. GUPTA & SONS PVT. LTD. V/SRISHI KANT|9268403018 IRISHIKAANT _MISH|16.10.2023
IBEDI, DISTRICT] IBHAGIRATH SHARMA IMISHRA RA@YAHOO.CO.IN
JUDGE,
ICOMMERCIAL
ICOURT
ko1 CS (COMM) 263/2024 19.02.2024 ISTATE BANK OF INDIA V/S M/SASHOK KR.0810019614 IBAHLASSOCIATES1 [17.02.2024
JAMAN ENTERPRISES BAHL 095@GMAIL.COM
ko1 ICS (COMM) 251/2024 16.02.2024 IM/S LMC ENTERPRISES PVT. LTDMUKESH 0811756351 IMUKESHRANJANA [09.02.2024
IV/S SHRI BAL KRISHAN BHUTANI [RANJAN IDVOCATE@GMAIL.
ICOM
ko1 CS (COMM) 235/2024 14.02.2024 IM/S TOP MOTOCOMPONENTS P[RAKESH 0811072845 WLAWLEGAL@GMA10.02.2024
ILTD. V/S AMIT RAJPUT WADHWA IL.COM
KHo1 CS (COMM) 223/2024 12.02.2024 IM/S AJM HOUSING PVT. LTD. V/SGAURAV M.[9810955779 ILIBERHANLAWOFF |09.02.2024
IM/S KANHAIYA LAL PRAKASH[LIBERHAN ICE@GMAIL.COM
IKUMAR
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INADEEM

KUMAR

icom

ko1 IMISC./ DJ 117/2024 16.02.2024 IRAKESH GUPTA V/S RGEMINENT LAW|9899426326 JARAVKAPOOR@OU |09.02.2024
IPROJECTS PVT. LTD. ICHAMBERS TLOOK.COM

KHo1 IMISC./ DJ 87/2024 05.02.2024 ICICI BANK LTD. V/S KANIKAMANISH 9811191050 IMANISH@KLFINDI [17.01.2024
ICHOUDHARY DEWAN A.COM

ko1 EX (COMM) 73/2024 20.02.2024 ISUSHIL KUMAR V/S GOVT. OFA.K TRIVEDI [90871441764 IAKTRIVEDILAWOFF|16.02.2024
INCT OF DELHI PUBLIC WORK] ICES@GMAIL.COM
IDEPARTMENT

ko1 ICS (COMM) 206/2024 26.02.2024 IM/S JAINSONS EMPORIO PVT {SHAILENDER (9999012495 ISHAILNEGI1984@G [23.02.2024
ILTD V/S MOHINDER INEGI IMAIL.COM

ko1 CS (COMM) 208/2024 26.02.2024 IMOD. FAHIM V/S THE ORIENTALR. B. SINGH 0810822167 JADVOCATERBSING [23.02.2024
INSURANCE CO. LTD. & ANR. [H1962@GMAIL.CO

IM

ko1 CS (COMM) 1305/2024 27.02.2024 ISATYA PAL GUPTA V/SA.KTRIVEDI (9871441764 AKTRIVEDILAWOFF|22.02.2024
IMUNICIPAL CORPORATION OH ICES@GMAIL.COM
IDELHI

ko1 ICS (COMM) 1309/2025 27.02.2024 IMADHU SALES CORPORATION|SANJEEV 0313702013 ISANJEEV_MALHOT [21.02.2024
IV/S M/S BALAJEE FOAM HOUSE &MALHOTRA IRA410@GMAIL.CO
JANR. IM

ko1 EXECUTION (COMM) 83/2024 28.02.2024 IM/S J.N. GOPAL AND CO. PVT[KAMRA 819818636833 IKAMRASANJEEV@ [27.02.2024
ILTD. V/S M/S NAYAK SANITATIONIASSOCIATES IGMAIL.COM
IPVT. LTD.

ko1 IEXECUTION (COMM) 84/2024 20.02.2024 IBASHEER AHMAD V/S MOHD/SUDHIR 9711318851 suryansudhir@gmail. [27.02.2024
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ko1 IMISC./ DJ 144/2024 29.02.2024 JUNION OF INDIA V/S M/S TOMARISAYED WASIF9311307710 IHAIDER.ADV.@GM [N.A
AND COMPANY IHAIDER ATL.COM
KHo1 I[EXECUTION (COMM) 51/2024 06.02.2024 [UNION BANK OF INDIA V/S M/SKAMALJIT 9890410729 IKAMALJITSINGHRA|N.A
IBALAJI ENTERPRISES ISINGH RANOT INOT@GMAIL.COM
ko1 I[EXECUTION (COMM) 52/2024 06.02.2024 RAJENDER KR MALHOTRA V/SINITIN ARORA [9818189667 INITIN.ARORA465@ [N.A
ISHREE KRISHNA GARMENTS IGMAIL.COM
13 ISH. SANJEEV[Central ko2 ICIVIL ICS (COMM)/183/2024 02-02-2024 INorth Eastern Carrying CorporationAmrita 0810182555 lexalliance.vivek@gm [24-01-2024
[KUMAR SINGH,| ILtd Vs Remson Prime TechnologiesSarkar(P), lail.com
IDISTRICT JUDGE,| IPvt Ltd
ICOMMERCIAL
ICOURT
ko2 I[EXECUTION [Execution (Comm)/45/2024 [02-02-2024 IVIVA BOOKS PRIVATE LIMITED VsNarender 0811140704 Invashishta@gmail.co [30-01-2024
IPRAVEEN Vashishta(P), Im
ko2 CIVIL CS (COMM)/193/2024 03-02-2024 BABU LAL Vs M/S GAURISaumitra 0818341523 saumitra.singhal@gm|o1-02-2024
INFOTECH PVT LTD Singhal(P), lail.com
ko2 CIVIL ICS (COMM)/206/2024 06-02-2024 IManjul Publishing House PrivateMUKESH 0811311360 Insingh_ 1908 @yahoo.j01-02-2024
[Limited Vs Gaurav Book CentrAGGARWAL(P), co.in
[Private Limited
ko2 ICIVIL CS (COMM)/224/2024 08-02-2024 AFROZ KHAN Vs MOHD AFROZFirozuddin(P), [9910763929 ladv.mwk1986 @gmail [21-10-2023
IKHAN .com
ko2 CIVIL CS (COMM)/226/2024 09-02-2024 IM/S KL REAL BUIPD Vs M/Samitvohra(P), (9958258255 lamitvohras6 @gmail. [08-02-2024
IREDEFINE STUDY GROUP lcom
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ko2 CS (COMM)/230/2024 13-02-2024 IMs Roopsingaar Apparels PrivateSANCHIT 9999605495 ladvsanchitgoyal@gm [08-02-2024
[Limited Vs Shrishti Aggarwal IGOYAL(P), lail.com
ko2 CIVIL CS (COMM)/239/2024 15-02-2024 [State Bank Of India Vs Rohtash [Ravindra 0868523230 ladvnarayan@gmail.c [05-02-2024
[Narayan jom
[Singh(P),
ko2 CIVIL CS (COMM)/248/2024 16-02-2024 KINU IMPEX Vs TILOKARAM|Abhishek 0999052336 ladv.abhishek3995@g [06-02-2024
IPRATAP JI CHOUDHARY IGupta(P), Imail.com
ko2 CIVIL ICS (COMM)/254/2024 16-02-2024 [Ram  Prakash Vs  Municipalsatyendra 9811161525 sksingh116 @gmail.co [13-02-2024
ICorporation Of Delhi kumar singh(P), Im
ko2 CIVIL CS (COMM)/259/2024 17-02-2024 [Harbhajan Singh Malhotra VSMANAK 9999001427 [BUDHIRAJAASSOCI [16-02-2024
[Harender Kumar Chauhan BUDHIRAJA(P) IATES@GMAIL.COM
ko2 IARBITRATION OMP (I) (COMM)/113/2024 [17-02-2024 SMFG INDIA CREDIT COMPANY[KARTIKAY 0811297200 vinodrawat.legal @gmfi5-02-2024
ILTD Vs UGRO CAPITAL ISHARMA(P), lail.com
ko2 CIVIL CS (COMM)/262/2024 19-02-2024 State Bank Of India Vs MahalaxmilRajiv kumang810019614 bahlassociates1995@ [17-02-2024
[Trading [Thakur(P), lgmail.com
ko2 CIVIL ICS (COMM)/301/2024 26-02-2024 [Hugo Boss Trade Mark ManagementiShravan 9650682928 rishi@unitedandunite24-02-2024
IGmbh Co Kg Vs Ashok Kumar [Bansal(P), d.com
ko2 CIVIL CS (COMM)/303/2024 26-02-2024 [Super Cassettes Industries Pvt Ltd VS§ANJALI 0810389109 kkkhetan@tseries.netf21-02-2024

J K K Tv News And Entertainment

INEHRA(P),
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14 . ASHUTOSH] 201 Misc DJ Misc DJ/84/2024 01-02-2024 [Ram Kumar Yadav-- Vs Neelamichittranjan 8178881834 esmannadvocate@  |[30-01-2024
IKUMAR, DISTRICT] [Extn Block ISharma imann(P), lgmail.com
JUDGE
(COMMERCIAL
ICOURT) [Execution [Execution (Comm)/36/2024 [09-02-2024 [Aqualite Industries Private Limited ARCHIT 9599043045 legal @sigmalegal.in |07-02-2024
Vs M/s Amber Trading Co ISINGHAL(P),
[Execution [Execution (Comm)/43/2024 [13-02-2024 IM/S HI TECH PIPES LTD VgDinesh 031565670 legalcomfort@rediff [11-02-2024
[ROHTAS AGGARWAL IYadav(P), Imail.com
[Execution [Execution (Comm)/45/2024 [15-02-2024 INikunj Woods Private Ltd Vs KapcoVikrant 811254260 varora 19712-02-2024
[Enterprises |Arora(P), l@gmail.com
[Execution EX/42/2024 19-02-2024 [KOTAK MAHINDRA PRIME LTD Vs AJAY INil Inil nil
IMANAV SETHI [UPPAL(P),
[Execution [Execution (Comm)/52/2024 [23-02-2024 [ndo Laminates Private Limited VsAnkush 9999443512 shikhargupta@advsgl[21-02-2024
[Sunil Aggarwal Prop Of Sai Agencies [Bhardwaj(P), legal.in
[Execution [Execution (Comm)/57/2024 [29-02-2024 FZORIN INTENRIORS PVT LTD VsMUKESH 09810565403 karuneshtandon@gm [28-02-2024
ISH SOURABH KASHYAP IAGGARWAL(P), lail.com
15 m HEMANIWest 209 ICS(COMM) 98/2024 01.02.2024 INIKHIL JAIN VS. NAUNIDH|SUNIL 9311603927 bhardwajsunil26@ya [01.02.202
HOTRA, [Extn Block IDIET FOOD UMAR hoo.com 4
IDISTRICT JUDGE HARDWAJ
(COMMERCIAL
ICOURT)-02 CS(COMM) 99/2024 02.02.2024 [HARJINDER KU AURAV 9999947057 lhdvocategauravigo@g [02.02.202
IKHATTAR VS. DEEPI UMAR Imail.com 4
IRALHAN
CS(COMM) 100/2024 02.02.2024 IM/S SAERA ELECTRIC AUTORAJ KUMARS8130182787 02.02.202
ILTD. VS. M/S ELECTRIC PLUSTHAKUR 4
IGREEN MOBILITY PVT LTD
ICS(COMM) 104/2024 03.02.2024 IVIPUL TIBREWAL VS.SARIKARRACHNA 9711005868 rahnamaheshwari74 |03.02.202
IAGGARWAL IMAHESHWA (@gmail.com 4
RT
ICS(COMM) 120/2024 07.02.2024 [TAURANT PROJECTS LTD. VS.MUSKAN 9315325686 07.02.202
SAMAR SARMAH ITANDON 4
ICS(COMM) 129/2024 08.02.2024 BABLU RAM VS. ANMOLVINEET 9871936601 08.02.202
SINGH BHURJI IAGARWAL 4
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ICS(COMM) 130/2024 08.02.2024 STATE BANK OF INDIA vs. M/SARUN BATRA 9891223874 lashishbatra85@gmail{08.02.202
Z.R. DENIM .com 4

ICS(COMM) 132/2024 08.02.2024 STATE BANK OF INDIA vs. M/SARUN BATRA 9891223874 lashishbatra85@gmail{08.02.202
Z.R. DENIM .com 4

OMP(I)/COMM 18/2024 08.02.2024 SHRIRAM FINANCE VS. SUMITSUNNY 9910574027 lalbuslawfirms@gmail(08.02.202

ARORA .com 4

ICS(COMM) 131/2024 08.02.2024 [PUNJAB NATIONAL BANK VS.,SOURAV 9899331166 souravbhasinio@gm [(08.02.202
IBALENDER KUMAR IBHASIN lail.com 4

ICS(COMM) 143/2024 12.02.2024 IMANISH LIFESTYLE PVT. LTD.NAGESHWAR 9818823289 info@deyandkumar.c(12.02.2024
IVS. ASHOK KUMAR [KUMAR lom

OMP(I)/COMM 23/2024 12.02.2024 SHRIRAM FINANCE VS.SUNNY 9910574027 lalbuslawfirms @gmailf12.02.2024
IMOHD. SUFIYAN JARORA .com

ICS(COMM) 145/2024 13.02.2024 REETA BUILDCON PVT. LTDVIKAS 9999440419 vikasbhatia28o@yah [13..02.202
IVS. SHIVKRUPA ENG. IBHATIA joo.com 4

OMP(I)/COMM 25/2024 13.02.2024 SHRIRAM FINANCE VS.SUNNY 9910574027 lalbuslawfirms @gmailf13.02.2024|
[RAGHAYV RAJ ARORA .com

ICS(COMM) 153/2024 14.02.2024 JASMEET KAUR VS. NIRMALDIVYANSHU 8109586292 ldbhandari8 @gmail.c [14.02.202
[KAUR IBHANDARI lom 4

ICS(COMM) 167/2024 16.02.2024 [FOOTWEAR (KLICK) VS.SHRIRAMVIR[9818365011 vatsadvocate197@gm [16.02.2024
IBALMUKUND IVATS lail.com

OMP(I)/COMM 27/2024 16.02.2024 SHRIRAM FINANCE VS.|¥IANOJ 0811133644 Imanojk.adv@gmail.c [16.02.2024
IMAHENDRA NAGAR UMAR jom

OMP(I)/COMM 28/2024 16.02.2024 SHRIRAM FINANCE VS.MANOJ 0811133644 Imanojk.adv@gmail.c [16.02.2024
INETRAPAL SINGH IKUMAR lom

ICS(COMM) 177/2024 19.02.2024 AANIL ARORA VS. MADHUDEEPAK 9810538000 ladv.deepakvohra@g [19.02.2024
SETHI VOHRA Imail.com
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ICS(COMM) 178/2024 19.02.2024 IMOHAN MEAKIN VS. SHARDA[B.P. SHARMA [7/428650450 support@spnlegal.co [19.02.2024
IPIPES PVT. LTD Im
ICS(COMM) 183/2024 20.02.2024 IM/S TAURUS PACKAGING PVT.,GAGAN 0654224557 ladvsunilsinghp@gma [20.02.202
ILTD VS. M/S AITAKUMAR fil.com
ICORPORARTION
ICS(COMM) 184/2024 20.02.2024 IPRADEEP KUMAR VS. PRAKASHHARISH 8285202359 harish@barahamilegaj20.02.202
IENTERPRISES UMAR lservices.com 4
ICS(COMM) 187/2024 21.02.2024 SUDHIR BHARAT GUPTA VS.ASHUTOSH (9810120000 lalohiaadv@gmail.co [21.02.2024
SUKHPRIT SINGH ILOHIA Im
ICS(COMM) 189/2024 22.02.2024 SAMCHEM INDIA VS.DEEPAIKA [22.02.2024
ICELEBRITY BIOPHARMA PVT.PARCHANDA
ILTD IMADAN
ICS(COMM) 190/2024 22.02.2024 AXIS BANK LTD VS. GEETA IVIMAL 9818030893 lanirudh.bhardwaz@g[22.02.202
[KHURANA Imail.com 4
OMP(I)/COMM 39/2024 23.02.2024 SHRIRAM FINANCE LTD. VS/SUNNY 9910574027 lalbuslawfirms@gmail[23.02.202
ARJUN KUMAR JARORA .com 4
OMP(I)/COMM 40/2024 23.02.2024 SHRIRAM FINANCE LTD. VS.%ANOJ 0811133644 Imanojk.adv@gmail.c [23.02.202
UITIAN KUMAR BHATI UMAR om 4
ICS(COMM) 192/2024 24.02.2024 ALIVE EXPERIENTAL VS./NAVEEN 0811135465 Inaveensinglaadvi@g |24.02.202
IOKAYA EV PVT.LTD [KUMAR Imail.com 4
CS(COMM) 195/2024 26.02.2024 Vion International Food Ingredients[Nikita Gupta  |971894148 ladvnikitagupa@gmail[26.02.202
[Private Limited Vs Suneeta Pal .com
CS(COMM) 204/2024 28.02.204 [Lancer Footwear India Pvt Ltd VSSHARAMVIR [98183655011 vatsadvocate197@gm |28.02.202
[Punjab Exclusive IVATS lail.com 4
16 ISH. DIG VIJAY|West 203 Recovery [Execution (Comm)/29/2024 [01-02-2024 IM/s Sundaram Finance Limited VSNITIN I30-01-2024
ISINGH, DISTRICT] [Extn Block IM/s Gaura Logistics Private Limited MEHTA(P),
JUDGE
(COMMERCIAL
ICOURT)-03 Recovery CS (COMM)/106/2024 03-02-2024 Bali Homes Pvt Ltd Vs Suresh KumarjRajesh Kumar (9717030721 IRKSINGHO72 @GMA|01-02-2024
[Kakkar Singh(P), [L.COM
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Recovery [Execution (Comm)/32/2024 |03-02-2024 [Sanjay Garg Vs Sck Infratech PrivateSAMRIDHI 01-02-2024
[Limited ISAMRIDHI(P),

[Recovery CS (COMM)/115/2024 06-02-2024 Vidya Sagar Foods Pvt Ltd Vs Ravi |[SHANTNU INOT INOT MENTIONED [|02-02-2024

IAGGARWAL(P),MENTIONED

Recovery ICS (COMM)/116/2024 06-02-2024 ID M Sales Through Its Partner MnAbhishek Kumarj9o899787372 IABHI.J.RAJ@GMAILJ01-02-2024
Sagar Dhull Vs M S Millenium|Rai(P), .COM
[nfraengineers Pvt Ltd Through Its
[Directors

[Recovery CS (COMM)/117/2024 06-02-2024 IR P Medi Pharma Vs RenaissanceShubham 9711569975 ADV.SHUBHAM31@ [02-02-2024
[Food And Healthcare Uha(P), IGMAIL.COM

Recovery ICS (COMM)/126/2024 08-02-2024 State Bank Of India Vs SureshlASHISH 09891223874,9873 |ashishbatra85@gmaillo6-02-2024
[Kumar Sharma IBATRA(P), 039121 .com

[Recovery CS (COMM)/125/2024 08-02-2024 IM/s Marwah Printers Vs M/s NarangRahul 8851159980 07-02-2024
ICard Gallery lsabharwal(P), litigation@sabharwal

sassociates.com

Recovery ICS (COMM)/140/2024 09-02-2024 State Bank Of India Vs M/s Gurman/ASHISH 0891223874,9873 laslishbatra85@gmail.[o7-02-2024
[[nternational Through Its ProprietofBATRA(P), 039121 lcom
ISh Sukhwinder Singh

[Recovery CS (COMM)/141/2024 09-02-2024 Vidya Sagar Foods Pvt Ltd Vs PawanSHANTNU 9818037468 INOT MENTIONED [05-02-2024
[Kumar Jhunjhunwala IAGGARWAL(P),

[Recovery ICS (COMM)/139/2024 09-02-2024 IM/s A P Industial Corp Vs Ms VijayANAILU 9999165558 JAdvrohitglipta37@g |04-02-2024
JAnand And Associates Pvt Ltd IHAKUNG(P), Imail.cot1T

[Recovery OMP (1) (COMM)/20/2024 [09-02-2024 [Shriram Finance Ltd Vs Sumit [Sunny Arora(P), 07-02-2024

[Recovery OMP (I) (COMM)/24/2024 [12-02-2024 [Shriram Finance Ltd Vs Sunil Yadav [Manoj 07-02-2024

Kumar(P),

[Recovery CS (COMM)/144/2024 12-02-2024 Vintage Credit And Leasing Pvt LtdGAURAV 9999797229 IMALHOTRAGAURA |08-02-2024

Vs Ajit Singh Maurya IMALHOTRA(P), V1976 @YAHOO.CO
IM.IM
[Recovery [Execution (Comm)/37/2024 [12-02-2024 Anil Kumar Tyagi Vs Satish KuamnABHISHEK 08-02-2024

Mishra

GUPTA(P),
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Recovery CS (COMM)/151/2024 13-02-2024 [Rohit Prop Of M/s Namo DesiccaniSHUBHAM 92132895608 INOT MENTIONED |08-02-2024
ndia Vs M/s Angstrom Biotech PviiGARG(P),
ILtd
[Recovery Misc DJ/110/2024 14-02-2024 [Fenda  Audio India PrivateBHANU 0811028868 13-02-2024
[Limitedthrough Its Director VSMOHAN(P),
Geodis India Private Limitedthrough
Authorised Representative
Recovery ICS (COMM)/158/2024 14-02-2024 IM/s Sns Contracts Pvt Ltd Vs M/s KJITIN 08688048132 INOT MENTIONED [12-02-2024
K Anand Infrastructure Pvt Ltd ISINGH(P),
[Recovery CS (COMM)/164/2024 15-02-2024 Standard Chartered Bank Vs ParasADDTYA 0044888880, laddtya.kapoor@erudift3-02-2024
[Bansal KAPOOR(P), telega1.asia
Recovery ICS (COMM)/165/2024 15-02-2024 IShri Yashu Kalra Vs Nikitasha Home[HEMANT 9810857495 IHEMANTKCHATUR [13-02-2024
Appliance Pvt Ltd Bws ICHATURVEDI( IVEDI@GMAIL.COM
P),
[Recovery ICS (COMM)/168/2024 16-02-2024 IMukul Gupta Marketing Pvt Ltd VsMonica Goel(P), 9971853567 Advocatcmonicagocl [14-02-2024
[Umesh Chander (@Gmaiin*A.Vyum
Recovery IOMP (I) (COMM)/36/2024 [16-02-2024 [Shriram Finance Ltd Vs Shiv Kumar [Manoj 14-02-2024
[Kumar(P),
[Recovery OMP (I) (COMM)/35/2024 [16-02-2024 [Shriram Finance Ltd Vs JitenderaManoj 14-02-2024
[Bhati Kumar(P),
Recovery ICS (COMM)/173/2024 17-02-2024 State Bank Of India Vs DeepaklRajiv kumar/9o81001019614 IBEHL.ASSOCIATES1 [14-02-2024
IChauhan [Thakur(P), 995@GAMIL.COM
[Recovery CS (COMM)/171/2024 17-02-2024 IMs Subhnen Impex Llp Vs Ms Madix[Rohtash 0811207995 [ROHKAN147@GAMI [14-02-2024
IConcepts Co Kanwar(P), IL.COM
[Recovery CS (COMM)/172/2024 17-02-2024 ICanara Bank Vs Poonam Rani AndRAM 087 1434320 INOT MENTIONED [14-02-2024
JAnr IBHUSHAN
IPANDEY(P),
[Recovery CS (COMM)/180/2024 19-02-2024 Anil Arora Vs Achal Sharma JAKASH 0810538000 INOT MENTIONED [15-02-2024
ITIWARI(P),
[Recovery CS (COMM)/179/2024 19-02-2024 ICharanpaaduka Industries Pvt LtdAshok Jain(P), [8130707356 INOT MENTIONED [16-02-2024

Vs Not Mention
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Recovery CS (COMM)/182/2024 20-02-2024 [Parveen Kumar Garg Vs M/s CredentiSameer 0444446565 [Sameer.sidhar@metr [17-02-2024
[Infra Tech Solutions Pvt Ltd ISidhar(P), opol itanlegal. in
[Recovery [Execution (Comm)/49/2024 [21-02-2024 INexgen Footwears Pvt Ltd VsAnujJain(P), 19-02-2024
Sirajuddin
Recovery OMP (1) (COMM)/37/2024 [23-02-2024 [Shriram Finance Ltd Vs Janender  [Manoj 21-02-2024
[Kumar(P),
[Recovery CS (COMM)/191/2024 23-02-2024 Bm Pipes Pvt Ltd Vs YFC ProjectsBhumika 9953773833 IKAPOORBHUMIKA7|21-02-2024
IPvt Ltd Kapoor(P), 7@GMAIL.COM
Recovery [Execution (Comm)/53/2024 [26-02-2024 IDes Raj Sethi Vs Shankar Kumar IKAMAL 23-02-2024
ISETHI(P),
[Recovery CS (COMM)/199/2024 27-02-2024 [Meena Kohli Vs Antriksh EngiconABHINAV 09899194740, kaushikgajendrag@g [23-02-2024
[Private Limited KAUSHIK(P), [9350018343 Imail.com
Recovery ICS (COMM)/198/2024 27-02-2024 Surinder Sethi Vs Gulshan Verma  [Animesh 873039391 lanimesh@sinhapartn [23-02-2024
Sinha(P), lers.com
[Recovery CS (COMM)/197/2024 27-02-2024 ICanara Bank Vs Anil Kumar Jha [RAM 9871434320 INOT MENTIONED [25-02-2024
BHUSHAN
IPANDEY(P),
Recovery Counter Claim/13/2024 27-02-2024 [Mearban Singh Bedi Vs RaghubinAmit Swami(P), 90958299393 diligentlaywer@gmailf26-02-2024
Singh .com
[Recovery ICS (COMM)/207/2024 20-02-2024 State Bank Of India Vs RajeshlRajiv kumar 27-02-2024
[Kumar [Thakur(P),
[Execution (Comm)/42/2024 [13-02-2024 IM/S Rai Innotech Polymers Pvt. Ltdvishal Garg 0810177302 INOT MENTIONED [12-02-2024
IV/s Puneet Plastics
[Execution (Comm)/41/2024 [13-02-2024 IM/S Rai Innotech Polymers Pvt. Ltdvishal Garg 0810177302 INOT MENTIONED [12-02-2024
IV/s Puneet Plastics
17 ISH. SANJAY|West 202 CS (COMM) CS (COMM)/96/2024 01-02-2024 [UNION BANK OF INDIA VSGAUTAM 9999332412 gsuassociates@gmail.[31-01-2024
WINDAL, DISTRICT] [Extn Block IHANUMAN PLASTIC INDUSTRIES [GUPTA lcom
JUDGE
(COMMERCIAL
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CS (COMM) CS (COMM)/102/2024 02-02-2024 IM/S GARG ROADLINES Vs M/SSAMEER 0444446565 [Sameer.sidha@metro[31-01-2024
ININANIYA ESTATES LTD IDHA politanlegal.in

CS (COMM) CS (COMM)/103/2024 02-02-2024 [VIDYA SAGAR FOODS PVT LTD VS§MAYANK 0818956651 I31-01-2024
IHIMANSHU IKHURANA

ICS (COMM) CS (COMM)/114/2024 06-02-2024 [HERO INVESTCORP PRIVATEPARMOD 9718209970 15-02-2024
ILIMITED Vs OWNER [KUMAR SINGH laastha@thelegist.com
IPROPRIETOR

Misc DJ Misc DJ/95/2024 07-02-2024 IM/S GREENPLY INDUSTRIES LTDIPR CHATTERJI |9958846589 prchatterjiandassocia [06-02-2024
Vs MS GAYATHRI GLASS AND| tes@gmail.com
IPLYWOOD

ICS (COMM) CS (COMM)/127/2024 08-02-2024 ISURESH DUTT PARASHAR VsSUMIT 7200995000 sumit@nagpal.law  [05-02-2024
IVAIDYA RISHI HERBALS PRJVATE[NAGPAL
ILIMITED

CS (COMM) CS (COMM)/128/2024 08-02-2024 IMAX ENGINEERING ANDRAJIV Kio811231910 Ir.tewari88@gmail.co [06-02-2024
IMARKETING PVT LTD Vs EARTH|[TTWARI Im
I[ELECTROTECH INDIA PVT LTD

ICS (COMM) ICS (COMM)/138/2024 09-02-2024 INARESH KUMAR Vs KAA AAYASHISH 9560585352, lashishsharmas2@gm [07-02-2024
AUTO TECH ISHARMA lail.com

OMP (I) (COMM) OMP (I) (COMM.)/22/2024 [12-02-2024 UFC LEASING P LTD Vs AFTAAB  [MANOJ 0811133644 Imanojk.adv@gmail.c [21-02-2024

KUMAR om

IOMP (I) (COMM) OMP (I) (COMM.)/21/2024 [12-02-2024 SHRIRAM FINANCE LTD VSMANOJ 0811133644 manojk.adv@gmail.c [07-02-2024
IRAKESH YADAV IKUMAR jom

IOMP (COMM) OMP (COMM.)/2/2024 13-02-2024 REENA Vs KOTAK MAHINDRAMANOJ 0811133644 Imanojk.adv@gmail.c [21-02-2024
IPRIME LTD KUMAR lom

IOMP (T) (COMM) OMP (T) (COMM.)/1/2024 [13-02-2024 IAJAY SINGH Vs HDB FINANCIALJRAJESH 0899986979 rajeshkumar@rkco.inj09-02-2024
ISERVICES LTD KUMAR

CS (COMM) CS (COMM)/146/2024 13-02-2024 IMS HI REL ENGINEERS PVT LTDAMIT 9911591774 Imyamit303@gmail.c [09-02-2024
Vs MS ADVANCE RECYCLINGDHANKHAR lom
ISOLUTIONS LLP AND ORS

(OMP (I) (COMM) (OMP (I) (COMM.)/33/2024 [16-02-2024 SHRIRAM FINANCE LTD VSMANOJ 0811133644 manojk.adv@gmail.c [14-02-2024
JANENDER KUMAR jom
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(OMP (I) (COMM) OMP (I) (COMM.)/34/2024 [16-02-2024 ISHRIRAM FINANCE LTD VS AMIT]! 0811133644 Imanojk.adv@gmail.c [14-02-2024
INAGAR UMAR lom
Misc DJ Misc DJ/127/2024 10-02-2024 ILABOTEK Vs RIBUS TRADINGRASHIJAIN [9899143739 lcontact@thelawlens.c|17-02-2024
ISOLUTIONS om
CS (COMM) CS (COMM)/174/2024 19-02-2024 JALROCS LIFESTYLE PVT LTD VSRISHABH 7503414900 contact@thelawlens.cf17-02-2024
IMUKESH LACHHMANDASSINGHAL jom
[TANEJA
CS (COMM) CS (COMM)/175/2024 19-02-2024 ICANARA BANK E SYNDICATE Vs[GOVIND 9718618928 lgovindigfeb@mail.co [17-02-2024
IREYANSH MEDICOS IBHALLA Im
ICS (COMM) ICS (COMM)/176/2024 19-02-2024 ICITY X RAY AND SCAN CLINICMR 9911314422 Imalhotraadv@gmail.di5-02-2024
PVT LTD Vs SAN GLOBAIMALHOTRA jom
[HOSPITALITY PVT LTD
OMP (I) (COMM) OMP (I) (COMM.)/41/2024 [23-02-2024 SHRIRAM FINANCE LTD VSMANOJ 0811133644 Imanojk.adv@gmail.c [21-02-2024
IRINKESH KUMAR jom
Misc DJ Misc DJ/143/2024 23-02-2024 ICANARA BANK Vs MOHIT KUMAR [SANJAY 0811179171 legalyukti63 @gmail.c[21-02-2024
IAGGARWAL jom
Misc DJ Misc DJ/144/2024 23-02-2024 ICANARA BANK Vs OMPATI ISANJAY 0811179171 legalyukti63 @gmail.c[21-02-2024
IAGGARWAL om
IOMP (I) (COMM) OMP (I) (COMM.)/41/2024 [23-02-2024 SHRIRAM FINANCE LTD VSMANOJ 0811133644 Imanojk.adv@gmail.c |21-02-2024
IRINKESH IKUMAR jom
IOMP (I) (COMM) OMP (1) (COMM.)/47/2024 [29-02-2024 ISHRI RAM FINANCE LTD Vs OMMANOJ 0811133644 Imanojk.adv@gmail.c [27-02-2024
IPARKASH KUMAR lom
OMP (I) (COMM) OMP (I) (COMM.)/48/2024 [29-02-2024 ISHRI RAM FINANCE LIMITED VSMANOJ 0811133644 Imanojk.adv@gmail.c |[27-02-2024
IRINKESH KUMAR jom
18 SH. AJAY GUPTA,|West 210 ICS (COMM)/97/2024 97/2024 01-02-2024 Brij Industries Vs Shree RadhaJoti Verma 8950409957, vikasbhatia280o@gmal31.01.2024
IDISTRICT JUDGE [Extn Block IGovind Electricals 9999440419 lil.com
(COMMERCIAL
ICOURT)
ICS (COMM)/122/2024 122/2024 08-02-2024 SBI Vs A O Enterprises thro. ItsArun Kumar9891223874 Jfashishbatra85@gmailj08.02.202
prop. Mohd. Rashid [Batra 9873039121 .com 4
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ICS (COMM)/123/2024 123/2024 08-02-2024 ISBI Vs M/s Sshellz Fashionista thr, Kumarj9891223874 Jfashishbatra85@gmaillo8.02.202
l[ts Prop. Ms. Shaily Vikram Tiwari [Batra 0873039121 .com 4

ICS (COMM)/124/2024 124/2024 08-02-2024 ISBI Vs M/s Neelam Pharma thr. ItsArun Kumar/9891223874 Jfashishbatra85@gmaill08.02.202
IProp. Sh. Ashutosh Kumar [Batra 9873039121 .com 4

CS (COMM)/113/2024 113/2024 06-02-2024 [Upinder Pal Singh Sawhney Huf VsAquib Ali 0899645472 AQUIB.ALI@RISELE|03-02-
IM/s Burger Club Pvt. Ltd IGAL.IN 2024

OMP (I) (COMM.)/16/2024 16/2024 07-02-2024 [Shubh Lakshmi Capital Ltd Vs KirtiVijay Kumar/o873403435 Vijayadvss@gmail.co |04-02-
[Lal ISehgal Im 2024

ICS (COMM)/119/2024 119/2024 07-02-2024 [Hero Motocorp Limited Vs Owner [Pramod Kumar/9718209970 laasha@thelegist.com |03-02-
[Proprietor Shah Enterprises Singh 2024

CS (COMM)/122/2024 122/2024 08-02-2024 State Bank Of India Vs M/s A OArun Kumar9891223874 Jfashishbatra85@gmaill06-02-
[Enterprises Through Its ProprietorBatra 0873039121 .com 2024
IMohd Rashid

ICS (COMM)/123/2024 123/2024 08-02-2024 State Bank Of India Vs M/s SshellzArun Kumarj9891223874 Jfashishbatra85@gmaill06-02-
[Fashionista Through Its ProprietorBatra 9873039121 .com 2024
IMs Shaily Vikram Tiwari

CS (COMM)/124/2024 124/2024 08-02-2024 State Bank Of India Vs M/s Neelam|/Arun Kumar9891223874 Jfashishbatra85@gmaill06-02-
[Pharma Through Its Proprietor ShjBatra 0873039121 .com 2024
Ashutosh Kumar

ICS (COMM)/136/2024 136/2024 09-02-2024 [Punjab National Bank Vs ChhayalAshish Batra  [9891223874 Jfashishbatra85@gmaillo7-02-
[Pandey 0873039121 L.com 2024

CS (COMM)/137/2024 137/2024 09-02-2024 State Bank Of India Vs M/s Mfﬁlmun Kumar9891223874 Jfashishbatra85@gmaillo7-02-
[ndustries Through Its Proprietor ShiBatra 0873039121 .com 2024
Ajay Kumar Sharma

CS (COMM)/142/2024 142/2024 12-02-2024 ICanara Bank Vs Gupta Machinery [R. K. Sinha 0811255673 ladvocatesinha@rediffl08-02-

Imail.com 2024

OMP (I) (COMM.)/19/2024 19/2024 09-02-2024 Shriram Finance Ltd Vs ArjunSunny Arora 0910574027 Albuslawfirm @gmail.[08-02-
[Kumar lcom 2024

IOMP (I) (COMM.)/26/2024 26/2024 13-02-2024 [Shriram Finance Ltd Vs Sunil Kumar |Sunny Arora 9910574027 Albuslawfirm @gmail.|27-01-

com 2024
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ICS (COMM)/147/2024 147/2024 13-02-2024 [Mohan Meakin Limited Vs Shamsher|B.P. Sharma 7428650450 support@spnlegal.co |09-02-
Singh Im 2024

ICS (COMM)/148/2024 148/2024 13-02-2024 IMohan Meakin Limited Vs RavinderB.P. Sharma 7428650450 support@spnlegal.co |09-02-
[Pal Singh Im 2024

CS (COMM)/149/2024 149/2024 13-02-2024 [Mohan Meakin Limited Vs Jasmeet|B.P. Sharma 7428650450 support@spnlegal.co |09-02-
Singh Sethi Im 2024

ICS (COMM)/150/2024 150/2024 13-02-2024 IMohan  Meakin  Limited  VsB.P. Sharma 7428650450 support@spnlegal.co |09-02-
Amarpreet Singh Im 2024

ICS (COMM)/154/2024 154/2024 14-02-2024 [Shagun Marcom Vs Mvm Infratech |Kushagra Bansal9999448797 kushagrabansal @aka [12-02-
ssociates.org.in 2024

CS (COMM)/155/2024 155/2024 14-02-2024 IM/s Gsv Products Vs Jai Kishan [Sameer Sidhar (9444446565 [Sameer.sidhar@Metr [12-02-
opolitanlegal.in 2024

ICS (COMM)/156/2024 156/2024 14-02-2024 IMs Tikuram Associates Llp Vs MsRohtash Kanwar/g811207995 rohkani47@gmail.co [12-02-
|Alco Foods Pvt Ltd Im 2024

ICS (COMM)/157/2024 157/2024 14-02-2024 IMs Pine Plywood Ltd Vs Ms SimplexiG.G. Gupta 8459466042 linfo@ggguptaassociatf12-02-
[nfrastructure Ltd les.in 2024

20/2024 16-02-2024 Shriram Finance Ltd Vs Jitian KrManoj Kumar [9811133645 IMANOJK.ADV@GM [14-02-
[Bhati AIL.COM 2024

ICS (COMM)/170/2024 170/2024 17-02-2024 [Union Bank Of India Vs Naveen [Ravi Kumar 9911118926 ladvocateraviyg@gma [14-02-
lil.com 2024

186/2024 20-02-2024 ICanara Bank E Syndicate Vs MsiGovind Ballabhlg718618928 lgovind1gfeb@gmail.c 17-02-
[Sanjeev Washing [Pandey om 2024

IOMP (I) (COMM.)/38/2024 38/2024 23-02-2024 IMukesh Kumar Swami Vs M/sManoj Kumar [9811133645 IMANOJK.ADV@GM |21-02-
Woodtech Interiors Through Its| AIL.COM 2024

[Partners

CS (COMM)/193/2024 193/2024 24-02-2024 [Lancer Footwear India Pvt Ltd VsShram Vir Vats (9818365011 Vatsadvocate1978 @g [22-02-

IM/s Dolphin Footweat Pvt Ltd Imail.com 2024



http://10.199.37.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis
http://10.199.37.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis
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4

Counter Claim/11/2024 11/2024 26-02-2024 Aov Clever Knits Llp And Ors VsShrey Kumar [9818493330 kumarshrey12 @gmail[23-02-
[Kumar Tag And Label Co L.com 2024
[Execution (Comm.)/54/2024 54/2024 26-02-2024 [Shree Nath Lumber Products Pvt LtdRajeev  Kumar9873921590 rajeevjha2004@yaho [23-02-
Vs M/s Delhi Plywood Uha lo.co.in 2024
ICS (COMM)/194/2024 194/2024 26-02-2024 Bank Of India Vs M/s Trp GlobalNirmal Kumar |9953128141 lamb.nirmal @gmail.c [24-02-
IConnect jom 2024
CS (COMM)/200/2024 200/2024 27-02-2024 Bank Of India Vs M/s Trp GlobalNirmal Kumar |9953128141 lamb.nirmal @gmail.c [24-02-
IConnect lom 2024
ICS (COMM)/201/2024 201/2024 27-02-2024 Pmr Jewellers Pvt Ltd Vs MukeshlKamal Jindal |9999010507 JURISLAW@OUTLO [24-02-
[Kumar Bhavarlal JOK.COM 2024
IOMP (I) (COMM.)/49/2024 49/2024 OMP (DShriram Finance Ltd Vs GauravManoj Kumar [9811133645 IMANOJK.ADV@GM |27-02-
(COMM.)/49/202 Malik AIL.COM 2024
21
19 ISH. NARESH|West West 403 CS (COMM)/101/2024 CS l02-02-2024 Veta BuildtechRajeev Kumang811231910 Ir.tiwari88g
UMAR [Extn Block (COMM)/101/202 [Pvt Ltd Vs M/stiwari Imail.com
HOTRA, 21 [Khao Gali
IDISTRICT JUDGE [Restaurants Pvt|
(COMMERCIAL CS (COMM)/108/2024 CS 03-02-2024 lPerumal SanjayGurusharan Singh 9868227610
ICOURT) (COMM)/108/202 Gandhi Vs
4 Poginder Pal
Singh
CS (COMM)/109/2024 CS l05-02-2024 IM/s GirdharSunil Kuman9718549317
(COMM)/109/202 Wax Pvt Ltd VsSharma
21 [Rakesh Mittal
CS (COMM)/112/2024 CS l06-02-2024 IM/s SklZubeda Begum 0868119078
(COMM)/112/202 [Universal
h [Private Limited|
Vs Raj Kumar
CS (COMM)/118/2024 CS l06-02-2024 [Mohan MeakinBishan Shrma 0810552424
(COMM)/118/202 [Limited Vs
7 Berch Hodlings|
[Private Limited
OMP (I) (COMM.)/17/2024 [OMP (Djo7-02-2024 IShubh LakshmiGagan Wadhwa [9873403435
(COMM.)/17/2024 [Pvt Ltd Vs Dey|
[Sharan Giri
CS (COMM)/121/2024 CS l07-02-2024 Kavita Goyal VsManoj Khatri 0212010299
(COMM)/121/202 lYamin



mailto:gurusharansingh7610@gmail.com
mailto:sharmaunit545@gmail.com
mailto:zubedabegumadv@gmail.com
mailto:suppORT@SPNLEGAL.COM
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CS (COMM)/133/2024 CS l08-02-2024 [Saraswati Randhir Kumar 9899978028
(COMM)/133/202 Woods Pvt Ltd
4 Vs Ganaie|
[Timber Traders
ICS (COMM)/134/2024 CS l08-02-2024 IState Bank Of|Ashish Batra 0891223874
(COMM)/134/202 [ndia Vs M/s|
4 [Thakur
[Enterprises
CS (COMM)/135/2024 CS l08-02-2024 State Bank OflAshish Batra 0891223874
(COMM)/135/202 [ndia Vs M/s|
4 [Luthra
[Industries
OMP (COMM.)/1/2024 OMP l09-02-2024 [Dipen ChitaliallN iteen Kumar8800948797
(COMM.)/1/2024 Vs M/s Sbisingh
ICards And|
[Payments
CS (COMM)/152/2024 CS 13-02-2024 [Pushpa Devi VsKeshav Kumar8588938588
(COMM)/152/202 [Tejpal Singh Verma
21
CS (COMM)/159/2024 CS 15-02-2024 [Max Rajeev Kumarp811231910 Ir.tiwari88g
(COMM)/159/202 [Engineering ttiwari Imail.com
71 And Marketing|
Pvt  Ltd Vs
ICS (COMM)/160/2024 CS 15-02-2024 [Shagun Marcom[Kushagra Bansal (9999448797
(COMM)/160/202 IPvt Ltd Vs KK
4 IConstruction
ICo.
CS (COMM)/161/2024 CS 15-02-2024 [Mohan MeakinBishan Shrma 9810552424
(COMM)/161/202 Limited Vs
21 Kashish
[Management
CS (COMM)/162/2024 CS 15-02-2024 [Mohan MeakinBishan Shrma 0810552424
(COMM)/162/202 limited Vs
21 Vrindavan
Apparels Private
CS (COMM)/163/2024 CS 15-02-2024 [INaresh KumarDinesh Gosain 7042421170
(COMM)/163/202 iGoyal Vs
21 Mansha Active]
[Private Limited|
CS (COMM)/166/2024 CS 15-02-2024 JAlok Kumar VslAshish Talwar 0811257563
(COMM)/166/202 ISuraj Singh
21 Bisht
OMP (I) (COMM.)/30/2024 [OMP (Dp5-02-2024 ISHRIRAM Manoj Kumar 0811133644
(COMM.)/30/202 [FINANCE
4 LIMITED Vs
[Rakesh Yadav
OMP (I) (COMM.)/31/2024 |OMP (Dp6-02-2024 ISHRIRAM Manoj Kumar 0811133644
(COMM.)/31/202 IFINANCE
21 ILIMITED Vs
Uitendra Bhati



mailto:randheradv@gmail.com
mailto:ashishbatra85@gmail.com
mailto:ashishbatra85@gmail.com
mailto:advniteensinha@gmail.com
mailto:advocatekeshav.verma@gmail.com
mailto:kushagrabansal@akassociates.org.in
mailto:suppORT@SPNLEGAL.COM
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OMP (1) (COMM.)/32/2024 |OMP (Dp6-02-2024 ISHRIRAM IManoj kumar 0811133644
(COMM.)/32/202 [FINANCE
4 ILIMITED V5|
[Praveen Kumar
CS (COMM)/181/2024 CS 10-02-2024 [State Bank offRajiv Kumang810019614
(COMM)/181/202 India Vs Raju  [Thakur
21
ICS (COMM)/185/2024 CS 20-02-2024 [IPoonam Bhasin|Subhash Chandraj9868348493
(COMM)/185/202 Vs ConcreatelJha
4 ICloud Kitchen|
[Pvt.Ltd.
ICS (COMM)/188/2024 CS 22-02-2024 IM/s Samchem[Deepika 9212716016
(COMM)/188/202 India Private[Parchanda madan
21 Ltd. Vs M/s|
Aishwarya
OMP (I) (COMM.)/42/2024 [OMP (Dj23-02-2024 [Shriram FinanceManoj Kumar 0811133644
(COMM.)/42/202 [Limited Vs
4 INitender
OMP (I) (COMM.)/43/2024 |OMP (Df23-02-2024 [Shriram FinanceManoj Kumar 0811133644
(COMM.)/43/202 [Limited Vs Amit]
21 [Nagar
OMP (I) (COMM.)/44/2024 [OMP (Dj23-02-2024 [Shriram Financemanoj Kumar 0811133644
(COMM.)/44/202 [Limited Vs
21 IChattar Pal
OMP (1) (COMM.)/45/2024 |OMP (Df23-02-2024 [Shriram FinanceManoj Kumar 0811133644
(COMM.)/45/202 Limited Vs
4 ICharan Singh
IOMP (1) (COMM.)/46/2024 |OMP (Df23-02-2024 [Shriram Finance{Sunny Arora 9910574027 albuslawfir
(COMM.)/46/202 [Limited Vs Sunil| Ims2gmail.co
4 [Kumar Im
CS (COMM)/196/2024 CS p7-02-2024 [Ruchika GuptaMs. Shivani Tomar9810580541
(COMM)/196/202 Vs Satender
4 Kumar Mukhiya
CS (COMM)/203/2024 CS 27-02-2024 [ndain Bank VsSh. Satyam Khare (9871039149 satyamkhare|
(COMM)/203/202 [Satyam Khare egmail.com
21
CS (COMM)/205/2024 CS 28-02-2024 ICanara Bank VsiSh. Ram Bhushano871434320
(COMM)/205/202] [Krishan AndIPandey
21 Anr
CS (COMM)/206/2024 CS 20-02-2024 [CICI Bank Ltd.Sh. Alok Kumar (9871434320
(COMM)/206/202] Vs Shri Shyam|

4

lOverseas LLP
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ICS (COMM)/208/2024 CS 29-02-2024 haranpaaduka [Sh. Ashok Jain 8130707356
(COMM)/208/202) [ndustries Pvt.
4 [Ltd. Vs Shivam|
Agencies
20 ISH. ANURAG SAIN/NEW DELHI1 ICS(COMM) 99/2024 01.02.2024 IASG STEEL TEC PVT. LTD. VS/SUNIIL 0312120008 IN/A 25.01.2024
IDISTRICT JUDGEDISTRICT [TOSHIMA AUTOTECH SOLUTIONSDAHIYA
(COMMERCIAL
ICOURT)-01
it IOMP(COMM) 24/2024 01.02.2024 IDEVYANI INTERTNATIONALSATISH RAI 8368148214 IN/A 27.01.2024
ILIMITED VS. MADHU SHRIDHAR|
& ANR.
it ICS(COMM) 100/2024 01.02.2024 IM/S WAVE HOSPITALITY PVTJARJUN SINGH|/9811678761 larjunbhati.law@gmail27.01.2024
ILTD. VS. SANJAY SETH AND ORS. [BHATI l.com
it ICS(COMM) 101/2024 01.02.2024 IDEUTSCHE BANK AG VS. MRJGURVINDER (9871692197 litigation@surico.in [01.02.2024
IPOORAN SINGH, ISURI
it CS(COMM) 102/2024 01.02.2024 IM/S COMPLETE DEWATERINGMHAMMAD (9312222450 kmtaiyab@gmail.comf27.01.2024
SYSTEMS PVT. LTD. VS. M/STAIYAB KHAN
SOUTH EAST CONSTRUCTION|
ICOMPANY PVT. LTD.
it ICS(COMM) 107/2024 03.02.2024 BHANI RAM PROP. M/S SHREEVIKAS 0810537822 IN/A 15.01.2024
SHYAM CONTRACTOR VS. M/SADVOCATE
IMG HOUSING PV. LTD.
it CS(COMM) 108/2024 03.02.2024 IM/S ORIENT BATH PVT. LTD. VS|RAJEEV 0811116256 rajeevkapoor1969@g [30.01.2024
IM/S ORIENT BATH PVT. LTD. KAPOOR Imail.com
it ICS(COMM) 109/2024 03.02.2024 IPUNJAB NATIONAL BANK VSJ[INDRA 0311824970 INOT GIVEN 01.02.2024
IVIMLA INARAIN
il CS(COMM) 114/2024 06.02.2024 JANKUR BANSAL VS. MALVIKARAHUL 0899218215 IRAHULSSMALHOTR|31.01.2024
ISINGH IMALHOTRA A@GMAIL.COM
it ICS(COMM) 115/2024 06.02.2024 IM/S CUSHMAN & WAKEFIELD[B. LEGAL9910599996 IB_LEGAL@OUTLOO|01.02.2024
INDIA PRIVATE LIMITED VS/ADVOCATES [K.COM
JAHIR ENTERPRISES & ORS.
it CS(COMM) 116/2024 06.02.2024 IM/S CUSHMAN & WAKEFIELDB. LEGAL(9910599996 IB_ LEGAL@OUTLOO|01.02.2024
INDIA PRIVATE LIMITED VSJADVOCATES IK.COM
AHIR ENTERPRISES & ORS.
it OMP(I)COMM 17/2024 06.02.2024 IVANITA KUMAR VS. SPIREANKIT 8527080105 OFFICE@VIRMANTI.I|29.01.2024
[TECHPARK PRIVATE LIMITED IVIRMANI, IN,
ISHREYA ISHREYA@VIRMANI.
IMATHUR, N
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OMP(I)COMM 18/2024 06.02.2024 IVANITA KUMAR VS. SPIREANKIT 8527080105 IOFFICE@VIRMANI.I]29.01.2024
[TECHPARK PRIVATE LIMITED IVIRMANI, IN,
ISHREYA ISHREYA@VIRMANI,|
IMATHUR, IN
it OMP(COMM) 28/2024 08.02.2024 [UNION OF INDIA VS. M/SIASHISH 0313471929 IASHISHSHARMA37 |05.02.2024
IMAHESH EDIBLE OILKUMAR lo@GMAIL.COM
INDUSTRIES ISHARMA
it OMP(COMM) 29/2024 08.02.2024 IVAG INFOTECH PRIVATEJAI KUMAR(Q868204722 PK.SINHA07@GMALI [05.02.2024
ILIMITED VS. NATIONAL SKILISINHA L.COM
IDEVELOPMENT
it [EX(COMM) 18/2024 08.02.2024 IM/S PRADEEP VINOD CONST. CO.H & Al9311307710, [HAIDER.ADV@GMA |05.02.2024
IVS. UNION OF INDIA IASSOCIATES (8595665724 [L.COM
it OMP(COMM) 30/2024 00.02.2024 SH. VIVEK DEEPAK NAZARE &AMAR VIVEK9811631979, ISAISADANLAW@G [05.02.2024
ANR. VS. IIFL HOME FINANCEAGGARWAL/ (9814027754 IMAIL.COM,
[LIMITED & ANR. ICHITWAN ICHITWANGODARA2|
IGODARA/ SAl| 5@GMAIL.COM
it CS(COMM) 126/2024 09.02.2024 ICANARA BANK (ERSTWHILERAJIV RANJAN|[8800234388 lacourt762 31.01.2024
ISYNDICATE BANKK) VS. ARUN|
IKUMAR
it ICS(COMM) 133/2024 13.02.2024 IPERNOD RICARD INDIA PVT. LTD./ANKUR 0811126091 lankursinghaladvocate[08.02.2024
V/S MILAP LIQ1UORSSINGHAL, (@gmail.com
ICHANDIGARH ISATISH
ISOLANKI,
it (OMP(COMM) 32/2024 13.02.2024 IRAJ SHARMA V/S THE GENERATLA K. 0871441764 aktrivedilawoffices2g [07.02.2024
IMANAGER NORTHER RAILWAY [TRIVEDI,Adv. Imail.com
it CS(COMM) 134/2024 14.02.2024 [KESHAV HICHEM PVT. LTD V/SDEEPAK 9811206270, ldeepak.sharmays@re(08.02.2024
IPINAKIN FINE CHEMICALS IKUMAR 9313809728 diffmail.com
ISHARMA ADV
il OMP(COMM) 36/2024 14.02.2024 [UNION OF INDIA V/S JAGJEETIAVNISH SINGH[8826437138 lavnishsos@gmail.co [02.02.2024
ISINGH m
it OMP(COMM) 35/2024 14.02.2024 [UNION OF INDIA V/S JAGJEETIAVNISH SINGH|8826437138 lavnishsos@gmail.co [02.02.2024
ISINGH Im
it OMP(COMM) 34/2024 14.02.2024 [UNION OF INDIA V/S JAGJEETAVNISH SINGH[8826437138 lavnishsos@gmail.co [02.02.2024
ISINGH Im
it CS(COMM) 139/2024 15.02.2024 ADITYA GARG V/S PRAVEEN JAIN[SK.V &9911108825 siadvocateoo@gmail. [07.02.2024
JASSOSIATE lcom
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1 ICS(COMM) 138/2024 15.02.2024 IM/S RAJASTHAN ANTIBIOTICSSUHAIL KHAN (97111903030 suhailanadv@gmail.c [09.02.2024
LTD. V/S M/S ANG LIFE S om
it ICS(COMM) 137/2024 15.02.2024 ISANDEEP WADHWA V/S[V.K.OHRI ADV (9811093298 ohrivk@yahoo.com [09.02.2024
ISANDEEP WADHWA
it ICS(COMM) 141/2024 16.02.2024 ICOTTAGE INDUSTRIESINDER SINGH|9811309971 inder_s_adhikari@yalo8.02.2024
[EXPOSTITION V/S HOOVERIADHIKARI hoo.com
ISERVICES
it ICS(COMM) 148/2024 17.02.2024 REVEX ENTERPRISES PVT. LTDBHARAT 011-45640851 legistauxiliary@gmail[22.12.2023
IV/S MR. SYED WAKAR ALI IGUPTA/VARUN| .com
ITYAGI
it EX(COMM) 21/2024 17.02.2024 IRAJESH KHURANA V/S NEET EEV 0811116256 rkandcompany.legals [14.02.2024
[RAJPUT OOR ervices@gmail.com
it (OMP(COMM) 38/2024 17.02.2024 SHANKAR D.D V/S SBI CARDSJAIMON 9958983405 piyog6harold@gmail.[13.02.2024
AND PAYMENTS PVT. LTD. IANDREWS & lcom
IPIYO HAROLD|
JAIMON
it ICS(COMM) 147/2024 17.02.2024 INDIAN BANK V/S  SAGAR[PANKAJ 0811025428 INA 06.02.2024
[ITANWAR AND ANR. IKUMAR SINGH
it CS(COMM) 146/2024 17.02.2024 INDIAN BANK V/S SHANKY|PANKAJ 0811025428 INA 12.12.2023
[BHOLA AND ANR. KUMAR SINGH
il CS(COMM) 157/2024 19.02.2024 [HDFC BANK LTD. V/S MR. DILIPPRADEEP 9053133627 jhapradeep2010@hotf15.02.2024
IKUMAR DAS IKUMAR JHA Imail.com
il ICS(COMM) 156/2024 19.02.2024 IM/S CRYSTAL CROP PROTECTION[|SUNIL KUMAR (9818256885 snlkmr588@gmail.co [15.02.2024
ILTD. V/S VISHAL SHARMA m
it ICS(COMM) 159/2024 19.02.2024 SAFEX COMMERCIAL V/S JAIPARTH IN/A parth_tandon28@ya [15.02.2024
IPRAKASH ASSOCIATES IDHANANJAY hoo.co.in
ITANDON
it CS(COMM) 158/2024 19.02.2024 IM/S GPE TECHNOLOGY LTD. V/SROHIT PAL 9716528911 contactus@akjlaw.in [15.02.2024
IM/S SUMA TRADEX PVT. LTD
it CS(COMM) 166/2024 21.02.2024 ISBI V/S LUDHIANAARUN KUMARQ891223874 lashishbatra85@gmil. [17.02.2021
IDECORATORS & CATERERS IBATRA lcom
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i [EX(COMM) 25/2024 21.02.2024 SERVOTECH ELECTRICALS PVT|RAKESH 0891194404 rksharmas4@gmail.c [21.02.2024
ILTD V/S MAGNAMIKUMAR om
INTERNATIONAL TRADING
ICOMPANY
it ICS(COMM) 165/2024 21.02.2024 STATE BANK OF INDIA V/SSHIV K TYAGI9811059032 shivktyagi@gmail.co [21.02.2024
IMOHD. ASIF & ASSOCIATES m
it [EX(COMM) 26/2024 24.02.2024 IM/S TRANSTEK INFOWAYS PVT.[PANKAJ 0958732424 roy.pankaj@yahoo.co[19.02.2024
ILTD. V/S M/S BROADCASTKUMAR &9650044113 Lin
INIQTIATIVE LTD.
it ICS(COMM) 177/2024 24.02.2024 JAXIS BANK LTD. V/S SUNITA ANDVIMAL 9034281318 Anirudh.bhardwaj@fif21.02.2024
IORS KHURANA ETC rstassociates.in
it CS(COMM) 176/2024 24.02.2024 AXIS BANK LTD. V/S KUSHALVIMAL 0034281318 Anirudh.bhardwaj@fif21.02.2024
ISINGH AND ORS [KHURANA ETC Irstassociates.in
il (OMP(COMM) ku4/2024 24.02.2024 [ N VOGUE APPAREL VERSUSATUL NIGAM (9810049589 ANIGAM.LAW@GM [02.01.2024
IREFOB INDIA COMPANY AIL.COM
1 IMISC. DJ. 370/2024 26.02.2024 [UNION OF INDIA VS, JBCC IVINOD KUMAR(9811603482 IVINOD.KUMAR.RAI [19.02.2024
IRAO (@GMAIL.COM
il (OMP(COMM) u8/2024 27.02.2024 ISTATE BANK OF INDIA VS. M/SJAI MOHAN[/9810220089 IMACPROCEEDINGS [26.02.2024
A.K. BUILDERS IADVOCATE (@GMAIL.COM
it OMP(COMM) u7/2024 27.02.2024 ISTATE BANK OF INDIA VS. M/SJAI MOHAN|9810220089 IMACPROCEEDINGS [26.02.2024
ASHA ENTERPRISES PRIVATEADVOCATE (@GMAIL.COM
ILIMTED
il OMP(COMM) Ku6/2024 27.02.2024 ISTATE BANK OF INDIA VS. M/SJAI MOHAN/9810220089 IMACPROCEEDINGS [26.02.2024
IASHA ENTERPRISES PRIVATEADVOCATE (@GMAIL.COM
ILIMTED
il ICS(COMM) 188/2024 27.02.2024 SHARAD KISHORE GUPTA VS/[DEEPAK 0811192957, IKOHLIL.DEEPAK@H [22.02.2024
ISHREYA HOSPITALITY [KOHLI AND|9582063085 OTMAIL.COM
JASSOCIATES
it OMP(I)COMM 28/2024 27.02.2024 ADITYA BIRLA FINANCE LIMITEDMMAHIP DATTA/9911481624 IMAHIPDATTA@GM [22.02.2024
IVS. VENKATESWARA AGENCIE &PARASHAR AIL.COM
ORS. AMAN
IVASISTH
it [EX(COMM) 28/2024 27.02.2024 IM/S  NECTAR LIFESCIENCESPRAVEEN 0810620827 IADVOCATEMAHAJAl14.02.2024
ILIMITED VS. THR GOVT OF NCIMAHAJAN IN27@GMAIL.COM
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(COMMERCIAL

1 ICS(COMM) 187/2024 27.02.2024 IM/S TIRUPATI STRUCTURALSDILIP 0811650040, IDILIP_ AGARWAL?74 [21.02.2024
ILTD. VS. M/S SHAPOORJIAGARWAL 0810569828 (@REDIFFMAIL.CO
IPALLONJI AND COMPANYAND POONAM] M,
IPRIAVTE LIMITED JAGARWAL IPOONAMSI@REDIF
it ICS(COMM) 199/2024 29.02.2024 AMAR TULSIYAN ETHICALSHRAVAN 9990605966 [UNITEDMARK@UN [26.02.2024
[HYGINE PVT. LTD. IKUMAR ITEDANDUNITED.C
IBANSAL OM
1 OMP(I)COMM 36/2024 29.02.2024 IM/S CITY LIEF TECHNOLOGIESRZ LAWS8448370312, INFO@RGLAWZ.CO [|28.02.2024
IPVT. TLD. VS M/S NIRMAUADVOCATES (9810910312 M
INDUSTRIES AND COMPANY NDAND
IORS. ICONSULTANTS
it [EX(COMM) 30/2024 29.02.2024 [ERNST & YOUNG LLP VSYVK &19971586998 IPRATEEK@JVKASS [24.02.2024
IROSSELL INDIA LIMITED IASSOCIATES JOCIATES.COM
it OMP(I)COMM 35/2024 29.02.2024 OTAK MAHINDRA PRIME LTDJAMIT KUMAR9990659331, 011-NOT GIVEN 09.01.2024
RSUS NEELGAGAN GAGAN &SINHA, ADITYAY2641454
RS. [PRASAD, SK]|
IMEHTA,
it OMP(I)COMM 34/2024 20.02.2024 [KOTAK MAHINDRA PRIME LTDJAMIT KUMAR/9990659331, 011NOT GIVEN 09.01.2024
VS. KRISHNA SON OFSINHA, ADITYA42641454
IVEDPRAKASH & ORS. IPRASAD, SK]|
IMEHTA,
it OMP(I)COMM 33/2024 29.02.2024 [KOTAK MAHINDR PRIMEAMIT KUMAR9990659331, 011-NOT GIVEN 09.01.2024
ILIMITED VESUS MASS SHIPPINGSINHA, ADITYAY2641454
IAGENCIES IPRASAD, SK|
IMEHTA,
it CS(COMM) 173/2024 23.02.2024 INVENTION INDIA EXPORTS PVT.[SHASHI 9990708680 ladv.shashikaushik@g16.01.2024
ILTD. VS. INDRAPRASTHA GASKAUSHIK Imail.com
ILIMITED
it CS(COMM) 182/2024 26.02.2024 AXIS BANK LTD. VS. REKHAVIMAL 0810674070 vimal_khurana@yah [21.02.2024
ISINGH IKHURANA loo.co.uk
it CS(COMM) 183/2024 26.02.2024 AXIS BANK LTD. VS. SATYAJITVIMAL 09810674070 vimal_khurana@yah [21.02.2024
IDAS KHURANA oo.co.uk
it ICS(COMM) 184/2024 26.02.2024 JAXIS BANK LTD. VS. RAVINDER|VIMAL 0810674070 vimal_khurana@yah [21.02.2024
[KUMAR KHURANA loo.co.uk
it [EX(COMM) 27/2024 26.02.2024 VJ  INFONET PVT. LTD. VS|ITRF IN/A IN/A 26.02.2024
TEUCRIUM NETWORK|
INFORMATION PVT. LTD.
21 ISH. VIDYAINEW DELHI?25 CS (COMM.) 96/2024 01.02.2024 IDEUTSCHE BANK AG Vs M/S RRSH GAURAV|9971357074 litigation@surico.in [01.02.2024
IPRAKASH, IDISTRICT INDIA PVT LTD KHANNA
IDISTRICT JUDGEH
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25 CS (COMM.) 97/2024 01.02.2024 IMS FAITH MERCANTIE Vs MS R KMS  AAYUSHIj9953767798 INOT PRIVDED 27.01.2024
[HOTLIERS AND DEVELOPERS ICHUGH
25 CS (COMM.) 05/2024 01.02.2024 IBRIG JATINDER SINGH PHOOLKAISH DHRUV|9810026319 [dhruv@sgnb.in 01.02.2024
Vs HARISH C AGARWAL INAYAR
25 CS (COMM.) 08/2024 01.02.2024 [RAJEEV RANJAN PRASAD Vs AIR[SH AVANISH|0873334481 AVNISH@NAKSLAW]|27.02.2024
INDIA LTD ISRIVASTAVA .COM
25 [EX./COMM. 15/2024 01.02.2024 INNOVISION LTD Vs DR BABASH CHIRAG9810564211 chiragjamwal @yahoo [28.01.2024
ISAHEB AMBEDKAR HOSPITAL JAMWAL .co.in
25 [EX./COMM. 16/2024 02.02.2024 ITV TODAY VS PROFILIAD MEDIA [SH 7838390214 ISHAHRU 02.02.2024
ISHAHRUKH IKHEJAZ@
[EJAZ [HOTMATL.COM
25 CS (COMM.) 104/2024 02.02.2024 ICBRE SOUTH ASTA VsiSH PRATIK8287751990 pratik@copm.in 02.02.2024
ICONNAUGHT PLAZAMALIK
IRESTAURANTS
25 ICS (COMM.) 105/2024 02.02.2024 IH T MEDIA Vs GULAM MUSTAGASH ABHINAV|9818999686 IABHINAV@LEGALK [01.02.2024
I[ENTERPRISES IGUPTA INIGHTS.IN
25 OMP(I)COMM 15/2024 03.02.2024 IM/S ADITYA BIRLA FINANCE VsSH. SURESH[9818388241 vidursikka@trulegal.c|29.01.2024
IM/S RAGHAV IMPEX AND ORS  JAJORIA  SH, jo.in
IVIDUR SIKKA
25 ICOUNTER CLAIM 5/2024 05.02.2024 ICANARA BANK Vs PRAKASH|ISH. PRAKASH|9811152045 Ipcshukla1964 @rediff [05.02.2024
ICHANDRA SHUKLA ICHAND Imail.com
ISHUKLA
(DEFENDANT
25 ICS (COMM.) 112/2024 05.02.2024 IM/S PS COMMODITIES Vs JASBIR|SH. 9999468603 lashishchauhan@akas [30.01.2024
ISINGH KUSHAGRA sociates.org.in
IBANSAL
25 OMP(I)COMM 26/2024 05.02.2024 IMANOHAR  CHAUDHARY  VsSH. ANKUR9811126091 lankursighaladvocate |01.02.2024
ISUDARSHAN INDIA PVT INGHAL (@gmail.com
25 CS (COMM.) 113/2024 06.02.2024 IM/S CUSHAMAN ANDSH. DHRUV|9910599996 IB_ LEGAL@OUTLOO|01.02.2024
WAKEFIELD INDIA PVT LTD VsBHAGAT IK.COM
AHIR ENTERPRISES
25 OMP (COMM) 27/2024 06.02.2024 IM/S VRF FOOD LTD Vs GENESISSSH. KUMAR(9810903831 kumarvikramadvocat [01.02.2024
BCW PVT IVIKRAM le@gmail.com
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ISINGH

m

25 CS (COMM.) 118/2024 08.02.2024 ISTATE BANK OF INDIA Vs RAHULSH. 0643524904 IAdv.Siddharth311992[05.02.2024
IKUMAR IDDHARTH (@gmail.com

25 CS (COMM.) 119/2024 08.02.2024 STATE BANK OF INDIA VsSH. ASHISH[9891223874 lashishbatra85@gmaillo5.02.2024
IRANJEET SINGH IBATRA

25 OMP(I)COMM 19/2024 08.02.2024 SMFG INDIA CREDIT COMPANY[SH. 9811297200 vinodrawat.legal@gm|o5.02.2024
ILTD Vs URGO CAPITAL ISHASHWAT lail.com

IMISHRA

25 *CS (COMM.) 125/2024 09.02.2024 IMETSO OUTOTEC INDIA VsMS HEMLATA9999689386 initnkhare@globindlalo5.02.2024
IHALDHARINFRASTRUCTURE IRAWAT woffices.com

25 *CS (COMM.) 124/2024 09.02.2024 IMETSO OUTOTEC INDIA VsMS HEMLATA9999689386 initnkhare@globindlalo5.02.2024
IANIRUDH ENTERPRISES IRAWAT woffices.com

25 ICOUNTER CLAIM 06/2024 09.02.2024 [RAJ BALA Vs MUTHOOTTU MINIMS SHALU|9958560900 shalukardam1989@g [05.02.2024
[FINANCE KARDAM Imail.com

25 ICS (COMM.) 123/2024 09.02.2024 IGANGA PRASHAD PURI Vs HRISH SYED|9899645472 ITKGLAW130@GMAI[06.20.2024
IOM HOMOEOKALYANPUR JAQUIB ALI IL

25 ICS (COMM.) 135/2024 13.02.2024 REENA KHANNA AND ANR VsSH ARJUN[9810700027 larjun.dewan85@gma [13.02.2024
ITHE CETRE FORDEWAN fil.com
IREHABILITATION AN
IADVANCEDMENT OF DISEBLE

25 [EX./COMM. 19/2024 13.02.2024 INTERGLOBE TECHNOLOGY|SH KUMAR[8527240463 ladvkumarkartikeya@ [30.01.2024
QUOTIENT Vs SPECTRUM| TIKEYA gmail.com
IVOYAGES PVT LTD

25 OMP(COMM) 31/2024 12.02.2024 IVISHAL CHAUDHARY Vs DABUR[SH UTKARSH[7905705906 contact@legalcorrido [07.02.2024
INDIA LTD BHATT Irs.com

25 CS (COMM.) 129/2024 12.02.2024 TRUST COMMODITIES PVT LTDSH ASHISH[9999448797 ashishchauhan@akas [12.02.2024
Vs NEELKANTH FARMA AND ORS.|[CHAUHAN sociates.org.in

25 OMP(COMM) 34/2024 14.02.2024 [UNION OF INDIA VS JAGJEETSH AVINASH|8826437138 lavnishsOS@gmail.co [14.02.2024
ISINGH ISINGH Im

25 (OMP(COMM) 35/2024 14.02.2024 [UNION OF INDIA VS JAGJEET ISH AVINASH|8826437138 lavnishsOS@gmail.co [14.02.2024
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25 OMP(COMM) 36/2024 14.02.2024 [UNION OF INDIA VS JAGJEETISH AVINASH|8826437138 avnishsOS@gmail.co [14.02.2024
ISINGH ISINGH Im
25 CS (COMM.) 33/2024 14.02.2024 JUNION OF INDIA VS JAGJEET|SH AVNISH|8826437138 lavinshsos@gmail.co [02.02.2024
ISINGH ISINGH Im
25 ICS (COMM.) 140/2024 16.02.2024 ILINK LOGISTICS MANAGEMENT|SH SHIVAM|9654545855 legal @shivamsharma [13.2.2024
Vs ARRAY FASHIONS ISHARMA Linfo
25 OMP(i)(COMM) 22/2024 15.02.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 INOT PRIVDED 14.02.2024
IMOHAMMAD SHADAB ISINHA
25 OMP(i)(COMM) 20/2024 15.02.2024 [KOTAK MAHINDRA PRIME VsSH AMITj9990659331 INOT PRIVDED 14.02.2024
ISOHAN PAL ISINHA
25 (OMP(i)(COMM) 21/2024 15.02.2024 ﬂgggAK MAHINDRA PRIME VsSH AMIT|9990659331 INOT PRIVDED 14.02.2024
1L NAGAR ISINHA
25 OMP(i)(COMM) 23/2024 15.02.2024 [KOTAK MAHINDRA PRIME VsSH AMITj9990659331 INOT PRIVDED 14.02.2024
ITARUN GUPTA ISINHA
25 IMISC/DJ 359/2024 17.02.2024 IDNA ARCHITECT Vs CARS 24 PVTISH ANSHUIL8130263910 INOT PRIVDED 14.02.2024
ILTD IGARG MS|
JARUSHI
IMAHAJAN
25 CS (COMM.) 142/2024 17.02.2024 STATE BANK OF INDIA Vs |[SHAKAOUT [9999132159 JAKROUTADVOCATE|07.02.2024
IBIPENDRA DUBEY AND ANR SH (@GMAIL.COM
ISUBRAT
[TRIPATHI
25 CS (COMM.) 155/2024 19.02.2024 ASHWANI KUMAR Vs BONSH PRANOY|9871673124 INOT PRIVDED 14.02.2024
IVIVANT LIFESTYLE PVT LTD DEY
25 CS (COMM.) 153/2024 19.02.2024 ICRYSTAL CORP PROTECTION LTDSH SUNILj9818256885 snlkmr588@gmail.co [15.02.2024
Vs EVURI VENKATA RAMANA KUMAR Im
25 CS (COMM.) 151/2024 19.02.2024 ICRYSTAL CORP PROTECTION LTDSH SUNIL9818256885 snlkmr588 @gmail.co [15.02.2024
Vs VIJAY SHAMRAO GARGHATE |[KUMAR Im
25 CS (COMM.) 154/2024 19.02.2024 IANTRIKSH BHAWAN FLAT|SH RAKESH|9811072845 lawlegal @gmail.co 09.02.2024
JOWNERS AND OCCUATION\WADHWA  SH] Im
WELFARE  SOCIETY Vs JAISARANGA
IPRAKASH
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25 [EX./COMM. 22/2024 19.02.2024 IPSA POLYMERS PVT VsSH RITIK9999653611 rIbajurist@gmail.com{08.02.2024
IRAJENDRA SINGH IMALIK

25 OMP(COMM) 39/2024 19.02.2024 IMANMEET SINGH AHLUWALIA Vs{SH AKHIL SURI9910639360 chaudharylawoffices [01.02.2024
INDERPAL SINGH (@gmail.com

25 IOMP(COMM) 40/2024 19.02.2024 ICURRENT PRINT PRODUCTIONSISH ABHISHEK/9871032872 IABHISHEKGUPTA12[15.02.2024
Vs BUREAU OHRGUPTA 3@HOTMAIL.COM
[ENERGYEFFICIENCY

25 CS (COMM.) 162/2024 20.02.2024 [CICI BANK LTD Vs RESHMA IMS PRIANKAQ811898399 imanish@klfindia.co [20.02.2024

IRAI Im

25 ICS (COMM.) 161/2024 20.02.2024 TRITON MEDICAL SERVICE VsSH PRITHVI[7355238546 lankit.tripathi@salaw. [16.02.2024
ABBOT OOR lcom

25 (OMP(i)(COMM) 24/2024 20.02.2024 [FUISION MICRO FINANCE VsSH AMIT|9990659331 km pspa 17.02.2024
IKALYAN FLOUR MILL KUMAR SINHA rtner@gmail.com

25 [EX./COMM. 24/2024 20.02.2024 INARENDER TUBE HOUSE VsMS SHWETA9Q871324432 shwetagoyal2106@ya [20.02.2024
IAGTECH INDUSTRIES IGOYAL hoo.com

25 [EX./COMM. 23/2024 20.02.2024 IPRUDENT SEA AND AIR SEVICESH SHRAY9899893689 ladv.shraykaushal@g [16.02.2024
Vs MANISH GOEL KAUSHAL Imail.com

25 OMP(i)(COMM) 25/2024 20.02.2024 [KOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [19.02.2024
ISUDHIR KUMAR IKUMAR SINHA lcom

25 OMP (COMM) 41/2024 20.02.2024 ISHARAMPAL SATYAPAL Vs RAVIMS SNEH|011-24319098 lawlinker76 @yahoo.c [14.02.2024
IKUMAR ISOMANI o.in

25 CS (COMM.) 163/2024 21.02.2024 ISTATE BANK OF INDIA Vs NISHUISH ISHANT|9811059032 shivktyagii@gmail.co|20.02.2024
IGUPTA IYADAV m

25 CS (COMM.) 164/2024 21.02.2024 ISTATE BANK OF INDIA Vs NEETUISH VARUN|9818365119 VARUNCHANDIOK [16.02.2024
SHARMA ICHANDIOK (@GMAIL.COM

25 (OMP(i)(COMM) 26/2024 22.02.2024 IKOTAK MAHINDRA PRIME VsSH AMIT|9990659331 kmpspartner@gmail. [21.02.2024
ISUDHIR KUMAR KUMAR SINHA lcom
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25 CS (COMM.) 168/2024 22.02.2024 ICON CONTROLS PVT LTD VsSH UTKARSH|8800994493 tkarshjoshi255@gm [17..02.2024
INDIAN OIL CORPORATION JOSHI il.com

25 CS (COMM.) 167/2024 22.02.2024 WOLTER KLUWER (INDIAN) PVI]SH SUSHANT/9971133684 office.wittons@gmail.[19.02.2024
ILTD Vs BOOK SOURCE ISINGHAL com

25 CS (COMM.) 175/2024 24.02.2024 JASXIS BANK Vs ANITA BHOJ ISH SHASHWAT9818030893 Anirudh.bhardwaj@g|21.02.2024

IMISHRA Imail.com

25 OMP(i)(COMM) 27/2024 24.02.2024 ADITYA BIRLA FINANCE Vs G MISH AJAY[811740125 IVIRTOUS.PEOPLE®@ [|21.02.2024
IMARKETING PVT [UPPAL IGMAIL.COM

25 OMP(COMM) 44/2024 24.02.2024 IN VOGUE APPAREL Vs REFOPSSH ATUL9810049589 Anigam.law@gmail.c [21.02.2024
INDIA COMPANY INIGAM jom

25 CS (COMM.) 174/2024 24.02.2024 IDAVIS TRADING COMPANY VsSH VINAY[8920434241 imvrlawoffices@gmail [17.02.2024
IKHAS FOOD IGAUTAM .com

25 OMP(COMM) 45/2024 26.02.2024 IPRIVE LUXURY LTD VsSH AASTIK011-24319098 lawlinker76 @yahoo.c [16.02.2024
IAMBIENCE COMMERCIALDHINGRA o.in
IDEVELOPERS

25 OMP(COMM) 43/2024 23.02.2024 IMR CONSTRUCTION Vs UNION OFSH JAGJIT|981034684 jagjitsinghadvocate@ [21.02.2024
INDIA ISINGH lvahoo.co.in

25 CS (COMM.) 180/2024 26.02.2024 JAXIS BANK Vs PANKUL AHLUWA [SH  SOURBH|9818030893 lanirudh.bhardwaj@g [01/01/1900

ICHAUBEY 0034281318 Imail.com

25 ICS (COMM.) 181/2024 26.02.2024 JAILAXMI ENTERPRISES Vs CPSSH HIMANSHU|8750021607 contact@utkrishthalaf19.02.2024
[ELECTRIC PVT LTD DHAWAN .com

25 OMP(COMM) 51/2024 27.02.2024 ISBI Vs ASHA ENTERPRIESE PVT|SH P S SINGH (9810220089 Imacproceedings@gm [26.02.2024
ILTD lail.com

25 OMP(COMM) 49/2024 27.02.2024 ISBI Vs A K BUILDERS ISH P S SINGH (9810220089 Imacproceedings@gm [26.02.2024

lail.com

25 (OMP(COMM) 50/2024 27.02.2024 ISBI Vs AASHA ENTERPRISES PVT|SH P S SINGH (9810220089 macproceedings@gm [26.02.2024

ILTD lail.com
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OURT)-03

25 OMP(i)(COMM) 29/2024 28.02.2024 OTAK MAHINDRA PRIME VsSH SRIRAM|[9990659331 kmpspartner@gmail. [09.01.2024
JOGINDER KUMAR ARORA AMAL lcom
25 OMP(i)(COMM) 30/2027 28.02.2024 IKOTAK MAHINDRA PRIME VsSH SRIRAM[9990659331 kmpspartner@gmail. [09.01.2024
AMIT KUMAR IKAMAL lcom
25 OMP(i)(COMM) 31/2024 28.02.2024 ILEASE PLAN INDIA Vs RUDRAKSH|SH AKHILESH[7827403519 IAKHILESH.PRADHA[]22.02.2024
IPHARMA DISTRIBUTER IPRADHAN IN@YAHOO.COM
25 CS (COMM.) 189/2024 28.02.2024 ICOMPLETE DEWATERINGSH M TAIYABQ312222450 [Kmtaitayab@gmail.c [23.02.2024
ISYSTEMS Vs SHEKHAWATIKHAN lom
I[ENTERPRISES
25 OMP(COMM) 52/2024 28.02.2024 [UNION OF INDIA VS NECO HEAVYMS RUBY|9958899011 rubygautamadv@gmal23.02.2024
I[ENGINEERING & CASTINGIGAUTAM fil.com
INAGPUR
25 (OMP(i)(COMM) 32/2024 20.02.2024 [KOTAK MAHINDRA PRIME VsMS ISHA9990659331 kmpspartner@gmail. [09.01.2024
IRAHUL GERA EHAL lcom
25 ICS (COMM.) 192/2024 20.02.2024 ISTATE BANK OF INDIA Vs MOHDI%? RUCHII9811170646 ruchikhuranaadvocat [24.02.2024
ISABU URANA e@gmail.com
25 ICS (COMM.) 191/2024 29.02.2024 IPUNJAB NATIONAL BANK VsSH INDRA{9311824970 assiciatenarayan29@ [22.02.2024
ISUNITA KUMARI INARAIN gmail.com
25 ICS (COMM.) 193/2024 20.02.2024 STATE BANK OF INDIA VgMS RUCHIl9811170646 ruchikhuranaadvocat [24.02.2024
VEESHAN KHURESHI IKHURANA le@gmail.com
25 ICS (COMM.) 194/2024 20.02.2024 ISUDEEP GARG Vs RADHE SHYAM[SH SHRAVAN|9990605966 [UNITEDMARK@UN [24.02.2024
JAGARWAL KUMAR ITEDANDUNITED.C
oM
25 CS (COMM.) 172/2024 23.02.2024 [HERO INVEST CORP Vs ASHOKISH ANIL919810134793 allipcare@gmail.com [23.02.2024
IKUMAR KUMAR SAHU
22 S. VINEETAINEW DELHI]24 ISUIT FOR RECOVERY CS (COMM)/103/2024 01-02-2024 INs Industries Vs Jpc Through ItsAmandeep 0667798205 lamandipmehhra@gml27-01-2024
OYAL, DISTRICTDISTRICT [Partners IMehra(P), lail.com
UDGE
(COMMERCIAL
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24 ISUIT FOR TRADEMARK ICS (COMM)/106/2024 02-02-2024 L LTD Vs ABDUL RAZAK VP|Shravan 09810017859 skbansalipr@gmail.c [31-01-2024
JAND ORS [Bansal(P), lom

24 ISUIT FOR RECOVERY Counter Claim/4/2024 02-02-2024 IM/s Primatel Fibcom Limited VSVIKRAM 7503778458 vikramgulliya@gmail |30-01-2024
IShenzhen Synco TechnologiesGULLIYA(P), lcom
ICompany Limited

24 ISUIT FOR RECOVERY CS (COMM)/110/2024 03-02-2024 ISTP LTD Vs TARMAT LTD IVIJAYENDER (9810911816 vkumar2576@gmail.c[31-01-2024

[KUMAR(P), jom

24 IAPPLICATION U/S 151 CPC Misc DJ/290/2024 06-02-2024 IMs Sarawjeet Singh Vs TAURUSRohit Kumar(P),[9810168448 le-mail id not02-02-2024
INTERNATIONAL PROJECTS PVT] provided by 1d|
ILTD AND ANR counsel

24 ISUIT FOR RECOVERY CS (COMM)/121/2024 08-02-2024 State Bank Of India Vs Sas InfratechiGopal Chand[7838929829 sharmag683@gmail.c23-01-2024
[Private Limited ISharma(P), lom

24 [EXECUTIION PETITION [Execution (Comm)/17/2024 [08-02-2024 IP S Commodities Vs Manjit RaiVipin 9810074102 chaydhary1995@yahol17-01-2024
Ahuja IChaudhary(P), o.com

24 IAPPLICATION U/S 151 CPC Misc DJ/328/2024 08-02-2024 IMax Life Insurance Co Ltd Vs MansiGULSHAN KR/9711173901 counselgulshan@gmalo3-02-2024
[Pahwa ISACHDEV(P), fil.com

24 ISUIT FOR RECOVERY CS (COMM)/122/2024 08-02-2024 State Bank Of India Vs Jai PrakashiSiddharth(P), (9599138139 siddharth.kumar23@ [31-01-2024

[Tomar

gmail.com
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24 ISUIT FOR RECOVERY ICS (COMM)/120/2024 08-02-2024 State Bank Of India Vs Sachin Siddharth(P), 9599138139 siddharth.kumar23@ |02-02-2024
lgmail.com
24 ISUIT FOR RECOVERY ICS (COMM)/128/2024 09-02-2024 [Sarvottam Rolling Mills Pvt Ltd VsArjun Sanjay(P),[0899500164 le-mail id not31-01-2024
Ansal Housing Limited provided by  1d|
lcounsel
24 ISUIT FOR RECOVERY CS (COMM)/127/2024 09-02-2024 IN Con Vs Shapoorji Pallonji AndAnkush 9999930291 lankushyadavg81@gmo5-02-2024
ICompany Private Limited lYadav(P), lail.com
24 ISUIT FOR RECOVERY CS (COMM)/132/2024 12-02-2024 [Harvinder Singh Jaggi Vs Tdi Infra [Shaini 7895664246 shinegst@gmail.com [06-02-2024
Bhardwaj(P),
24 ISUIT FOR RECOVERY CS (COMM)/131/2024 12-02-2024 [Rajesh Sam Suri Vs Tdi Infra [Shaini 7895664246 shinegst@gmail.com [06-02-2024
[Bhardwaj(P),
24 ISUIT FOR RECOVERY CS (COMM)/130/2024 12-02-2024 JArun Chopra Vs Tdi Infracorp IndialRaghav 8130231302 le-mail id notjo3-02-2024
ILtd [Kumar(P), provided by 1d|
lcounsel
24 IAPPLICATION U/S 151 CPC Misc DJ/332/2024 13-02-2024 IMl Infomap Pvt Ltd Vs Gti InfotelBharat Arora(P),[9811628929 bharat_ryans@yahoo|07-02-2024
IPvt Ltd .co.in
24 u/s 34 ARBITRATIONOMP (COMM)/37/2024 16-02-2024 IM/s Royal India Vacation Pvt Ltd VSSANJAY 9891777389 sanjaykumar@hotma [13-02-2024
ICONCILIATION ACT IM/s Goyal Group Of Hotels KUMAR(P), fil.com
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0811767023

ladvsunil22 @gmail.co
m

Date of e-
filing

07-02-2024

24 ISUIT FOR RECOVERY ICS (COMM)/143/2024 17-02-2024 IRevex Enterprises Pvt Ltd Thr ArBharat 0013534938 bharat.gupta@outloo [09-02-2024
Ankush Gupta Vs Mr Aaytul Islam|Gupta(P), k.in
Ansari Vs Mr Aaytul Islam Ansari

24 ISUIT FOR RECOVERY ICS (COMM)/144/2024 17-02-2024 [Revex Plasticisers Pvt Ltd VsBharat 9013534938 bharat.gupta@outloo [16-12-2023
ICreative Quartz Llp Gupta(P), k.in

24 ISUIT FOR RECOVERY CS (COMM)/145/2024 17-02-2024 [Revex Plasticisers Pvt Ltd Vs Kusum/Bharat 0013534938 bharat.gupta@outloo [16-12-2023
ISuresh Barhe IGupta(P), k.in

24 ISUIT FOR RECOVERY CS (COMM)/152/2024 19-02-2024 Gabion Technologies India PviDinesh 0650775774 dineshraoo519 @gmaif13-02-2024
[Limited Vs Nayani Anilben IYadav(P), l.com

24 IAPPLICATION U/S 151 CPC Misc DJ/360/2024 19-02-2024 Shruti Dhruva Vs Vayudoot MultiSANDEEP 9811277366 sandeepbhallaadvoca [09-02-2024
Services Pvt Ltd BHALLA te@gmail.com

24 ISUIT FOR RECOVERY ICS (COMM)/149/2024 19-02-2024 IMehrotra Buildcon Pvt Ltd Vs JAIﬂzooja 9560961929 IPOOJA061091@GM [13-02-2024
IPRAKASH ASSOCIATES LIMITED [Kumari(P), ATL.COM

24 ISUIT FOR RECOVERY CS (COMM)/150/2024 19-02-2024 l[st Steel And Power Limited Vs SumaArun 9899900140 larunadvocate2010 @gf12-02-2024
[Tradex Private Limited ISharma(P), Imail.com
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24 ISUIT FOR RECOVERY ICS (COMM)/160/2024 20-02-2024 [Union Bank Of India Vs Suneet[Uzair Elahi(P), [8800633737 ISAYEED.UZAIR093 [16-02-2024
[Kumar (@GMAIL.COM
24 ISUIT FOR RECOVERY ICS (COMM)/171/2024 22-02-2024 [UNITED INDIA  INSURANCEAshutosh 0911415763 le-mail id notf11-02-2024
COMPNAY LTD Vs PATELSinghal(P), provided by 1d.
[ROADWAYS AND ANR lcounsel
24 ISUIT FOR TRADEMARK ICS (COMM)/169/2024 22-02-2024 [The Supreme Industries Limited V§SHRIHAR 9548888420 ladvocate.shrihar@gmfi4-02-2024
IPrince Polymers TRIPATHI(P), lail.com
24 ISUIT FOR RECOVERY CS (COMM)/170/2024 22-02-2024 iGonsai Logistics Pvt Ltd Vs AkanshaRakesh Kumar 9911107626 le-mail id notj15-02-2024
ICarriers And Movers [Sharma(P), provided by 1d|
counsel
24 ISUIT FOR RECOVERY CS (COMM)/179/2024 24-02-2024 Axis Bank Ltd Vs Ankit Vij and Ors |[VIMAL 0810674070 vimal_khurana@yah [19-02-2024
[KHURANA(P), oo.co.uk
24 ISUIT FOR RECOVERY ICS (COMM)/178/2024 24-02-2024 Axis Bank Ltd Vs Vijay Kumar andlVIMAL 9810674070 vimal_khurana@yah [19-02-2024
Ors [KHURANA(P), oo.co.uk
24 ISUIT FOR RECOVERY ICS (COMM)/185/2024 26-02-2024 JAxis Bank Ltd Vs Chetan Kumar IVIMAL 9810674070 vimal_khurana@yah [21-02-2024
[KHURANA(P), oo.co.uk
24 [EXECUTIION PETITION [Execution (Comm)/28/2024 [27-02-2024 IM/S NECTAR LIFESCIENCESPraveen 0810620827 ladvocatemahajan27@|09-02-2024
ILIMITED Vs THE GOVT OF NCT OFMahajan(P), gmail.com
IDELHI THROUGH ITS PRINCIPLE]
ISECRETARY
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24 ISUIT FOR RECOVERY CS (COMM)/186/2024 27-02-2024 IM/s Bch Electric Limited VsMukesh 0811756351 le-mail id notf19-02-2024
Accusonic Controls Pvt Ltd ThroughlRanjan(P), provided by 1d|
[[ts Directors lcounsel
24 ISUIT FOR RECOVERY ICS (COMM)/190/2024 28-02-2024 ICanara Bank Vs Prem Singh Thakur [Ekant 8376841313 ekant2gz@gmail.com [21-02-2024
[Luthra(P),
24 [EXECUTIION PETITION [Execution (Comm)/29/2024 [28-02-2024 [pl Biologicals Limited Vs SahkariAnupam Kumarjg810689480 ladvanupamjha@gmaif23-02-2024
Agro Industrial Society Limited Uha(P), l.com
24 ISUIT FOR RECOVERY ICS (COMM)/198/2024 20-02-2024 State Bank Of India Vs Sadik KhanRUCHI 0811170646 le-mail id notj24-02-2024
[Proprietor Sst Enterprises [KHURANA(P), provided by 1d|
counsel
24 ISUIT FOR RECOVERY ICS (COMM)/196/2024 20-02-2024 State Bank Of India Vs KaminiRUCHI 0811170646 le-mail id not24-02-2024
Sharma Prop Aadvik Bake URANA(P), provided by 1d|
IConfectionary Enterprises counsel
24 I[EXECUTIION PETITION [Execution (Comm)/30/2024 [29-02-2024 [ERNSH AND YOUNG LLP VsManav 0810090901 le-mail id notj24-02-2024
[ROSSELL INDIA LIMITED IVohra(P), provided by 1d|
lcounsel
24 ISUIT FOR RECOVERY CS (COMM)/197/2024 29-02-2024 IM/s Northern Steel And GeneralSANJAY 0810862947 le-mail id notj24-02-2024
Mills Private Limited Vs Kamladityya KUMAR(P), provided by 1d|
IConstruction Private Limited lcounsel
24 ISUIT FOR TRADEMARK CS (COMM)/195/2024 20-02-2024 Shubham Goldiee Masale PrivatefShravan 0810017859 skbansalipr@gmail.c [24-02-2024
[Limited Vs Shubham Feed Products [Bansal(P), om
23 IMS. SAVITA RAO,SOUTH 12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/320/2024 |02-02-2024 [Toyota Financial Services India LtdRAJESH 0958726491 [delhi.jangraadvocate [01.02.2024
IDISTRICT Block-I Conciliation Act Vs Mukta Jayesh Wagh UANGRA(P), (@gmail.com
JUDGE(COMMERCI

AL COURT)
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12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/319/2024 [02-02-2024 [Toyota Financial Services India Ltd 0958726491 [delhi.jangraadvocate [01.02.2024
Block-I Conciliation Act Vs Solanki Mukesh Meramanbhai  JANGRA(P), (@gmail.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/317/2024 |02-02-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jangraadvocate [01.02.2024
Block-I Conciliation Act Vs Kedar Nathmal Prajapatso Nath |JANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/315/2024 [02-02-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 [delhi.jangraadvocate [01.02.2024
Block-I Conciliation Act [Limited Vs Lovepreet Singh UJANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/314/2024 |02-02-2024 ICnh Industrail Capital India PrivateRAJESH 0958726491 [delhi.jangraadvocate [01.02.2024
Block-1 Conciliation Act [Limited Vs Gurbhej Singh UANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/316/2024 |02-02-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 [delhi.jangraadvocate [01.02.2024
Block-1 Conciliation Act [Limited Vs Vijay Kumar VasantraoJANGRA(P), (@gmail.com

[Kshirsagar
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/313/2024 [02-02-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 delhi.jangraadvocate [01.02.2024
Block-I Conciliation Act [Limited Vs Soniya UVANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/334/2024 |03-02-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jangraadvocate [02.02.2024
Block-I Conciliation Act Vs Jadeja Yuvrajsinh R JANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/333/2024 [03-02-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jangraadvocate [02.01.2024
Block-I Conciliation Act Vs Gadhavi Vishal Krusnagopal JANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/331/2024 [03-02-2024 [dfc First Bank Vs Sandeep KumarfMAYANK 9873347330 Imayank_mahajanos |02.01.2024
Block-I Conciliation Act o562 IMAHAJAN(P), (@yahoo.com
12, New CourtCivil Case CS (COMM)/57/2024 03-02-2024 Pkr Techno Engineers Pvt Ltd VSANUJ 0811551781 sinhaanujk@gmail.co|02.01.2024
Block-I Umd Limited ISINHA(P), Im
12, New Court|Civil Case ICS (COMM)/62/2024 06-02-2024 Po Pharma Private Limited Vs HemalANIL VYAS(P), [90810865249 namratamalik_11@yal05.02.2024
Block-I And Vidhi Enterprises hoo.com
12, New CourtlExecitopm Petition [Execution (Comm)/16/2024 [06-02-2024 [Sardul Singh Vs Iffco Tokio GeneralNITESH 0810433853 rajeshkaushjk298@g [05.02.2024
Block-I [Insurance Company KUMAR(P), Imail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/356/2024 [06-02-2024 [Yes Bank Ltd Vs Neeraj Ruhela ISACHIN 0811015339 [Katyalsachin2008@g |05.02.2024
Block-I Conciliation Act KUMAR(P), Imail.com
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12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/353/2024 [06-02-2024 Yes Bank Ltd Vs Suman Devi ACHIN 0811015339 tyalsachin2008@g [05.02.2024
Block-I Conciliation Act UMAR(P), Imail.com
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/355/2024 |06-02-2024 IYes Bank Ltd Vs Ankit Kalshan ISACHIN 0811015339 [Katyalsachin2o008@g [05.02.2024
Block-I Conciliation Act KUMAR(P), Imail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/354/2024 [06-02-2024 Yes Bank Ltd Vs Nur Hasan ISACHIN 0811015339 [Katyalsachin2008@g [05.02.2024
Block-I Conciliation Act [KUMAR(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/352/2024 |06-02-2024 Yes Bank Ltd Vs Ranjeet Kumar ISACHIN 0811015339 [Katyalsachin2008@g [05.02.2024
Block-1 Conciliation Act KUMAR(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/351/2024 |06-02-2024 Yes Bank Ltd Vs Pratap Singh ISACHIN 9811015339 [Katyalsachin2008@g [05.02.2024
Block-1 Conciliation Act [KUMAR(P), Imail.com
12, New CourtlCivil Case CS (COMM)/64/2024 07-02-2024 [Kanwar Singh Yadav Vs IndianPrashant Kumar9910035893 chamberofijoy@outlo[06.02.2024
Block-I [[nstitute Of Technology Pandey(P), lok.com
12, New CourtlCivil Case CS (COMM)/63/2024 07-02-2024 IMalook Pharmaceuticals PrivateSanjeev 8285002845 Imanjul.sood@srcsleg [06.01.2024
Block-1 [Limited Vs Pink Labs Biosciences [Kumar(P), lal.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/363/2024 [08-02-2024 JAxis Bank Limited Vs Bhushan [RAJESH 9958726491 [delhi.jangraadvocate [07.02.2024
Block-I Conciliation Act UVANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/373/2024 [09-02-2024 IM/s Sneha Industries Vs Indiann Oil[Vishal Bansal 9250924093 ladvocatevishalbansal [08.02.2024
Block-I Conciliation Act corporation Ltd (@gmail.com
12, New CourtCivil Case CS (COMM)/67/2024 12-02-2024 IMAHESH EDIBLE OIlVarnika 0838660707 varnikabajajadvocate [09.02.2024
Block-I INDUSTRIES LTD Vs Brij Agro[Bajaj(P), (@gmail.com

[Products
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/374/2024 [13-02-2024 ICnh Industrial Capital India PrivateRAJESH 0958726491 [delhi.jangraadvocate [12.02.2024
Block-1 Conciliation Act [Limited Vs Amardeep Singh UANGRA(P), (@gmail.com
12, New CourtiApplication U/s 9 Rule 9 Misc DJ/34/2024 13-02-2024 Worlds Window Impex India PrivateRaushal 88000933083 lankur@mitalandmitaf12.01.2024
Block-I [Limited Through Resolution[Kumar(P), l.com

[Professional Kapil Dev Taneja Vs Trs

[Metals Private Limited
12, New CourtiCivil Case ICS (COMM)/69/2024 13-02-2024 [State Bank Of India Vs NareshKAMLESH 0810343732 ksingh1123@rediffmal12.01.2024
Block-1 [Kumar And Anr KUMAR lil.com

ISINGH(P),
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12, New CourtCivil Case CS (COMM)/70/2024 13-02-2024 [State Bank Of India Vs Subol Parihar 0810343732 ksingh1123 @rediffmali2.01.2024
Block-I UMAR fil.com

ISINGH(P),
12, New Court/Civil Case CS (COMM)/68/2024 13-02-2024 [State Bank Of India Vs SanjayKAMLESH 0810343732 ksingh1123 @rediffmafi2.01.2024
Block-1 [Sharma And Anr KUMAR fil.com

ISINGH(P),
12, New CourtlCivil Case CS (COMM)/71/2024 13-02-2024 [State Bank Of India Vs Shyam Singhl LESH 0810343732 ksingh1123 @rediffmalfi2.01.2024
Block-I And Anr UMAR fil.com

ISINGH(P),
12, New Court/Civil Case ICS (COMM)/76/2024 15-02-2024 Bright Electrical and Engineeringsimd zunaid(P), (8929528243 11kundan22singh@g [13.02.2024
Block-1 Vs Rakesh Kumar Imail.com
12, New CourtlCivil Case ICS (COMM)/78/2024 16-02-2024 [UCO Vs Dilawar Singh Sangwan IShashi 9811400314 ladvarunsharma2009 [15.02.2024
Block-I [Kaushik(P), (@gmail.com
12, New CourtlExecitopm Petition [Execution (Comm)/18/2024 [16-02-2024 IM/s Mascot Health Series Pvt Ltd VSROHIT 9911040316 info@lawgba.in 15.01.2024
Block-I IM/s Brou Winkind Pharma Lab PviSEHGAL(P),

ILtd

12, New CourtExecitopm Petition [Execution (Comm)/19/2024 [17-02-2024 Akaanksha Credit And Leasing Pvt LIGAURAV 9999797229 Imalhotra_gaurav197 [16.02.2024
Block-1 Vs Vinoo Franklin IMALHOTRA(P), 6@yahoo.co.in
12, New CourtMisc. application Misc DJ/44/2024 19-02-2024 Anupama Varma Vs Intec InfonefRAHUL 0899218215 rahulssmalhotra@gm/|17.02.2024
Block-I [Pvt Ltd IMALHOTRA(P), lail.com
12, New Court|Civil Case OMP (I) (COMM)/380/2024 [19-02-2024 [Toyota Financial Services India LtdRAJESH 9958726491 [delhi.jangraadvocate [17.02.2024
Block-I Vs Shashi Kumar Rathod JANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration OMP (I) (COMM)/378/2024 [19-02-2024 [Kotak Mahindra Prime Ltd Vs Monu[RAJESH 0958726491 [delhi.jangraadvocate [17.02.2024
Block-I Conciliation Act B UANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/379/2024 [19-02-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 [delhi.jangraadvocate [17.02.2024
Block-1 Conciliation Act IMahesh S JANGRA(P), (@gmail.com
12, New CourtiApplication U/s 9 Rule 9 Misc DJ/43/2024 19-02-2024 ICanara Bank Vs Pooja And Ors INITESH 0873706792 ritumishra.advocate [17.02.2024
Block-I KUMAR(P), (@gmail.com
12, New CourtiCivil Case IOMP (I) (COMM)/389/2024 [20-02-2024 [Kotak Mahindra Prime Ltd Vs DalbiffRAJESH 9958726491 [delhi.jangraadvocate [19.02.2024
Block-I Singh UANGRA(P), (@gmail.com
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12, New CourtilU/s 9 of the Arbitration &Execution (Comm)/21/2024 [21-02-2024 INeogrowth Credit Private Limited VSLLC Advocates}g899785004 legeslocusconsociate [20.02.2024
Block-I Conciliation Act [Monsters Cafe land (@gmail.com

IConsultants(P),
12, New Court/Civil Case CS (COMM)/82/2024 21-02-2024 [State Bank Of India Vs Pooja IDharmendra 8800784740 shubhi1673@gmail.cof20.02.2024
Block-I [Singh(P), Im
12, New CourtlCivil Case ICS (COMM)/83/2024 21-02-2024 [Shri Sanjay Jain Vs Shri Vishnu IYOGRAJ 0811132049 ladvocateyograj.gullai [20.02.2024
Block-I IGULLAIYA(P), lva@gmail.com
12, New Court/Civil Case ICS (COMM)/81/2024 21-02-2024 [Kapoor ~Sons And Co  Vssurinder 0810100554 goel6@yahoo.com  [20.02.2024
Block-1 [Supermarche 37 Traders Llp lgoel(P),
12, New CourtlCivil Case IOMP (1) (COMM)/391/2024 [22-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [21.02.2024
Block-1 [Limited Vs Manjit Singh JAIN(P), lail.ccom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/390/2024 [22-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [21.02.2024
Block-I Conciliation Act [Limited Vs Angrej Singh JAIN(P), lail.ccom
12, New CourtlU/s 9 of the Arbitration &CS(COMM)/87/2024 22-02-2024 INidhi Gulati Vs Repro Books Limited[SOURAV 9899032907 tarangagarwal@agar [21.02.2024
Block-I Conciliation Act IKUMAR walijetley.com

UENA(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/403/2024 [23-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [22.02.2024
Block-I Conciliation Act [Limited Vs Rathod Sanjay Kanji JAIN(P), lail.ccom
12, New Court|Civil Case CS (COMM)/90/2024 23-02-2024 IRaj Singh Malik Vs Jitender Sharma [Vivek 0810462588 ladvocatesdaphtar@g |22.02.2024
Block-I Jaiswal(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/402/2024 [23-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [22.02.2024
Block-I Conciliation Act [Limited Vs Ajay Kumar Rana JAIN(P), lail.ccom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/401/2024 [23-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [22.02.2024
Block-1 Conciliation Act [Limited Vs Satbir Singh JAIN(P), lail.ccom
12, New CourilU/s 9 of the Arbitration &OMP (I) (COMM)/408/2024 [26-02-2024 [HDFC Bank Ltd Vs Sakshi Tyagi ISANJEEV 8285002845 Imanjul.sood@sresleg [24.02.2024
Block-I Conciliation Act IPATHAK(P), lal.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/408/2024 [26-02-2024 I[HDFC Bank Ltd Vs Sakshi Tyagi ISANJEEV 8285002845 Imanjul.sood@srcsleg |24.02.2024
Block-I Conciliation Act PATHAK(P), lal.com
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12, New CourtCivil Case ICS (COMM)/92/2024 26-02-2024 [State Bank Of India Vs Inder And 0810343732 ksingh1123 @rediffmale4.02.2024
Block-I Anr UMAR fil.com
ISINGH(P),
12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/420/2024 [28-02-2024 [HDFC Bank Ltd Vs Energex Systems [SANJEEV 8285002845 Imanjul.sood@srcsleg [27.02.2024
Block-1 Conciliation Act IPATHAK(P), lal.com
12, New CourtlCivil Case CS (COMM)/93/2024 28-02-2024 JArvind Yadav Vs Paridhi Space Infra AMBER 8586087906 ladv.yogeshoo7@gmai27.02.2024
Block-I JAIN(P), l.com
12, New Court/Civil Case CS (COMM)/98/2024 29-02-2024 [Loreal Sa Vs Bavishi RajnikantiShravan 2684355 unitedmarj@uniteda [28.02.2024
Block-1 [Bhikhabhai Bansal(P), Indunited.com
24 MS. ANURADHASOUTH 6, New  CourtiCommerciall CS(COMM) 58/24 03.02.2024 IRAJINDER CHIKARA VS MUKESHMUKESH 0810868595 IVASHISHTMUKESH [22.12.2023
ISHUKLA Block-I JARORA ICHAND l09@GMAIL.COM
IBHARDWAJ, IVASHIST
IDISTRICT
WUDGE(COMMERCI 6, New CourtiCommercial IOMP(COMM) 6/2024 03.02.2024 SUKAM POWER VS HDFC IBANI BRAR 9811515182 IADV.BANIBRAR@G [01.02.2024
AL COURT) Block-T IMAIL.COM
6, New  CourtiCommercial ICS(COMM) 59/24 03.02.2024 IGF TOLL ROAD VS PINNACLEABHAY SINGH (738944445 IAS. LAWCHAMBER [01.02.2024
Block-1 IMEDIA @OUTLOOK.COM
6, New  CourtiCommercial OMP(I)COMM 338/24 05.02.2024 JAXIS BANK LTD VS ROHIT IRAJESH 9958726491 JANGRAADVOCATE |02.02.2024
Block-I JANGRA (@GMAIL.COM
6, New  CourtiCommercial OMP(I)COMM 339/24 05.02.2024 TOYOTA FINANCIAL VSRAJESH 9958726491 JANGRAADVOCATE |02.02.2024
Block-I IMOHAMMAD TAUFIQ JANGRA (@GMAIL.COM
6, New  CourtiCommercial OMP(I)COMM 340/24 05.02.2024 CNH INDUSTRIAL VS JAGATRAJESH 0058726491 JANGRAADVOCATE [01.02.2024
Block-I ISINGH EARTH MOVERS JANGRA (@GMAIL.COM
6, New  CourtiCommercial OMP(I)COMM 341/24 05.02.2024 ICNH INDUSTRIAL VS GURPREETRAJESH 0958726491 JANGRAADVOCATE |01.02.2024
Block-1 ISINGH JANGRA (@GMAIL.COM
6, New  CourtiCommercial OMP(I)COMM 342/24 05.02.2024 TOYOTA FINANCIAL VS POONAM[RAJESH 9958726491 JANGRAADVOCATE |01.02.2024
Block-I ISINGH JANGRA (@GMAIL.COM
6, New  CourtiCommercial OMP(I)COMM 343/24 05.02.2024 TOYOTA FINANCIAL VSRAJESH 0958726491 JANGRAADVOCATE |01.02.2024
Block-1 IASHWININ YOGENDER JANGRA (@GMAIL.COM
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6, New  CourtiCommercial OMP(I)COMM 344/24 05.02.2024 ICNH INDUSTRIAL VS GURPREETRAJESH 9958726491 JANGRAADVOCATE [31.01.2024
Block-I ISINGH JANGRA (@GMAIL.COM
6, New  CourtiCommercial CS(COMM) 61/24 05.02.2024 ISTATE BANK OF INDIA VS SEERO [DHARMENDRA|8800784740 ISHUBHI1673@GAMI|02.02.2024
Block-1 ISINGH IL.COM
6, New  CourCommercial OMP(I)COMM 349/24 06.02.2024 ICNH INDUSTRIAL VS RAVINDERRAJESH 9958726491 JANGRAADVOCATE [31.01.2024
Block-I ISHWAR SINGH JANGRA (@GMAIL.COM
6, New  CourtiCommercial OMP(I)COMM 350/24 06.02.2024 ICNH INDUSTRIAL VS JAGJEETRRAJESH 0958726491 WANGRAADVOCATE [01.02.2024
Block-1 ISINGH JANGRA (@GMAIL.COM
6, New  CourtCommercial ICS(COMM) 66/24 00.02.2024 JORCHID ASIA LIMITED VS LAJJYOTI GUPTA (9871598630 UYOTI.GUPTA.LAWY|02.02.2024
Block-I [EXPORTS I[ER@GMAIL.COM
6, New  CourtiCommercial ICS(COMM) 80/24 13.02.2024 J[UCO BANK VS PRAVEEN KANWARABHAY KR9810487503 IABHAYADVOCATE (09.02.2024
Block-1 BHARDWAJ (@YAHOO.CO.IN
6, New  CourtiCommercial OMP(I)COMM 422/24 29.02.2024 TATA CAPITAL FINANCE VSSSANJEEV 8285002845 ILITIGATION@SRCS [23.02.2024
Block-1 IBAIJNATH SERVICE IPATHAK ILEGAL.COM
6, New  CourtiCommercial OMP(I)COMM 423/24 29.02.2024 [FFCO KISAN FINANCE VSRAJEEV 0311022104 INTERNATION.LAW/16.11.2023
Block-1 IKALYAN SINGH RANJAN IFIRM.LLP13@GMAI

IL.COM
6, New  CourtiCommercial OMP(I)COMM 424/24 29.02.2024 [FFCO KISAN FINANCE VSRAJEEV 0311022104 INTERNATION.LAW/{10.11.2023
Block-I ISANTRAM UMADUTT IRANJAN IFIRM.LLP13@GMAI

IL.COM
6, New  CourtiCommercial OMP(I)COMM 425/24 29.02.2024 [FFCO KISAN FINANCE VSRAJEEV 0311022104 INTERNATION.LAW{10.11.2023
Block-I JASHARAM MALKHAN SINGH RANJAN [FIRM.LLP13@GMAI

IL.COM
6, New  CourtiCommercial OMP(I)COMM 426/24 20.02.2024 [FFCO KISAN FINANCE VS MOHDRAJEEV 0311022104 INTERNATION.LAW/16.11.2023
Block-1 WAHID RANJAN IFIRM.LLP13@GMAI

IL.COM
6, New  CourtiCommercial OMP(I)COMM 427/24 29.02.2024 IDR VIVEK PHANSWAL VS NAYATIRISHABH 8280079686 IRISHABDHEER@G [09.02.2024
Block-I [HEALTHCARE DHEER IMAIL.COM

25 ISH. SANDEEPSouth 17, New CourtCommercial [Execution (Comm)/15/2024 [05-02-2024 Orix Leasing And Finance ServicesRAJESH 9958726491 jangraadvocate@gma [29-01-2024
YADAV Block-I [India Ltd Vs Trux App PrivateJANGRA(P), fil.com
[Limited
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17, New CourtiCommercial CS (COMM)/54/2024 01-02-2024 Victoria Foods Private Limited VsAbhinav 0999551989 ladvabhinavbhatia@g [31-01-2024
Block-I [Krrishaadhya Foods Pvt Ltd [Bhatia(P), Imail.com
17, New CourtiCommercial ICS (COMM)/55/2024 02-02-2024 [Punjab National Bank Vs RajbiriGaurav(P), 0953226302 prakash.gauravoi1@g [31-01-2024
Block-I [Singh Sandhu Imail.com
17, New CourtiCommercial IOMP (1) (COMM)/412/2024 [26-02-2024 [Simplepay Finance Private LimitedNITESH 0811142718 lvashodhachoudhary1 [31-01-2024
Block-I Vs Nilesh Kumar Soni [KUMAR(P), 986@gmail.om
17, New CourtiCommercial OMP (I) (COMM)/347/2024 [05-02-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma |31-01-2024
Block-1 Vs Sachin Dhanaji Raut JANGRA(P), lil.com
17, New CourtiCommercial IOMP (1) (COMM)/326/2024 |02-02-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 jangraadvocate@gma |01-02-2024
Block-I [Limited Vs Jaspal Singh UANGRA(P), fil.com
17, New CourtiCommercial OMP (I) (COMM)/327/2024 [02-02-2024 ICnh Industrail Capital India PrivateRAJESH 9958726491 jangraadvocate@gma |01-02-2024
Block-I [Limited Vs Paviter Singh UVANGRA(P), fil.com
17, New CourtiCommercial IOMP (1) (COMM)/328/2024 |02-02-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 jangraadvocate@gma |01-02-2024
Block-1 [Limited Vs Neelkanth Enterprises |JANGRA(P), fil.com
17, New CourtiCommercial IOMP (1) (COMM)/346/2024 |05-02-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |01-02-2024
Block-1 Vs Vikas N UVANGRA(P), lil.com
17, New CourtiCommercial IOMP (I) (COMM)/360/2024 [07-02-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma [01-02-2024
Block-I Vs Nizamuddin M Shaikh JANGRA(P), lil.com
17, New CourtiCommercial OMP (I) (COMM)/345/2024 [05-02-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma |01-02-2024
Block-I Vs Nitin Shivshankar Ghantewar UANGRA(P), lil.com
17, New CourtiCommercial IOMP (I) (COMM)/375/2024 [13-02-2024 IYes Bank Ltd Vs Mahender Singh ISACHIN 0811015339 Katyalsaehin2008 @g |02-02-2024
Block-1 KUMAR(P), Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/376/2024 [13-02-2024 Yes Bank Ltd Vs Pradeep Kumar ISACHIN 0811015339 [Katyalsaehin2008 @g [02-02-2024
Block-I KUMAR(P), Imail.com
17, New CourtiCommercial ICS (COMM)/79/2024 16-02-2024 [Parakh Aggrawal Vs Kamal Rana RAKESH 0899454835 rks108@gmail.com [02-02-2024
Block-1 KUMAR

ISHUKLA(P),




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

17, New CourtiCommercial CS (COMM)/65/2024 07-02-2024 [State Bank Of India Vs Santbir Singh [RANT 0643680913 rbhardwajassociate@ [05-02-2024
Block-I BHARDWAJ(P), lgmail.com
17, New CourtiCommercial OMP (I) (COMM)/388/2024 [19-02-2024 IYes Bank Ltd Vs Anil Chaurasia ISANJEEV 8285002845 Imanjul.sood(gsresleg [06-02-2024
Block-I IPATHAK(P), lal.com
17, New CourtiCommercial CS (COMM)/74/2024 14-02-2024 [State Bank Of India Vs Daya Wati LESH 810343732 ksinghll2g @rediffmaifi1-02-2024
Block-I And Anr UMAR l.com
INGH(P),
17, New CourtiCommercial ICS (COMM)/85/2024 21-02-2024 M R Garg And Associates Vs RahejaJHimanshu 0811254646 lishant. 12-02-2024.
Block-I IDevelopers Limited [Upadhyaya(P), bharihoke@legal-
leagle.live
17, New CourtiCommercial CS (COMM)/73/2024 14-02-2024 IDabur India Limited Vs Vi JohnMD SAZID|8750905558 sazid@ashwathhlegal [12-02-2024.
Block-I [Healthcare India Llp RAYEEN(P), .com
17, New CourtiCommercial OMP (I) (COMM)/386/2024 [19-02-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma [16-02-2024
Block-1 Vs Shashi Kumar Rathod UVANGRA(P), lil.com
17, New CourtiCommercial [Execution (Comm)/20/2024 [19-02-2024 [Banaras Manufactures Pvt Ltd VsRajesh 9953064640 tlas.partners@gmail.cfi6-02-2024
Block-1 IMax Electronics [Khaware(P), lom
17, New CourtiCommercial CS (COMM)/86/2024 21-02-2024 Virgo Laminates Ltd Vs Sunil Khetan|Sonu Vivek(P), (8447470366 Ineerajjhallb@gmail.c [20-02-2024
Block-1 lom
17, New CourtiCommercial OMP (I) (COMM)/411/2024 [26-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20-02-2024
Block-I [Limited Vs Aditya Kumar Gogoi JAIN(P), lail.com
17, New CourtiCommercial OMP (I) (COMM)/410/2024 [26-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20-02-2024
Block-I [Limited Vs Vinod Namdev Ingle UJAIN(P), lail.com
17, New CourtiCommercial IOMP (I) (COMM)/404/2024 [23-02-2024 [Fusion Microfinance Ltd Vs J GAMIT KUMAR9990659331 kmpspartner@gmail. [22-02-2024
Block-1 Industries ISINHA(P), lcom
17, New CourtiCommercial OMP (I) (COMM)/405/2024 [23-02-2024 [Fusion  Microfinance Ltd VSAMIT KUMAR/9990659331 kmpspartner@gmail. [22-02-2024
Block-I [Hashmukhbhai VasanjibhaiSINHA(P), lcom
Vadgama
17, New CourtiCommercial IOMP (I) (COMM)/406/2024 [23-02-2024 [Fusion Microfinance Ltd Vs NawablAMIT KUMAR9990659331 kmpspartner@gmail. [22-02-2024
Block-I [Sahab And Company ISINHA(P), lcom
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17, New CourtiCommercial CS (COMM)/95/2024 28-02-2024 IM/s  Andromeda  Sales HALAJ 0810656757 shalaj.mridul@legalc [21-02-2024
Block-I [Distribution Private Limited VsMRIDUL(P), orpus.co.in

Oxyzo Financial Services Private|

[Limited
17, New CourtiCommercial OMP (T) (COMM)/1/2024 [26-02-2024 [Lakshmi Narain Nagar Vs Dr EnAnuj 0810797552 anujui6@gmail.com [22-02-2024
Block-I [Rajaindeer Jaina [Upadhyay(P),
17, New CourtiCommercial IOMP (1) (COMM)/409/2024 [26-02-2024 [Hdfc Bank Ltd Vs Gudiya Singh ISANJEEV 8285002845 Imanjul.sood(gsresleg [21-02-2024
Block-I IPATHAK(P), lal.com
17, New CourtiCommercial ICS (COMM)/94/2024 28-02-2024 [State Bank Of India Vs Beena And[KAMLESH 810343732 ksinghll23 @rediffmaif24-02-2024
Block-1 JAnr KUMAR l.com

ISINGH(P),

17, New CourtiCommercial CS (COMM)/84/2024 21-02-2024 ICanara Bank Vs Jitender KumagANSHUMAN [9990042642 ISRLANSHUS3@GM [26-12-2023
Block-I [Prop Of M/s Ananya Trading ISRIVASTAVA(P AIL.COM
17, New CourtiCommercial ICS (COMM)/65/2023 09-02-2023 [CICI BANK Vs NARVIR IPRASHANT 0968058236 lvashodhachoudhary1 [07-01-2023
Block-1 KUMAR(P), lo86@gmail.om
17, New CourtiCommercial IOMP (1) (COMM)/348/2024 |05-02-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |31-01-2024
Block-1 Vs Sunil Kumar UANGRA(P), fil.com
17, New CourtiCommercial IOMP (I) (COMM)/329/2024 |02-02-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 jangraadvocate@gma |01-02-2024
Block-I [Limited Vs Santokh Singh UVANGRA(P), fil.com
17, New CourtiCommercial [Execution (Comm)/17/2024 [07-02-2024 IM/s Rebound Ace India Pvt Ltd[Manohar Lal(P),|0810510145, info@manoharlal.leg [05-02-2024
Block-I [Through Authorised Representative| lal,

Vs REKHA JHA
17, New CourtiCommercial IOMP (COMM)/7/2024 14-02-2024 Pawaharlal Nehru University Vs M/sHarshvardhan (9958556765 [HARSHVARDHAN@ [13-02-2024
Block-I Vijay Kumar Gupta [Korada(P), TRINITYCHAMBERS

L IN

17, New CourtiCommercial IOMP (I) (COMM)/387/2024 [19-02-2024 [Tata Capital Financial Services LtdSANJEEV 8285002845 Imanjul.sood(gsrcsleg [15-02-2024
Block-1 Vs Baijnath Stone Industries PrivatePATHAK(P), lal.com

[Limited

26 ISH. RAJEEV BANSAL|South 29, New CourtiCommercial CS (COMM)/53/2024 01.02.2024 IMaharaj Singh Vs Rajat Gupta [P.B.Jain (P) 9891700728 Ipb.jain@jainlawoffice[29.01.2024

Block-11 ls.in
29, New CourtiCommercial IOMP (I) (COMM)/309/2024 [01-02-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [31.01.2024
Block-11 Vs Singh Rental Equipments JANGRA(P), fil.com
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29, New CourtiCommercial IOMP (I) (COMM)/310/2024 [01-02-2024 ICnh Industrial Capital India Pvt Ltd 0958726491 jangraadvocate@gam [31.01.2024
Block-I1 Vs Gagandeep Singh Dhillon UANGRA(P), fil.com
29, New CourtiCommercial IOMP (I) (COMM)/325/2024 [02-02-2024 ISIMPLE PAY FINANCE PVT LTD Vs[YATIKA 0811142718 INOT PROVIDED 31.01.2024
Block-11 Abhijit Dhar ICHAUDHARY(P|
29, New CourtiCommercial IOMP (1) (COMM)/324/2024 |02-02-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gam [31.01.2024
Block-11 Vs Kanchan Savita Haribhau JANGRA(P), fil.com
29, New CourtiCommercial IARBTN/79/2024 03-02-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam |01.02.2024
Block-11 Vs Firozmiyan A Shaikh UANGRA(P), lil.com
29, New CourtiCommercial IOMP (1) (COMM)/332/2024 |03-02-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gam |01.02.2024
Block-11 Vs Dineshbhai Bharvad UANGRA(P), fil.com
29, New CourtiCommercial IOMP (I) (COMM.)/357/2024 [06-02-2024 Yes Bank Ltd Vs Shanti Saroop ISANJEEV 8285002845 litigation@sreslegal.c [02.02.2024
Block-I1 PATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM.)/358/2024 |06-02-2024 Yes Bank Ltd Vs Raj Sharma ISANJEEV 8285002845 litigation@srcslegal.c [02.02.2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial Misc DJ/31/2024 07-02-2024 [Rajan Hooda Vs Eih Limited Pitin Sahni (A) (9711267999 ladvrahulraj@gmail.c [07.02.2024
Block-11 lom
29, New CourtiCommercial OMP (I) (COMM)/377/2024 [14-02-2024 [Dhara Motors Finance Ltd Vs LaxmilJ K YADAV(P), (9999855157 advjitenderyadav2017/13.02.2024
Block-11 [Builders (@gmail.com
29, New CourtiCommercial CS (COMM)/75/2024 14-02-2024 IClassic Display Systems PrivateDEEPAK 9910505313 [dj@radnpartners.co [12.02.2024
Block-11 [Limited Vs Saawanriya BuildersJAIN(P), Im

[Through Its Proprietor Bhanu Pratap

Singh
29, New CourtiCommercial OMP (I) (COMM)/385/2024 [19-02-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gam [16.02.2024
Block-11 Vs Riyaz Mallali UANGRA(P), lil.com
29, New CourtiCommercial OMP (I) (COMM)/384/2024 [19-02-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gam [16.02.2024
Block-11 Vikram Singh UJANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/396/2024 [23-02-2024 Hdfc Bank Ltd Vs Sushil KumarfSANJEEV 8285002845 litigation@srcslegal.c |21.02.2024
Block-I1 [Dubey PATHAK(P), jom
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29, New ICommercial IOMP (I) (COMM.)/397/2024 [23-02-2024 [Toyota Financial Services India 0958726491 jangraadvocate@gam [21.02.2024
Block-11 [Limited Vs Mohammad Nisar UANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM.)/398/2024 [23-02-2024 [Toyota Financial Services IndiaRAJESH 9958726491 jangraadvocate@gam [21.02.2024
Block-11 [Limited Vs Chand Mian UANGRA(P), fil.com
29, New CourtCommercial IOMP (I) (COMM.)/399/2024 [23-02-2024 [Toyota Financial Services IndiaRAJESH 9958726491 jangraadvocate@gam [21.02.2024
Block-11 [Limited Vs Mahendra KumarJANGRA(P), lil.com

[Srivastava
29, New CourtiCommercial IOMP (I) (COMM.)/400/2024[23-02-2024 [Toyota Financial Services IndiaRAJESH 0958726491 jangraadvocate@gam [21.02.2024
Block-11 [Limited Vs Nimbus Realty Solutions] ANGRA(P), lil.com

IPvt Ltd
29, New CourtiCommercial IOMP (1) (COMM)/407/2024 [24-02-2024 [Hdfc Bank Ltd Vs Shilpa Luthra ISANJEEV 8285002845 litigation@sreslegal.c [21.02.2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial OMP (I) (COMM)/416/2024 [26-02-2024 Hdfc Bank Ltd Vs Mudassar [SANJEEV 8285002845 litigation@sreslegal.c [21.02.2024
Block-I1 [Hussain PATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/415/2024 [26-02-2024 [Hdfc Bank Ltd Vs Raj Kumar ISANJEEV 8285002845 litigation@srcslegal.c [22.02.2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial OMP (1) (COMM)/414/2024 [26-02-2024 [Hdfc Bank Ltd Vs Rishabh Chaubey [SANJEEV 8285002845 litigation@srcslegal.c [22.02.2024
Block-11 PATHAK(P), lom
29, New CourtiCommercial OMP (I) (COMM)/413/2024 [26-02-2024 [Hdfc Bank Ltd Vs Aabid Hussain ISANJEEV 8285002845 litigation@srcslegal.c [22.02.2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial [Execution (Comm)/22/2024 [27-02-2024 [State Bank Of India Vs Nitesh IDharmendra  [8800784740 subhil673@gmail.co [23.02.2024
Block-11 [Singh(P), Im
29, New CourtiCommercial OMP (I) (COMM)/421/2024 [28-02-2024 IYes Bank Ltd Vs Saurabh Awasthi  [SANJEEV 8285002845 litigation@srcslegal.c [26.02.2024
Block-11 PATHAK(P), lom
29, New CourtiCommercial OMP (COMM)/8/2024 20-02-2024 Amit Sharma Vs PNB HousingSaket Gogia(P), 9739046560 saketgogia@lawttitud[26.02.2024
Block-11 [Finance Limited le.com
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ko, ICommercial CS (COMM)/56/2024 03-02-2024 ISTATE BANK OF INDIA VS SUNILJRANI 0643680913 rbhardeajassociate @go2-02-2024
Block-11 RANGNATHAN KALE IBHARDWAJ Imail.com

kho, New CourtiCommercial CS (COMM)/60/2024 03-02-2024 UKR TECHNO ENGINEERS LTD. VSANUJ SINHA (9811551781 sinhaanujk@gmail.colo2-02-2024
Block-11 UMD LIMITED Im

ko, New CourtiCommercial CS (COMM)/72/2024 13-02-2024 INILESH KGIRKAR VS ZEESWATI MEHTA NOT GIVEN INOT GIVEN 06-02-2024
Block-11 IENTERAINMENT LTD.

uo, New CourtiCommercial CS (COMM)/77/2024 15-02-2024 INAVNEET GUPTA VS M/S SKYMAYANK 0891249549 un.singh210@210gm [14-02-2024
Block-11 ICONSTRUCTION COMPANY ISHARMA lail.com

ho, New CourtiCommercial CS (COMM)/88/2024 22-02-2024 ISTATE BANK OF INDIA VSGAURAV PURI (9810129836 ladvgauravpuri@gmai [17-02-2024
Block-11 ISANDEEP KUMAR KHOKHAR l.com

Ko, New CourtiCommercial CS (COMM)/89/2024 22-02-2024 [EMU LINES PVT. LTD. VS SIONJUDAY KUMAR (9810868162 ladvudaykumar@gmail18-02-2024
Block-11 ISHIPPING PRIVATE LTD l.com

ko, New CourtiCommercial CS (COMM)/91/2024 24-02-2024 IMORBRIX INFRACON PVT. LTDNITESH 0871318900 INOT GIVEN 23-02-2024
Block-1T VS NITIGYA BUILDCON PVT. LTD. [KUMAR

uo, New CourtiCommercial OMP(I) (COMM)/311/2024 [01-02-2024 JAXIS BANK LTD. VS NITESH RAJESH 09587226491 jangraadvocate@gma |01-02-2024
Block-11 UANGRA(P), fil.com

ko, New CourtiCommercial OMP (I) (COMM)/312/2024 [01-02-2024 ICnh Industrial Capital India Pvt LtdRAJESH 09587226491 jangraadvocate@gma |01-02-2024
Block-11 Vs Mukhtiar Singh UANGRA(P), lil.com
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ko, ICommercial IOMP (I) (COMM)/318/2024 |02-02-2024 ICnh Industrial Capital India PrivateRAJESH 99587226491 jangraadvocate@gma |02-02-2024
Block-11 [Limited Vs Sukhpreet Singh UANGRA(P), lil.com
kho, New CourtiCommercial OMP (I) (COMM)/321/2024 [02-02-2024 [Toyota Financial Services India LtdRAJESH 09587226491 jangraadvocate@gma |02-02-2024
Block-11 Vs Shital Kailas Gund UANGRA(P), lil.com
ko, New CourtiCommercial OMP (I) (COMM)/322/2024 [02-02-2024 [Toyota Financial Services India LtdRAJESH 99587226491 jangraadvocate@gma |02-02-2024
Block-11 Vs Hiraman Dattatraya Raikar JANGRA(P), lil.com
ho, New CourtiCommercial IOMP (1) (COMM)/323/2024 |02-02-2024 [Toyota Financial Services India LtdRAJESH 99587226491 jangraadvocate@gma |02-02-2024
Block-11 Vs Acharya Mandar Suresh JANGRA(P), fil.com
ho, New CourtiCommercial IOMP (I) (COMM)/330/2024 [03-02-2024 l[dfc First Bank Vs Indresh Sonu 5139]MAYANK 0873347330 Imayanak_mahajanos(03-02-2024
Block-11 IMAHAJAN(P), lvahoo.com
kho, New CourtiCommercial OMP (I) (COMM)/335/2024 [03-02-2024 [Toyota Financial Services India LtdRAJESH 99587226491 jangraadvocate@gma |03-02-2024
Block-11 Vs Rahish Shakeel Bhalim UANGRA(P), lil.com
ko, New CourtiCommercial OMP (I) (COMM)/336/2024 [03-02-2024 [Toyota Financial Services India LtdRAJESH 99587226491 jangraadvocate@gma |03-02-2024
Block-I1 Vs Amit Chandrakant Shirke UANGRA(P), fil.com
kho, New CourtiCommercial IOMP (1) (COMM)/337/2024 |03-02-2024 [Toyota Financial Services India LtdRAJESH 99587226491 jangraadvocate@gma |03-02-2024
Block-11 Vs Mansuri Nasimbhai Ganibhai JANGRA(P), fil.com
ko, New CourtiCommercial OMP (I) (COMM)/359/2024 [05-02-2024 IM/s Aamaya Impex RepresentedPRAKRITI 8574590040 lay830.nyu.edu.com [05-02-2024
Block-11 [Through Mrs Mala Chandra Vs Ash STOGI(P),

Garg
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ko, ICommercial IOMP (1) (COMM)/361/2024 |07-02-2024 Yes Bank Ltd Vs Rajinder Singh 0811015339 katyalsachin2008@g [07-02-2024
Block-11 UMAR(P), Imail.com

kho, New CourtiCommercial OMP (I) (COMM)/362/2024 [07-02-2024 Yes Bank Ltd Vs Nitin Handa ISACHIN 0811015339 katyalsachin2008@g [07-02-2024
Block-11 KUMAR(P), Imail.com

ko, New CourtiCommercial IOMP (I) (COMM)/364/2024 [08-02-2024 Axis Bank Limited Vs Vikram Singh |RAJESH 99587226491 jangraadvocate@gma |07-02-2024
Block-11 JANGRA(P), lil.com

ho, New CourtiCommercial IOMP (1) (COMM)/365/2024 |08-02-2024 Yes Bank Ltd Vs Neeraj Ruhela ISACHIN 9811015339 katyalsachin2008@g [07-02-2024
Block-11 [KUMAR(P), Imail.com

ho, New CourtiCommercial OMP (I) (COMM)/366/2024 [08-02-2024 Yes Bank Ltd Vs Shanti Saroop ISACHIN 0811015339 katyalsachin2008@g [07-02-2024
Block-11 IKUMAR(P), Imail.com

kho, New CourtiCommercial OMP (I) (COMM)/367/2024 [08-02-2024 Yes Bank Ltd Vs Indrawati SumerSACHIN 0811015339 katyalsachin2008@g [07-02-2024
Block-11 IChand KUMAR(P), Imail.com

ko, New CourtiCommercial IOMP (I) (COMM)/368/2024 [08-02-2024 Yes Bank Ltd Vs Dolly Kaushik ISACHIN 0811015339 katyalsachin2008@g [07-02-2024
Block-I1 KUMAR(P), Imail.com

kho, New CourtiCommercial IOMP (1) (COMM)/369/2024 |08-02-2024 IYes Bank Ltd Vs Chhama Chauhan [SACHIN 0811015339 katyalsachin2008@g [07-02-2024
Block-11 [KUMAR(P), Imail.com

ko, New CourtiCommercial OMP (I) (COMM)/370/2024 [08-02-2024 [Kotak Mahindra Bank Vs Heera Lalparv 0643646534 lparv.mahajanoo7@g [08-02-2024
Block-11 Verma Imahajan(P), Imail.com
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[Suryawanshi

ko, ICommercial IOMP (1) (COMM)/371/2024 |08-02-2024 otak Mahindra Bank Vs Mohdjparv 0643646534 lparv.mahajanoo7@g [08-02-2024
Block-11 IMobin Imahajan(P), Imail.com
kho, New CourtiCommercial OMP (I) (COMM)/372/2024 [08-02-2024 [Kotak Mahindra Bank Vs Kapilparv 0643646534 lparv.mahajanoo7@g [08-02-2024
Block-11 [Sharma Imahajan(P), Imail.com
ko, New CourtiCommercial OMP (I) (COMM)/381/2024 [19-02-2024 [Kotak Mahindra Prime Ltd Vs SanjayRAJESH 99587226491 jangraadvocate@gma [19-02-2024
Block-11 P JANGRA(P), lil.com
ho, New CourtiCommercial IOMP (1) (COMM)/382/2024 [19-02-2024 [Kotak Mahindra Prime Ltd VSRAJESH 99587226491 jangraadvocate@gma [19-02-2024
Block-11 Bhupinder Kumar Arora (sinceJANGRA(P), fil.com

IDeceased Through His Legal Heir

IMrs Neelam Arora
ho, New CourtiCommercial OMP (I) (COMM)/383/2024 [19-02-2024 [Kotak Mahindra Prime Ltd VSRAJESH 99587226491 jangraadvocate@gma [19-02-2024
Block-11 Amardeep UANGRA(P), fil.com
kho, New CourtiCommercial OMP (I) (COMM)/392/2024 [22-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1agma(22-02-2024
Block-11 [Limited Vs Bharat Rajendra Tarav  JAIN(P), lil.com
ko, New CourtiCommercial OMP (I) (COMM)/393/2024 [22-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1agma(22-02-2024
Block-I1 [Limited Vs Rishi Surendra Tiwari JAIN(P), fil.com
kho, New CourtiCommercial IOMP (1) (COMM)/394/2024 [23-02-2024 Hdfc Bank Ltd Vs Deepak [SANJEEV 8285002845 litigation@sreslegal.c [23-02-2024
Block-11 IMehndiratta IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/395/2024 [23-02-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1agma(22-02-2024
Block-11 [Limited Vs Aniket Jagannath{JAIN(P), lil.com
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IBEVERAGES PVT LTD

Ko, CourtiCommercial OMP (I) (COMM)/417/2024 [27-02-2024 Hdfc Bank Ltd Vs Ashok KumarfSANJEEV 8285002845 litigation@sreslegal.c [23-02-2024
Block-11 [Dewasi IPATHAK(P), lom
kho, New CourtiCommercial OMP (I) (COMM)/418/2024 [27-02-2024 [Hdfc Bank Ltd Vs Wahid Ahmed ISANJEEV 8285002845 litigation@sreslegal.c [23-02-2024
Block-11 IPATHAK(P), lom
ko, New CourtiCommercial OMP (I) (COMM)/419/2024 [27-02-2024 [Hdfc Bank Ltd Vs Gul Faraz ISANJEEV 8285002845 litigation@srcslegal.c [23-02-2024
Block-11 IPATHAK(P), lom
uo, New CourtiCommercial Misc DJ/27/2024 03-02-2024 [KOTAK MAHINDRA PRIME LTD|NITESH 0810193017 INOT GIVEN 03-02-2024
Block-11 Vs Rinku Madaan And Anr [KUMAR(P),
ho, New CourtiCommercial Misc DJ/40/2024 15-02-2024 IBHOOMI CONSTRUCTIONS ANDISWAROOPANA 7016409232 [Sswarmishrags@gmal15-02-2024
Block-I1 INTERIORS Vs Licha Tupa INANDA fil.com
IMISHRA
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18CS (COMM) 64/2024 03-02-2024 ICICI Bank Ltd. Vs ShobhaManish 9213905829 manish@klfindia.co [20-01-
IDISTRICT JUDGE [EAST BLOCK 1 [Kumari Im 2024
ICS (COMM) 72/2024 07-02-2024 ICanara Bank Vs Santosh Vijay [KUMAR 9718909886 ladv.vishwjeet@gmail.[31-01-2024]
IVISHWJEET lcom
ICS (COMM) 84/2024 12-02-2024 ABACUS PRINTERS AND[Rajender 0312046733 lvadavrazan@gmail.co[08-02-
IPACHERS Vs CLICKlYadav Im 2024
ICLOTHING COMPANY PVT.
ILTD
ICS (COMM) 94/2024 14-02-2024 State Bank Of India Vs Kl Ale SHAN 9990577700 krishenkumar@gmail|o7-02-
[Pandiyan UMAR .com 2024
ICS (COMM) 104/2024 16-02-2024 AANKIT KUMAR Vs M/Slﬁlawan Kumari9654959988 mittalpko8 @gmail.co[08-02-
IDAALCHINI FOODS AN ittal Im 2024
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[EXECUTION 37/2024 17-02-2024 IChandan Kashikar Vs Aco ANKUR 9891467200 casadv2000@gmail.c [24-01-
Systems And Solutions HAWLA om 2024
IMISC DJ 127/2024 17-02-2024 Bank Of Baroda Vs Komal PreetBALDEV 9899919222 lnaveen.arya@rediffm|09-02-
Kaur Bhatia SINGH(P), lail.com 2024
[EXECUTION 44/2024 22-02-2024 [M/s Swastic Construction Co VsVivekanand (9810149231 vivekanandlaw@gmaif17-02-
[Delhi Development Authority [Semwal l.com 2024
[EXECUTION 46/2024 23-02-2024 M/S ULTIMATE FLEXIPACKHimanshu 9811904386 sujit.law@gmail.com |03-02-
ILIMITED Vs ESKAY FLEXIBLESharma 2024
IPACKAGING
ICS (COMM) 123/2024 26-02-2024 IKUNAL SONI Vs INDIAN BANK|[Chandra 9810652956 lemgoyaladvocate@g [24-02-
[Mohan Goyal Imail.com 2024
ICS (COMM) 124/2024 26-02-2024 Axis Bank Limited Vs UmarlVIMAL 9034281318 lanirudh.bhardwaz@g23-02-
Khalid [KHURANA Imail.com 2024
ICS (COMM) 127/2024 27-02-2024 IMS. ROMY Vs M/S AGGCONSAHIL 8860372317 - 02-02-
[EQUIPMENTS SHARMA 2024
INTERNATIONAL PVT. LTD.
ICS (COMM) 133/2024 28-02-2024 ISANGHI VENTURES PVT. LTD.SHOURYA 8383018159 ISHOURYAGUPTAADI|26-02-
Vs EARTHCONIGUPTA V@GMAIL.COM 2024
ICONSTRUCTIONS PVT. LTD.
JAND ORS.
CS (COMM) 134/2024 29-02-2024 IM/S COOLDECK COOLING)Yogender 8700099565 - 17-02-
SYSTEM PVT. LTD. Vs M/SiChauhan 2024
ICRYSTAL AIR SYSTEM
29 IMS. NEELAMSOUTH- 20 ICommercial Suit ICS (COMM)/76/2024 08-02-2024 AVTAR SINGH Vs M/SIROOP KAMAL98 18675540 contact.rksbajwa@g [07.02.202
ISINGH, DISSTRICTEAST [RADICAL MARKETING INGH Imail.com 4
JUDGE AJWA(P),
Commercial Suit ICS (COMM)/79/2024 09-02-2024 INTEGRAL INTERNATION. HANU 9990535912 &t 07.02.202
Vs NA CONTAINER TERMIN. OHAN(P), (9667859458 4
IPRIVATE LIMITED
ICommercial Suit ICS (COMM)/106/2024 17-02-2024 IBLUEVIEW PROPERTIESSHANTNU 9999877566 ladcovatedhruvgupta [11.01.2024
IPRIVATE LIMITED Vs PRIJAGGARWAL( (@gmail.com
IPROJECTS INFRASTRUCTUREP),
ILIMITED
ICommercial Suit ICS (COMM)/116/2024 21-02-2024 [M/S DELHI LIQUORS Vs M/SAJAY 9811222542 bahlasajay152@mail. |20.02.202
IPOPULAR SPIRITS LLP IBAHL(P), lcom 4
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ICommercial Suit ICS (COMM)/115/2024 IM/S DELHI LIQUORS Vs M/SAJAY 09811222542 bahlasajay152@mail. [20.02.202
O GALI RESTAURANT lcom 4
IPRIVATE LIMITED
ICommercial Suit ICS (COMM)/117/2024 22-02-2024 IRAHUL SOBTI Vs JITENDER 9871172023 INEERAJANAND79©)|21.02.2024|
IYAHOO.COM
ICommercial Suit ICS (COMM)/130/2024 27-02-2024 IBHUSHAN DEALMARHIMANSHU [+91-8750618722sswaniassociates@gm|24.02.202
IPRIVATE LIMITED Vs MOHIT [GARG(P), lail.com 4
30 ISH. AJAY KUMARSOUTH- 21 Commercial Suit ICS (COMM)/67/2024 05-02-2024 [Punjab National Bank VsVikram 9811244209 IVIKRAMGOLA2010 [02.02.202
JAIN [EAST Ankush KUMAR IGola(P), (@GMAIL.COM 4
Commercial Suit ICS (COMM)/73/2024 07-02-2024 State Bank Of India Vs MR Sai SHAN 9990577700 IKRISHENKUMAR@ (05.02.202
lUddin Mazumdar UMAR(P), IGMAIL.COMK 4
ICommercial Suit ICS (COMM)/87/2024 12-02-2024 [Punjab National Bank VslAlisha 0953265353 ISHARMAVIBHOR15 [07.02.202
[Praveen Arora iGaba(P), @GMAIL.COM 4
Commercial Suit ICS (COMM)/88/2024 12-02-2024 [Man Machine Car Care Pvt LtdNatwar 9818906064 INATWARRAI@GMA [07.02.202
Vs Shilpi Jain Rai(P), [L.COM 4
Commercial Suit ICS (COMM)/85/2024 12-02-2024 Communication System Vsmegha 9992227799 IMEGHABATRA@OU [08.02.202
BGRG Electrosoft Privatebatra(P), TLOOK.COM 4
[Limited
Commercial Suit ICS (COMM)/92/2024 13-02-2024 IM/S SN OVERSEAS Vs M/SANUBHAV [9818257310 ANUBHAV1603@GM|09.02.202
IGENESIS TECHTRON ANDITYAGI(P), AIL.COM 4
ANR
ICommercial Suit Misc DJ/111/2024 14-02-2024 Janta Cargo Transport PrivateAshutosh 8860232692 ASHUTOSH.RAJALEf13.02.2024]
[Limited Vs Internaonal Print O[Verma(P), IGAL@GMAIL.COM
IPac Ltd
Commercial Suit ICS (COMM)/110/2024 17-02-2024 Super Milk Preducts PrivateRavi 9971495605 [RAVIRANJANLLB@ [16.02.2024]
ILimited Vs Pyare Lal LaxmiRanjan(P), IGMAIL.COM
INarayan and Sons
ICommercial Suit ICS (COMM)/113/2024 20-02-2024 /s Gulshan Polyols LimitedMadhur 9716707407 IMADHUVERMAADV(19.02.2024
hrough its AuthorisedVerma(P), T@GMAIL.COM
epresentative Vs M/S Sai
nterprises through its
[EXECUTION COMM [EXECUTION 22-02-2024 /S Sundaram Finance Ltd VSINITESH 8489662301 ISHIVAKRISHNAMU [21.02.2024
(COMM)/45/2024 aresh Kaushik And Anr UMAR(P), RTI@GMAIL.COM
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31 IMS. ANU GROVER] ICommercial Suit CS (COMM)/119/2024 23-02-2024 [Punjab National Bank Vs MohitIndra 9311824970 IASSOCIATENARAYA(22.02.202
[BALIGA [EAST Verma INarain(P), IN29g@GMAIL.COM |4
ICommercial Suit ICS (COMM)/122/2024 24-02-2024 ICICI Bank Limited Vs RajiviMANISH 9213905829 IMANISH@KLFINDI |23.02.202
Kathuria IDEWAN(P), A.COM 4
Commercial Suit ICS (COMM)/126/2024 26-02-2024 Wings Security ServicesBHARAT 0811667443 IBHARATSAREEN @Y[24.02.202
Through Proprietor Vs LabourSAREEN(P), AHOO.IN 4
[Department
Commercial Suit ICS (COMM)/125/2024 26-02-2024 Axis Bank Limited Vs DanishVIMAL 9034281318 ANIRUDH.BHARDW|2/24/24
Javed [KHURANA(P) IAJ@FIRSTASSOCIA
d ITES.IN
Commercial Suit ICS (COMM)/131/2024 27-02-2024 ICICI BANK LIMITED Vs M/S [MANISH 9213905829 IMANISH@KLFINDI |26.02.202
IProduct Players IDEWAN(P), A.COM 4
32 ISH. BHUPESHSOUTH- 22 ICommercial Suit ICS (COMM)/61/2024 01-02-2024 [Karshivnik International PvtAshok Kumar9810515155 info@aegislegalllp.co [30-01-
KUMAR [EAST ILtd Vs S K MANUFACTURERSSingh(P), m 2024
AND tRADERS
[Execution Petition [EXECUTION 01-02-2024 IM/S CHAUHAN WATERNITESH 9212784397 [dpuoo47@gmail.com(31-01-2024|
(COMM)/25/2024 SUPPLIER Vs M/S PANDEYKUMAR(P),
TRADERS AND ORS
Commercial Suit ICS (COMM)/65/2024 03-02-2024 IPSA NITROGEN LIMITED Vsﬂ\)/levesh 9758321008 lawintotollp@gmail.c [01-02-
/S ION EXCHANGE (INDIA)Malan(P), om 2024
TD
[Execution Petition EXECUTION 05-02-2024 [M/s Gigantic Infotel Pvt Ltd VSSHIVANI 9810580541 lawaffair@gmail.com [01-02-
(COMM)/27/2024 IM/s Tanisi IT Services Pvt Ltd [TOMAR(P), 2024
[Execution Petition EXECUTION 05-02-2024 ISH Deepak Batra Vs M/s TanisiiSHIVANI 0810580541 lawaffair@gmail.com [01-02-
(COMM)/28/2024 [T Services Pvt Ltd TOMAR(P), 2024
Commercial Suit ICS (COMM)/71/2024 07-02-2024 IGARDENS NEED PVT LTD VsBHUVANESH 9810149006 sehgalbhuvanesh@g |05-02-
IROHIT MITTAL SEHGAL(P), Imail.com 2024
ICommercial Suit ICS (COMM)/77/2024 09-02-2024 SATYA NARAYAN SHARMA VSKUSHAGRA (9999448797 kushagrabansal @aka |07-02-
IM/S NBCC (INDIA) LTD IBANSAL(P), ssociates.org.in 2024
ICommercial Suit ICS (COMM)/78/2024 09-02-2024 STATE BANK OF INDIA Vs SHAN 9990577700 krishenkumar@qmailjo7-02-
SAIF UDDIN MAZUMDAR UMAR(P), .com 2024
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ICommercial Suit ICS (COMM)/89/2024 13-02-2024 IM/S R G INDUSTRIES Vs M/s|Akshay 0811479499 legalaffair. 09-02-
ICREST DESIGN PVT LTD [Kumar(P), [33@gmail.com 2024
ICommercial Suit ICS (COMM)/93/2024 14-02-2024 [IM/S SAMARA INDIA PVT LTD[Brijesh 9999678571 lamareshsinghadvocatf12-02-
Vs M/s K C AUTO PARTS ingh(P), le@gmail.com 2024
[Execution Petition [EXECUTION 14-02-2024 IMUKESH GOYAL Vs MAYAN hok 9717728017 IngequityO1@gmail.colo3-02-
(COMM)/34/2024 IGARG umar(P), Im 2024
Commercial Suit ICS (COMM)/99/2024 15-02-2024 M/S ALL-WAYS LOGISTIC hay 9811479499 legalaffair.133@gmailf13-02-
INDIA PVI LTD Vs M/SKumar(P), .com 2024
IVINEET POLYFAB PVT LTD
Commercial Suit ICS (COMM)/102/2024 16-02-2024 [IM/S ANALCO INDIA PVT LTDSHALU 0811041494 radheyshyamadv@g [14-02-
Vs MS VIAK GROUP PVT LTD AM(P), Imail.com 2024
ICommercial Suit ICS (COMM)/103/2024 16-02-2024 IPSA NITROGEN LTD Vs BLUEDevesh 9758321008 lawintotollp@gmail.c [14-02-
STAR LIMITED AND ANR alan(P), lom 2024
[Execution Petition EXECUTION 19-02-2024 JAu Small Finance Ltd Vs ARIFABID 9213142242 IABIDAHMADADVO [17-02-
(COMM)/39/2024 [KHAN AHMAD(P), ICATE@GMAIL.COM [2024
[Execution Petition [EXECUTION 19-02-2024 M/s VARDHMAN EXPO FABDinesh 9312278158 laniu(n>nipiincmhroi [17-02-
(COMM)/40/2024 (P) LTD Vs PAWAN KUM alik(P), derv.net 2024
IGUPTA
Petition U/s. 9 OMP (I) (COMM)/4/2024 |24-02-2024 INDU SACHDEVA AND ORS VsSiddhant 0818501011 22-02-
SPLENDOR BUILDWELL PVTAsthana(P), 2024
ILTD AND ANR
ICommercial Suit ICS (COMM)/132/2024 28-02-2024 STATE BANK OF INDIA VsRavindra 8076466594 sbi.16683@sbi.co.in [27-02-
IGAUTAM SINGH arayan 2024
ingh(P),
33 IMS NIRJA BHATIA [SOUTH- ICS (COMM.) 74/2024 07.02.2024 Applied Electro Magnetic p r. Manishi9818218885 Imanishkaushik.law@ |29.1.2024
[EAST ltd Vs Ms Zelotic Technolo ushik lgmail.com
pvt ltd
ICS (COMM.) 82/2024 09.02.2024 IM/s Inch Enviro technologiesMs. Harshita8295565449 ladvharshitagoel @gm [02.02.202
Pvt ltd Vs TPS InfrastructurejGoel lail.com 4
ILtd
ICS (COMM.) 83/2024 09.02.2024 [State Bank of India Vs Sukhbir Mr. Krishan9g910577700 krishenkumar@gmail|jo1.02.202
umar .com 4
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ICS (COMM.) 86/2024 12.02.2024 [Punjab National Bank VsMr. Vineet9871343259 VINEETMUDGAL@ [04.02.202
Birender Kumar Mudgal IGMAIL.COM 4
ICS (COMM.) 91/2024 13.02.2024 ICICI Bank Ltd vs M/s Intec%r. Satish/9213905829 manish@klfindia.co [30.1.2024
[Enterprise umar Im
ICS (COMM.) 96/2024 14.02.2024 [Kenneth Arun Paul Vs DineshMr. 0810767361 ranjeetsingh26378 @g[28.01.202
iGoel H.K.shekhar Imail.com 4
ICS (COMM.) 95/2024 14.02.2024 Suvi Exports Llp Vs ZeusMr. Vishall9810171302 ladvrahulg4@gmail.coj09.02.202
[Fashions iGarg Im 4
ICS (COMM.) 66/2024 05.2.2024 IM/s Medesign PharmaceuticalsfMs. Samridhi |9654713565 IADVOCATE.SAMRID|30.1.2024
IPvt Ltd Vs Bexil Pharma Pvt Ltd| IHI9g9@GMAIL.COM
OMP (COMM.) 24/2024 05.02.2024 Jagdish Chabra Vs BombaySh. Rinku/9999229379 rinkuyadavioy@gmaif3o.1.2024
[Mercantile Cooperative BankYadav l.com
ILtd
OMP (COMM.) 29/2024 14.02.2024 SHIV KUMAR SHARMA VSMs. Dipika/9891114322 ladv.jaindipika@gmailj12.2.2024
SMT KALAWATI CHANANA Jain .com
34 ISH. RAJESH KUMARSOUTH- (OMP (COMM). [25/2024 05-02-2024 SPLENOR SARTHAK GUPTA 9899199898 | 05.02-2024
SINGH I[EAST BUILDWELL
PVT. LTD.,
IVS.
[EXECUTIVE( CO29/2024 07.02.2024 HIMGIRI IVINEET JINDAL 0868387454 [|offieevjlaw@ l07/02/-2024
MM) LOGISTIC lgmail. Com
SERVICE VS|
ISANMATI
ICS (COMM). 97/2024 14.02.2024 MS SANNICOSSADDAM HUSSAIN 0650016144 [Freemom law(07.02.2024
ISACITATIONS lhouse lIp@
VS JENA lgmail.com
BUILDERS PVT
ICS (COMM). 101/2024 02/15/24 RAJIV IMONOJ KUMAR 9213108495 [Advocate koli @y45336
SHARMA VS 7 igmail. Com
DREAM
HOSPOTAL ITY
ICS (COMM). 105/2024 02/16/24 CANARA BANKIANAHUMAN SRIVASTAV 09090042642 15328
VS SUMYA|
RAWAT
[EXECUTIVE( CO 02/16/24 S ORIENTALMAHESH SHARMA 90810493325 15338
MM) LINK VS|
KRAM
SASEND
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ICS (COMM). 109/2024 02/17/24 IMS SYBEX 0654443186 [Secretary 45339
ISUPPORT licai.in
ISERVIVE VS|
THE
ICS (COMM). 111/2024 02/20/24 BRINY IDEEPAK KU SHARMA 9990722151 - 45338
OBAMSESS VS
RUBTOKEM
MECH INDIA
[EXECUTIVE( CO41/24 02/20/24 MR VK GUPTA{IFRAN AHMED 90818379347 ura. 45342
[MM) VS TATA| F:sociation
COMMUNICATI igmail . Com
ON
ICS (COMM). 121/2024 02/24/24 ISHUBHAM [BHARAT SAREEN 9911998109 15346
[EXPORTS VS|
MS SBM|
[ENTERPRISE
IOMP (COMM). [27/2024 27-02-2024 SPLENOR ITANUJ GULATI 0813997999 tanuj gulati 07.02-2024
BUILDWELL igmail .co
PVT. LTD.,
IVS.
IOMP (COMM). [27/2024 27-02-2024 SPLENOR TANUJ GULATI 09813997999 tanuj gulati 27.02.-2024
BUILDWELL igmail .co
PVT. LTD.,
IVS.
35 SH. RAJ KUMARSOUTH- INIL
TRIPATHI, [EAST
IDISTRICT
WUDGE(COMMERCI
AL COURT)
136 ISH. ARVIND[East 12 CS COMM 74 281/2024 01-02-2024 VAIDYAWAN HOSPITALITY VSZEESHAN 8920077517 ladvocatezeeshan1998(01.02.24
[IKUMAR, DISTRICT] [ENDLESS MAINTENANCE ISATFI (@gmail.com
JUDGE, ISERVICES PVT. LTD.
ICOMMERCIAL
ICOURT-02 12 CS COMM 74 282/2024 02-02-2024 PUNJAB NATIONAL BANK VSDEOKANT 9711332383 deokanttripathi2@g [01.02.24
IPUNEET TEXTILES [TRIPATHI Imail.com
12 OMP COMM 73 312/2024 02-02-2024 VKS AND S LEASING ANDS. K. ARYA 9958314706 lhandalegal24@gmail. [02.02.24
I[FINANCE PVT. LTD.. VS SATYA lcom
IPAL SINGH
12 OMP COMM 73 320/2024 05-02-2024 IDOST FINCAP PVT. LTD. VSB.B.SHARMA (9891887145 bankebiharisharma@ |05.02.24
IMANOJ KUMAR rediffmail.com
12 ICS COMM 74 324/2024 05-02-2024 IBANK OF INDIA VS DINESH JAIN [SANDEEP 8920646070 sandeepanshlaw@gm|05.02.24
ISINGH lail.com
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12 ICS COMM 74 351/2024 08-02-2024 IBANK OF BARODA VS JAI AMBESHAILENDER (8130237770 shaildender.sisodia [07.02.24

IGENERATORS ISINGH (@gmail.com
ISISODIA

12 ICS COMM 74 354/2024 08-02-2024 ICATURA TECH AUTOMATIONISHRESHTH 0871206484 shreshtha@lawkins.i [08.02.24
IPVI. LTD. VS PRAYANANDJAIN In
IVATERE

12 ICS COMM 74 371/2024 12-02-2024 [TEKNODOME INDIA PVT. LTD. VSKARAMVEER (9891396019 karamveer@lexanalytf09.02.24
RADHEY ENTERPRISES AND ORS lico.com

12 OMP COMM 78 401/2024 14-02-2024 INTEGRATED TECHNO SYSTEMSANKIT GUPTA (9891803682 vakilankitgupta@gmal14.02.24
IPVT. LTD. VS IRRIGATION AND| fil.com
IFLOOD CONROL DEPARTMENT]
IGOVT OF NCT OF DELHI

12 ICS COMM 74 417/2024 15-02-2024 ICICI BANK LTD. VS DHEERAJSATISH 0213905829 Imanish@klfindia.co [15.02.24
JARORA IKUMAR m

12 ICS COMM 74 424/2024 15-02-2024 [KISHAN AGRICULTURAL ANDRAJAT JAIN (9891554439 ladvocatejain1994@g [15.02.24
IFABRICATION WORKS VS INFRA Imail.com
INDIA CONSTRUCTION PVT. LTD.

12 ICS COMM 74 425/2024 15-02-2024 IPARAGON PAPERS INDUSTRIESMRIDUL JAIN (9810302811 ladvocatejainoffice@g [15.02.24
ILLP VS HOLY FAITH] Imail.com
INTERNATIONAL PVT. LTD.

12 ICS COMM 74 434/2024 16-02-2024 [TIRUPATI STRUCTURALS LTD. VS[DILIP 0811650040 dilip_aggarwal74@re [16.02.24
ISHAPOORJI PALLONJI AND COAGGARWAL diffmail.com
IPVT. LTD.

12 OMP COMM 73 435/2024 17-02-2024 IPALTECH COOLING TOWERS ANDISAKSHI 0810575142 ladmin@atlanticlaw.i [17.02.24
[EQUIPMENTS LTD. VS SRF LTD. [MEHLEY In

12 ICS COMM 74 446/2024 19-02-2024 AGRAWAL AND COMPANY VSVIJAY KUMAR9919799930 rajputlegalservicesllp [19.02.24
IKAMAL CHAMOLI ISINGH (@gmail.com

12 ICS COMM 74 479/2024 19-02-2024 IDEEPAK JINDAL VS SURENDERS. B. PANDEY (9313780408 sbpandey7@yahoo.co[22.02.24
IKUMAR Im

12 ICS COMM 74 515/2024 28-02-2024 IMETIS EDUVENTURES PVT. LTD/{RASHMI 8527747639 bacclawfirm@gmail.c[26.02.24
VS EDUATTRUIM IBALIYAN lom

12 ICS COMM 74 541/2024 28-02-2024 IMONTAGE ENTERPRISES PVT[UJIT GUPTA (9811904386 sujit.law@gmail.com [27.02.24

ILTD. VS SHREE ANJANEYA AGRA|
[TECH PVT. LTD.
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VS DYNAMIC AURA LLP

ICHAND

liseer@gmail.com

12 ICS COMM 74 559/2024 29-02-2024 IPRINCE JAIN AND ORS VS TATAVIRENDRA 8588865322 ladvocatevsingh016@ [29.02.24
IMOTORS AND ANR ISINGH lgmail.com
12 OMP COMM 73 533/2024 28-02-2024 IYES BANK LTD. VS PREM CHAND|LALIT PANDEY 8130383143 lalitpandeyadv@gmaif7.02.24
ISHARMA l.com
12 OMP COMM 73 535/2024 28-02-2024 IYES BANK LTD. VS SULTAN[LALIT PANDEY 8130383143 lalitpandeyadv@gmaif7.02.24
IGULFAM l.com
37 ISH. CHANDRA[East 101 ICS COMM 74 283/2024 01-02-2024 [PUNJAB NATIONAL BANK VSDEOKANT 0711332383 [deokanttripathiz@g [01.02.24
SHEKHAR, ISHORYA PRINTS [TRIPATHI Imail.com
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-02 101 ICS COMM 74 084/2024 01-02-2024 [PUNJAB NATIONAL BANK VSNITIN GARG [9958986363 info@knowlex.in 01.02.24
ISONU PAWAR
101 OMP COMM 73 319/2024 05-02-2024 IDOST FINCAP PVT. LTD. VS SHIVB. B. SHARMA (9891887145 bankebiharisharma@ [05.02.24
IKUMAR YADAV rediffmail.com
101 ICS COMM 74 330/2024 05-02-2024 IYES BANK LTD. VS LAUNCHPAD|VIKAS TOMAR 9958002005 ilp@ilp.co.in 05.02.24
IMEDIA AND COMMUNICATIONS
101 CS COMM 74 335/2024 06-02-2024 INYX HEALTHCARE PVT. LTDJAMARENDRA (9599801185 outsmartadvocate@g [06.02.24
THRU SHAILENDRA SHUKLA VSKUMAR DUBEY] Imail.com
IGOPAL PHARMA THRU ASHISH]
[ITANDON
101 ICS COMM 74 339/2024 08-02-2024 SHINEROAD FOODS INDIA PVT.[KAILASH 0811330731 ladvocatesharmakaila [07.02.24
ILTD. VS LEXCOM ADVISERS LLP [KUMAR sh@gmail.com
ISHARMA
101 ICS COMM 74 366/2024 12-02-2024 [BANK OF BARODA VS MEENA ISHAILENDER (8130237770 shaildender.sisodia [09.02.24
ISINGH (@gmail.com
ISISODIA
101 CS COMM 74 375/2024 12-02-2024 UAGVEER SINGH VS RAJESH [POONAM SETH|8851694816 lpoonamseth2006@g [12.02.24
Imail.com
101 OMP COMM 78 Kho3/2024 19-02-2024 SUPER ENGINEERING WORKSMANAN POPLI [9289028206 contact@lexstonegro [14.02.24
THRU RAVI DHIMAN PROP V§ up.com
ISYSKA LED LIGHTS PVT. LTD
101 ICS COMM 74 k138/2024 19-02-2024 ISONI THREAD THRU RAJNI SONIKAILASH 9711133630 rohit.prakashlegaladvi17.02.24
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101 ICS COMM 74 kU45/2024 10-02-2024 AGRAWAL AND COMPANY VSVIJAY KUMAR9919799930 rajputlegalservicesllp [19.02.24
[RAJEEV ARORA ISINGH (@gmail.com

101 ICS COMM 74 ku57/2024 20-02-2024 RELIABLE ~ DISGNOSTICS  VS[LATA BHATI |9312503532 latabhati89 @gmail.cof19.02.24
IKANTVAM HELATHCARE PVT, Im
ILTD.

101 ICS COMM 74 ku61/2024 20-02-2024 IMARKET REACH LLP VS ASIFSANJAY 0818336108 sanjayk.advocate@g [20.02.24
INASIR KHAN IKUMAR Imail.com

IMISHRA

101 ICS COMM 74 u84/2024 23-02-2024 IBANK OF BARODA VS JAISUDHA 0899913203 ladvsudhashukla@gm [22.02.24
IPRAKASH ISHUKLA lail.com

101 ICS COMM 74 ku85/2024 23-02-2024 ICICI BANK LTD VS R PSATISH 9213905829 Imanish@klfindia.co [22.02.24
IBUILDWELL PVT. LTD. IKUMAR m

101 ICS COMM 74 u88/2024 23-02-2024 IVISHAL BUILDING DEMOLITIONISACHIN LOHIA9999353434 lohiaassociates@gmaif23.02.24
[EARTH MOVERS VS ASSOTECH] l.com
ILTD.

101 ICS COMM 74 ku89/2024 23-02-2024 IVISHAL BUILDING DEMOLITIONSACHIN LOHIA{9Q999353434 lohiaassociates@gmail23.02.24
I[EARTH MOVERS VS SHAT l.com
[TRADERS

101 ICS COMM 74 490/2024 23-02-2024 TECHTRENO SOLUTIONS PVT{SANKET 8447715266 sanket1983@gmail.cof23.02.24
ILTD. VS NEXTRA ONLINEGUPTA Im
ISERVICES PVT. LTD.

o1 CS COMM 74 518/2024 20-02-2024 IVEEPEE INTL PVT. LTD. THRU ARK. K. TYAGI 9810497887 officialkktyagi@gmail[26.02.24
VS RAJKUMARI JJAIN PROP| .com
JANANYA APPARELS

101 CS COMM 74 542/2024 28-02-2024 IMONTAGE ENTERPRISES PVTJSUJIT GUPTA (9811904386 sujit.law@gmail.com [27.02.24
ILTD. VS VAMA OIL PVT. LTD.

101 ICS COMM 74 524/2024 27-02-2024 JONSITE RENTALS SERVICES PVT.PAVNESH 0650197608 lpavneshmohan@yah [27.02.24
ILTD. VS THOT MEDIA PVT. LTD. [MOHAN joo.com

101 ICS COMM 74 525/2024 27-02-2024 IONSITE RENTALS SERVICES PVT|PAVNESH 0650197608 lpavneshmohan@yah [27.02.24
ILTD. VS SCOOP BRAND HOLDINGMOHAN joo.com
IPVT. LTD.

101 ICS COMM 74 550/2024 20-02-2024 ADHUNSK AUTOMATION INDIARRAJENDRA 9312217105 juristzone@yahoo.co [28.02.24

VS RANA AND SONI
[ENTERPRISES PVT. LTD.

ISONI

m
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38 ISH.

UMAR
HOTRA,

[IDISTRICT

SANJEEV|

JUDGE

(COMMERCIAL)-01

INORTH
[EAST

ICS COMM 74 552/2024 28-02-2024 IMEHTAB ANSARI VS IDREES I[H REHMAN 0811238759 rehmanadv@gmail.cof28.02.24
Im
201, New BuildingiCS(COMM) 18/2024 02-02-2024 [Rajinder Sachdeva &iothersVsBalajiManish 0654869693 IMANISHANGIRASH [29.01.2024
KKD [Freight Carrier Angirash 512 @GMAIL.COM
---do-- [Execution(Comm.) 10/2024 02-02-2024 [Shri Rajeev Rajan KumarSinghVsP CANJALI 0891822555 satendersharmay7@g [31.01.2024
[Solution Compunter INEHRA Imail.com
~--do-- C.S. (COMM) 19/2024 5-02-2024 ISURESH APPARELSVsMohd Shaki [Vikas Bhatia 0811379676 vksbht6 @gmail.com [03.02.2024
---do-- C.S. (COMM) 20/2024 07-02-2024 State Bank Of IndiaVsTarif Ahmed |Gopal 0810210832 lgchsharma@gmail.co [06.03.2024
IChandSharma Im
---do-- C.S. (COMM) 21/2024 07-02-2024 Anita GuptaVsSonu IMohit Bansal (9999777147 Imohitbansal@yahoo. [07.02.2024
lcom
---do-- IMISC DJ 35/2024 08-02-2024 Anil PanditVsSaket Sachdeva [Sarthak Sharma 9818695436 ladvsarthaksharmas7 |08.02.2024
(@gmail.com
---do-- C.S. (COMM) 22/2024 14-02-2024 INanak ChandVsSanjeev Kumar IMUNISHKUMA |9315520612 ladvmunishkumar198 [08.02.2024
R @gmail.com
---do-- [Execution(Comm.) 11/2024 14-02-2024 lcanara bankVsN S Furniture DeepakBhardwal|9654404406 [deepakbhardwajadv [12.02.2024
I (@gmail.com
---do-- [Execution(Comm.) 12/2024 14-02-2024 canara bankVsG M Faishons IDeepakBhardwa (9654404406 [deepakbhardwajadv [12.02.2024
I (@gmail.com
~--do-- C.S. (COMM) 23/2024 15-02-2024 ISTATE BANK OF INDIAVsPhoolSuchita Dixit (8896932838 agnihotrisuchitra@g [14.02.2024
Singh Imail.com
---do-- IMISC DJ 48/2024 16-02-2024 AJAY JAIN TRADING ASHIMGIR]Tushar A. John (9871109205 tushar@optimuslegal {16.02.2024
IPLASTICSVsPRAVEEN fin
IKUMARCHAUHAN
---do-- IMISC DJ 54/2024 19-02-2024 IMAHINDER KUMARSSATISHSHARM 9910568669 satishadv86 @gmail.c [17.02.2024
IGUPTAVsNASIRUDDIN ANDA jom
IFAIZAN
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---do-- C.S. (COMM) 24/2024 10-02-2024 IM/s Tony Sales CorporationVsM/sRAJESH JAIN (9210480811 jainrajesh84@gmail.c[16.02.2024
IShiv Shakti Traders om
---do-- [Execution(Comm.) 13/2024 20-02-2024 Au Small FinanceRajiv Ranjan 9818495432 ladvrajivranjang9@g [06.02.2024
[BankLimitedVsAashish AND| Imail.com
JOTHERS
---do-- ICS(COMM) 25/2024 23-02-2024 Vipin Kumar Aggarwal Vs MohdAbhay = Mohan[yo11702973 ladvabhaymohan@gmfe2.02.2024
Ajmal [Sarin lail.com
~--do-- ICS(COMM) 26/2024 24-02-2024 [Rishi Pal Sharma Vs SanctitudeInder Singh/9811309971 indersadhikari@yaho [21-02-2024
ICommunication Digital Mining PvtiAdhikari o.com
ILtd
---do-- ICS(COMM) 27/2024 27-02-2024 INuruddin Vs Pawan Kumar Gupta [Mohd. Tariq 0811038156 Imlgupta316@gmail.c [25-02-2024
om
---do-- C.S. (COMM) 28/2024 27-02-2024 [Satya Pal SinghVsSh Sunil ISANDEEP 0811912208 ladvsandeeptyagi@gm26.02.2024
ITYAGI lail.colm
---do-- [Execution(Comm.) 14/2024 27-02-2024 IVk Jain and SonsVsNeeraj Jain shivendervishwalg711081770 shivendervadv@gmai [16.02.2024
Is l.com
---do-- [Execution(Comm.) 15/2024 28-02-2024 [Babu Lal GoyalVsMusheer Alam IVINEETKAUSH (8588957065 RNSHARMA2079@Y|27.02.2024
K JAIIOO.CO.IN
39 ISH. BRIJESH|Shahdara (301, New Court [CS (COMMERCIAL) 02-02-2024 CS (COMM)/89/[Navrang Marketing Vs MickroteBrijesh Kumaz 9899222783llawsolutionpoint@g  |###
[KUMAR GARG,) Building Imail.com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-01
1301, New Court [CS (COMMERCIAL) 02-02-2024 Execution (ComiM/s Vardhman Infra Vs Delhi DIBHUPESH NA| 98109228017bhupesh@gmail.com [02-02-2024
[Building




S.No Court

District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing
1301, New Court [CS (COMMERCIAL) 06-02-2024 CS (COMM)/95/{The Nainital Bank Limited Vs SHManoj Gupta(] 9999846390(dilshadgarden@naini [06-02-2024
Building talbank.co.in
301, New Court [CS/COMMERCIAL 06-02-2024 CS (COMM)/94/[The Nainital Bank Limited Vs SaManoj Gupta(] 9999846390(dilshadgarden@naini [06-02-2024
Building talbank.co.in
1301, New Court [CS (COMMERCIAL ) 07-02-2024 CS (COMM)/96/M/s Shree Kamakhya RoadlinesCHAMAN KUN 9811861348|Chaman.sharma@ya |07-02-
Building hoo.co.in 2024
1301, New Court (CS (COMMERCIAL) 09-02-2024 CS (COMM)/99/[Mamta Gupta Vs M/s Shri BankdqM K Singh(P), 98102658320advsanjeevchaudhary |09-02-
Building Llo@gmail.com 2024
1301, New Court [CS (COMMERCIAL) 13-02-2024 Execution (ComiCanara Bank Vs Mahalaxmi TraqRekha Rustagil 810168405/Chaman.sharma@ya [13-02-2024
Building hoo.co.in
1301, New Court |[CS/COMMERCIAL 13-02-2024 CS (COMM)/109jpnb Vs Yaseen Khan Proprietor [Ajay Sharma(l 8860773975kjaykumar@gmail.co [13-02-2024
Building Im
1301, New Court [CS (COMMERCIAL ) 13-02-2024 CS (COMM)/110/Punjab National Bank Vs RohtagAjay Sharma(l 7111792150hjaykumar@gmail.co 13-02-2024
Building Im




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

1301, New Court [CS (COMMERCIAL) 13-02-2024 CS (COMM)/111/Punjab National Bank Vs Vinay JAjay Sharma(} 711179215kjaykumar@gmail.co [13-02-2024

Building Im

1301, New Court [CS (COMMERCIAL) 13-02-2024 CS (COMM)/112/Punjab National Bank Vs Ajay Sharma(l 711179215pjaykumar@gmail.co 13-02-

Building [Mukesh Kumar Prop Of Yashraj Im 2024
IConstruction And Earth Movers

1301, New Court [CS/COMMERCIAL 13-02-2024 CS (COMM)/113/Pilot Industries Ltd Vs Winarsi [Yatendra Tyag 9990756129vktyagi2g@gmail.co [13-02-

Building Im 2024

1301, New Court [CS (COMMERCIAL ) 13-02-2024 Execution (ComiCanara Bank Vs Sk Engineering [Rekha Rustagi 9810168405rekharushi@gmail.co 13-02-

Building Im 2024

1301, New Court [CS (COMMERCIAL) 13-02-2024 CS (COMM)/108Punjab National Bank Vs Vineet|Ajay Sharma(l 8860773975)jaykumar@gmail.co [13-02-2024

Building Im

1301, New Court [CS (COMMERCIAL) 14-02-2024 CS (COMM)/116/Smt Sunita Khanna And Ors Vs ISubhash Chan| 9312610477 egalremedies2k@gm [14-02-2024

Building lail.com

1301, New Court |[CS/COMMERCIAL 15-02-2024 CS (COMM)/122[Saurabh Gupta Vs Hiralal Odich KAPIL KUMAI 9871040115kapilkumarlawoftice(ilt5-02-2024

Building fi. gmai I.com
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1301, New Court [CS (COMMERCIAL ) 15-02-2024 CS (COMM)/121/Saurabh Gupta Vs Jagdish DalchHKAPIL KUMALI 9871040215kapilkumarlawoffice [15-02-2024
Building (@gmail.com
1301, New Court |[CS (COMMERCIAL) 15-02-2024 CS (COMM)/120[Saurabh Gupta Vs Maheshwari §KAPIL KUMAI 9871040215kapilkumar@gmai.co [15-02-2024
Building Im
1301, New Court [CS (COMMERCIAL) 20-02-2024 IMISC DJ/180/2¢State Bank Of India Vs Kamal [Ranjay Kumar 9718814471advocalesinhtva,redi [20-02-2024
Building [Hinail.com
1301, New Court [CS/COMMERCIAL 20-02-2024 CS (COMM)/133/Punjab National Bank Vs TarangAjay Sharma(l 8860173975 20-02-2024
Building lajaysharma@gmail.c
om

1301, New Court [CS (COMMERCIAL ) 20-02-2024 CS (COMM)/135/Canara Bank Vs Rajinder Kaur [Eshu Chaudhal 99 10482995lshuadvocate@mail.c[20-02-2024
Building om
1301, New Court [CS (COMMERCIAL) 20-02-2024 CS (COMM)/134/M/s Suresh Apparels Through [Bharat Prakas| 9268300000, pharat.guptarkca@g [20-02-2024
Building [ts Ar And Partner Bharat Jain Imail.com

Vs Amit Kumar Prp Of Ganesh

[Textile
1301, New Court [CS (COMMERCIAL) 22-02-2024 CS (COMM)/138|K K Mittal Vs Devesh Khanna [Dinesh Kumay 9811215075/dineshadvig65@gmail22-02-2024
Building l.com
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co.in

1301, New Court [CS/COMMERCIAL 23-02-2024 CS (COMM)/140[Bank Of Baroda Vs Pooja SharmUmesh Joshi(l 99105686690 dvumeshjoshi@gma [23-02-2024
Building fil.com
1301, New Court [CS (COMMERCIAL ) 23-02-2024 CS (COMM)/139/Bank Of Baroda Vs Pushpa Jain [Umesh Joshi(l 99105686690 dvumeshjoshi@gma [23-02-2024
Building fil.com
1301, New Court [CS (COMMERCIAL) 24-02-2024 CS (COMM)/145|Vk Jain And Sons Vs Hooda ConARCHIT SING 9599043045]legal @sigmalegal.in [24-02-2024
Building
1301, New Court (CS (COMMERCIAL) 29-02-2024 (OMP (I) (COMMjBellplus Media Pvt Ltd Vs Inducl]A KANKSHA S 9717321989fadvocateakankshasis [29-02-2024
Building odia@gmail.com
4o [MS. KIRAN BANSAL,/Shahdara [ROOM NO- 57 ICOMMERCIAL 01-02-2024 CS (COMM)/91/2dRoop Kishore Prop Sahgal Plyplast INSANJEEV KUM 7011678591sanjeevkumar@gmail [01-02-2024
IDISTRICT JUDGE, L.com
(COMMERCIAL
ICOURT)
ROOM NO- 57 ICOMMERCIAL 06-02-2024 CS (COMM)/93/2(Bank Of Baroda Vs Janaki JAGJIT SINGH 9350088666f5ehqf 06-02-2024
Llad_y:@gtne_d,c_o__
m
ROOM NO- 57 ICOMMERCIAL 08-02-2024 CS (COMM)/98/2(Rcgc Fabrics Private Limited Vs Fash|Deepak GAUR(P)| 9560119427rcgcfabricspvtltd @gml|o8-02-2024
lail.com
ROOM NO- 57 COMMERCIAL 12-02-2024 CS (COMM)/105/24Somanyceramicsltd Vs AadidevainfralKaran Jain(P), 9810367549fadvocatekj 12-02-2024
(@gmail.com
ROOM NO- 57 ICOMMERCIAL 13-02-2024 CS (COMM)/107/2Punjab National Bank Vs Rahees MolAjay Sharma(P), 886077397bo 1 1 6 1 20@p n bi3-02-2024




S.No Court

District

Court Room

ROOM NO- 57

Case Type

COMMERCIAL

Case Number

13-02-2024

Date ofPetitioner Name VS RespondentAdvocate

Registration

CS (COMM)/106/4

Name

[Punjab National Bank Vs Klm Tents

IANGAD SINGH

Advocate
Number

9911403030

MobileAdvocate email id

>.m~1eja.a11.g!!
(@~111ail.com

Date of e-
filing

13-02-2024

ROOM NO- 57 ICOMMERCIAL 15-02-2024 CS (COMM)/119/2/Alucopanel Industries Vs Mukesh KulSANJAY KUMA} 9968010672)lawyer.sanjay@gmail [15-02-2024
.com

ROOM NO- 57 ICOMMERCIAL 15-02-2024 CS (COMM)/118/2M/s Harshita Associates Vs M/s VaisINishant Singh(P 8010019531nishantsingh1~~@g [15-02-2024
Imail.co

ROOM NO- 57 ICOMMERCIAL 17-02-2024 CS (COMM)/125/2Pilot Industries Ltd Vs Zorata Batteri{Yatendra Tyagi(} 9990756129fsitffirys$ &*@sqlaji7-02-2024
les$jrgsxx

ROOM NO- 57 ICOMMERCIAL 17-02-2024 CS (COMM)/129/2Werben India Vs Logix Heights IAbhay PANDEY| 9958760086jadvocateabhaypandeyfi7-02-2024
(@gmail.com.

[ROOM NO- 57 COMMERCIAL 17-02-2024 CS (COMM)/128/2Werben India Vs Mahagun (india) [Abhay PANDEY( 9958760086jadvocateabhaypandeyfi7-02-2024
(@gmail.com.

ROOM NO- 57 ICOMMERCIAL 23-02-2024 CS (COMM)/144/2Vk Jain And Sons Vs Om Stationers |[ARCHIT SINGH 9599043045llegal @sisngalegal.in [23-02-2024

ROOM NO- 57 ICOMMERCIAL 02-02-2024 [Execution (Comm)[Rahul Jain Vs Reyaz Ahmad IPIYUSH JAIN(P 9102218207reyaz5f@gmail.com [02-02-2024

ROOM NO- 57 ICOMMERCIAL 02-02-2024 [Execution (Comm)Vardhman Dhman Cloth Store Pvt L{PIYUSH JAIN(P -9811811140[topshopimpex@gmaillo2-02-2024
.com,

ROOM NO- 57 ICOMMERCIAL 08-02-2024 [Execution (Comm)|Gulshan Kumar Vs M/s Smooth MotSURESH SHARY 9811056243suresh.sharmal2@ya [08-02-2024
hoo.in

ROOM NO- 57 ICOMMERCIAL 17-02-2024 [Execution (Comm)[K K Mittal Vs Aman Aggarwal Dinesh Kumar(P| 9811215075/dineshadvi965@gmaili7-02-2024
l.com

ROOM NO- 57 ICOMMERCIAL 20-02-2024 [Execution (Comm)affcon Enterprises Vs Laxmi EnterpfMohd Shuaib Kh 9711876418mohdshuaibkhanoo7 [20-02-2024
(a;gmail.com

[ROOM NO- 57 COMMERCIAL 28-02-2024 CS (COMM)/150/2Sonu Jain Vs Avdhesh Kumar Kaushi[Piyush Katyal(P) 8700925528piyushkatyalg8C@gmf28-02-2024

lail.com
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[ROOM NO- 57 ICOMMERCIAL 15.02.2024 MISCDJ 172/2024M/S AGGARWAL MILK CORNER  [MOHIT 9999777 147,fadv 15.02.2024
IV/S NASIRUDDIN MILK AGENCY [BANSAL Imohitbansal@yahoo.
com
41 ISH. SURENDER S/Shahdara (303, New Court 22-02-2024 CS (COMM)/137/2VEE PEE FABRICS PRIVATE LIMIT|[SAMRIDHI SAM 91-9654713565 20-02-2024
[RATHI Building

1304, New Court 12-02-2024 CS (COMM)/102/4PANDEX STORAGE SYSTEM PVT LIRAJEEV KUMAI N/A IN/A 11-02-2024
Building
1305, New Court 07-02-2024 (OMP (COMM)/3/9RAJESH KUMAR SINGH Vs MAHINVARSHA GOLA Not clear 05-02-2024
Building
1306, New Court 02-02-2024 [Execution (Comm)M/S ONE ONE APPARELS PRIVATHADV MOHIT JA] 9716968829  [Not clear 01-02-2024
Building
1307, New Court 03-02-2024 CS (COMM)/92/2dDEEPAK Vs M/S AMO MOBILITY S(Raj kamal Arya(] 9810262231 [toshima2612@yahoo.|01-02-2024
Building co.in
1308, New Court 12-02-2024 CS (COMM)/103/4The Nainital Bank Limited Vs Shivan{Manoj Gupta(P),, 999984539" 07-02-2024
Building
1309, New Court 12-02-2024 CS (COMM)/104/4The Nainital Bank Limited Vs Ons Tr{Manoj Gupta(P),, 999984539" [N/A 07-02-2024
Building
310, New Court 08-02-2024 CS (COMM)/97/2dAMARJEET JOG (SENIOR CITIZENMohit Bansal(P)] 9999777147 |advyinoliitbansal@ya [05-02-2024
Building hoo.com
1311, New Court 12-02-2024 CS (COMM)/101/2SOURABH JAIN Vs VIPIN JAIN IDinesh Kumar(P| 9811215075 [dineshadvi965@gmail08-02-2024
Building l.com
312, New Court 13-02-2024 CS (COMM)/114/2M/S HINDLED TECHNOLOGIES VgVishwanath pra: 990182901  [vptiwariadvocate@g [11-02-2024
Building Imail.com
1313, New Court 10-02-2024 CS (COMM)/130/4SATYA NARAYAN TAPARIA Vs ARUkumar vikram(P] 9810073178  jadv_kvikramOS@yah|i5-02-2024
Building oo.co.in
1314, New Court 23-02-2024 CS (COMM)/143/2PUNJAB NATIONAL BANK Vs MANAjay Sharma(P),| 8860773975 |ajaykumarsharmao8 [11-02-2024
Building (@gmail.com
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Building

1315, New Court 26-02-2024 CS (COMM)/147/2PUNJAB NATIONAL BANK Vs MAN|Sudhir Kumar Sii 9868927179 16-02-2024
Building
1316, New Court 17-02-2024 CS (COMM)/126/2M/S ALUCOPANEL INDUSTRIES V§SANJAY KUMAJ Not clear 12-02-2024
Building
1317, New Court 20-02-2024 CS (COMM)/131/2M/S SHYAM SUNDER GUPTA POOJAGJIT SINGH 9350088666 i 15-02-2024
Building ssahni.adv@email.cor

In
1318, New Court 26-02-2024 CS (COMM)/146/2MOHD ANJUM Vs VISHAL GROVEIMUNAVVAR HU 9268602801 jakashdeeplovel 16-02-2024
Building 982 @gmail.com
1319, New Court 23-02-2024 CS (COMM)/142/2M/S AMBITION MICA LIMITED Vs [Tarmeem Alam(] 9996397065 [laxmanshravan@gmali5-02-2024
Building fil.com
1320, New Court 23-02-2024 CS (COMM)/141/2]NARENDER KUMAR JAIN Vs UPENShelly Jain(P), 9999260162  fadvshellyjnog@gmail[16-02-2024
Building L.com
1321, New Court 26-02-2024 [Execution (Comm)JAMMU AND KASHMIR BANK Vs S{Amit gupta(P), 9810224624 17-02-2024
Building
1322, New Court 26-02-2024 [Execution (Comm)M M T C Ltd Vs DAVINDER KAUR [MOHIT THARE{ :9810008481 [ashokchhabrag@qmali7-02-2024
Building fil.com
1323, New Court 20-02-2024 CS (COMM)/152/2M/S GREAT FOAM PRODUCT LLP \TARUNDEEP Bj Not clear 16-02-2024
Building
1324, New Court 20-02-2024 CS (COMM)/151/2RCGC FABRICS PRIVATE LIMITEDA.S.JUNEJA 9899565511  [N/A 15-02-2024
Building
1325, New Court 20-02-2024 (OMP (COMM)/4/4TARUN BASSAN Vs INTEC CAPITAISUNIL SINGH(§ 9971287776 |ADV SUNTIL S I N[19-02-2024
Building GHR{yGMAIL(Q

O M
1326, New Court 01-02-2024 CS (COMM)/87/2dM/S SB SALES CORPORATION Vs TlAkash Gupta(P),| 9999797603 |jakashgptog@gmail.c |01-02-2024
Building om
1327, New Court 03-02-2024 [Execution (Comm)AKASH JAIN Vs MUSKAN SAINI  [CHANDRA PRAKASH SHARMA(P) 01-02-2024
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LTD, VS UMESH
[KUMAR AND

1328, New Court 07-02-2024 [Execution (Comm)[NITIN SHARMA Vs NITIN JAIN Ankur Singhal(P), 17-02-2024
Building
1329, New Court 23-02-2024 [Execution (Comm)ANKUSH SHARMA Vs NATURON H[Pushkar Aryal(P), 16-02-2024
Building
k2 ISH. REETESH[Shahdara |C. No. 304 CS (COMM)/90/2024 FUTURE BATH |[NOORAIN ALI 8822888830jalinoorain322@gmio2-02-2024 01-02-2024
ISINGH [PRODUCTS PVT.
LTD. VS SHRUTI
CERAMICS
C. No. 305 OMP(COMM)/02/2024 (GNCT VS ASHISH[SATENDER KUMAR 9899428060jadvsatender@gmaio7-02-2024 05-02-2024
C. No. 306 CS (COMM)/88/2024 [RAVI AGGARWALIBHARAT GUPTA 9268300000harat.guptarkca@|o1-02-2024 09-01-2024
[PROP OF M/S
[FAB INDIA VS
BRIJ MOHAN
C. No. 307 CS (COMM)/100/2024 RYSA ICHAMAN SHARMA 9811861348chaman.sharma@y09-02-2024 07-02-2024
INFRATECH PVT.
LTD. VS THE
CHIEF ENGG.
C. No. 308 CS (COMM)/115/2024 SAMEKIT INFRA [RAJNI SINGH 83689809360jurissource@gmail fi3-02-2024 01-02-2024
SOLUTION PVT.
LTD. VS BCC
PRECAST (I) PVT.
C. No. 309 [EX(COMM)/23/2024 CANARA BANK VIRISHI CHAWLA 9871457890(Chawlaassociateslgo5-02-2024 03-02-2024
76 @gmail.com
C. No. 310 CS (COMM)/117/2024 GAURAV KRISHN[RITESH SAXENA 8802101274fritesh@thelawcare J15-02-2024 09-12-2023
C. No. 311 CS (COMM)/123/2024 [PUNJAB IAJAY KUMAR SHARMA 8860773975 15-02-2024 09-02-2024
INATIONAL BANK
IVS MD. IKRAM
[PROP. OF M.I.
C. No. 312 CS (COMM)/124/2024 PUNJAB NATIONJAJAY KUMAR SHARMA 8860773975 15-02-2024 09-02-2024
C. No. 313 CS (COMM)/127/2024 LALIT GUPTA VS IS.K. TIWARI 9911641844} 17-02-2024 13-02-2024
C. No. 314 [EX(COMM)/30/2024 AU SMALL IDILIP PANDITA 9811057626fadv.dilippandita@ge1-02-2024 13-02-2024
[FINANCE BANK



mailto:alinoorain322@gmail.com
mailto:advsatender@gmail.com
mailto:bharat.guptarkca@gmail.com
mailto:chaman.sharma@yahoo.co.in
mailto:jurissource@gmail.com
mailto:ritesh@the
mailto:adv.dilippandita@gmail.com

S.No Court
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- 315

Case Type

Case Number

CS (COMM)/132/2024

Date
Registration

IDBI BANK LTD.

Name

IVIVEK KUMAR

ofPetitioner Name VS RespondentAdvocate

9811867703

Advocate  Mobile

Number

kumarvivekadv@g

Advocate email id

00-02-2024

Date of e-
filing

15-02-2024

AND ANR.

IMIGLANI

C. No. 316 ICS (COMM)/136/2024 IAGGARWAL & CO|VIJAY KUMAR SINGH 9919799930[rajputlegalservicesl21-02-2024 18-02-2024
C. No. 317 [EX(COMM)/32/2024 IVIVEK GOYAL VS [ANKUR SINGHAL 9811126091jankursinghaladvocfe3-02-2024 06-02-2024
DEVENDRA
INATH GUPTA
C. No. 318 CS (COMM)/148/2024 WA SANMATI UATIN AGGARWAL 9953283177jka.legal@gmail.co126-02-2024 02-02-2024
GARMENTS VS
[RANJU DEVI
C. No. 319 ICS (COMM)/149/2024 SHYAM IPANKAJ SINGHAL 9891475320pankajsinghal.advoR7-02-2024 20-02-2024
[PRAKASH GOYAL
VS ASHOK]
[KUMAR
C. No. 320 [EX(COMM)/35/2024 STATE BANK OFRVIJAY PRAKASH 9810210332+ [27-02-2024 24-02-2024
INDIA VS SUSHIL
KR. JAIN
43 MS. PREETINorth-West [406 Civil CS (COMM)-65/2024 02-02-2024 IGUPTA TIMBER TRADER VSRAGHAV 0891613863 rajhav.advy8 @gmail. [p1-02-2024
IAGARWAL GUPTA, ISACHIN GARG IRAJNAN lcom
IDISTRICT JUDGE,|
(COMMERCIAL
ICOURT) CS (COMM)-66/2024 02-02-2024 IALP  ACROFLEX INDIA VSKULWINDER [9818143967 ladvomatto@gmail.co [01-02-2024
IADVENUE VENTILATION PVT LTD[SINGH Im
OMP (I) (COMM)-23/2024 [01-02-2024 JAAKARSH ROYALS PVT LTD VSVINOD KUMAR[9260206778 lparasharvinod1965@ |31-01-2024
IBAJAJ FINANCE LTD. gmail.com
CS (COMM)-68/2024 08-02-2024 IBANK OF BARODA VS SANDEEPSUMIT 9215841001 inbox,sumitsharma@ [07-02-2024
ISHARMA ISHARMA lgmail.com
ICS (COMM)-69/2024 08-02-2024 ISITA RAM GARG VS M/S ARITHANTIGURMIT 0810209575 legalsk@gmail.com [07-02-2024
[ENT. ISINGH HANS
OMP (I) (COMM)-30/204  [09-02-2024 AJAY KUMAR SHOKEEN VS|VAIBHAV 0818066079 vaibhav.bharti@yaho [08-02-2024
IMAHANGAR TELEPHONE BHARTI lo.com
CS (COMM)-73/2024 09-02-2024 IBHARAT SAINI VS DINESH JAINMAHESH KR.|9811081980 Imail@wrbindia.com [08-02-2024



mailto:kumarvivekadv@gmail.com
mailto:ankursinghaladvocate@gmail.com
mailto:jka.legal@gmail.com
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Advocate  MobileAdvocate email id

Number

Date of e-
filing

CS (COMM)-74/2024 00-02-2024 ICANARA BANK VS JASLEEN KAUR[SANJEEV 9711142200 chopra6791@gmail.c [08-02-2024
ICHOPRA lom

CS (COMM)-75/2024 09-02-2024 ICENTRAL BANK OF INDIA VSS.K.SINGH 8889891133 bmdele1153@central [08-02-2024
ILAXMI AND ORS. bank.co

CS (COMM)-77/2024 13-02-2024 ICENTRAL BANK OF INDIA VSSUBODH KR.8898911133 bmdele1153@central [12-02-2024
IMEENA AND ANR. ISINGH bank.co

CS (COMM)-78/2024 13-02-2024 IM/S MANASVI ENT. VS BHANRATIKARAN 8010212400 tarunini@gmail.com [12-02-2024
ISINGH DAHIYA BHAMBRI

CS (COMM)-81/2024 14-02-2024 IM/S RSPL LTD VS HANSRAJMOHIT 9971773474 Imvslegallip@gmail.cofi3-02-2024
ILOKANDA ISHARMA Im

CS (COMM)-82/2024 14-02-2024 J.C. TRAILER VS M/S SIMPLEXJAMIT KARAN (9810840873 ladvsuniparashar622 [13-02-2024
INFRASTRUCTURE (@gmail.com

ICS (COMM)-83/2024 15-02-2024 IRAMPRAKASH VS SAFEXJOSAMA 9717544166 ramguptas2@gmail.c [14-02-2024
ICHEMICALS ISUHAIL jom

CS (COMM)-84/2024 15-02-2024 SACHIN GOEL VS M/S A SKUSHAGRA (9999448797 kushagrabansal@aka [14-02-2024
[ENGINEERING AND ANR. BANSAL ssociates.org.in

OMP (I) (COMM)-31/2024 [15-02-2024 [TOYOTA FINANCIAL SERVICESDINESH JAIN (9876049807 ladvocateashok.1@gm [14-02-2024
INDIA LTD VS KALICHANR| lail.com
[TOMAR

OMP (I) (COMM)-32/2024 [15-02-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN [9876049807 ladvocateashok.1@gm [14-02-2024
INDIA LTD VS SANJEEV KR| lail.com
IAGGARWAL

OMP (I) (COMM)-33/2024 [15-02-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (9876049807 ladvocateashok.1@gm [14-02-2024
INDIA LTD VS SHIMLA. S lail.com

OMP (I) (COMM)-34/2024 [15-02-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (9876049807 ladvocateashok.1@gm [14-02-2024
INDIA LTD VS DINESH OS PAL lail.com

IOMP (I) (COMM)-35/2024 [15-02-2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (9876049807 ladvocateashok.1@gm [14-02-2024

[INDIA LTD VS MANISH TAR

lail.com




S.No Court

District

Court Room

Case Type

Case Number
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ofPetitioner Name VS Respondent
Name

Advocate

Advocate  MobileAdvocate email id
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Date of e-
filing

ICS (COMM)-86/2024 16-02-2024 [HERO INVESTCORP PVT LTD VSANIL KR. SAHU|90810134793 lallipcare@gmail.com [15-02-2024
JASHOK KR.

CS (COMM)-87/2024 16-02-2024 ISACHIIN MANGAAL VS PRATEEKRRAKESH KR. (9711771000 sachiinmangaal @ssp [15-02-2024
JAIN lotonshoes.com

IOMP (COMM)-8/2024 17-02-2024 IVIVEKANANDAN VS M/S SBIAMAN KUMAR/9818440869 ladvamankumarthaku [16-02-2024
ICARDS AND PAYMENT IMATHUR r@gmail.com

OMP (I) (COMM)-45/2024 [17-02-2024 IMAHINDRA AND MAHINDRAMAYANK 0873347330 Imayank_mahajanos [16-02-2024
IFINANCIAL VS KAPOOR JAIMAHAJAN (@yahoo,com
IKUMAR

CS (COMM)-91/2024 19-02-2024 ICHARANPAADUKA INDIA PVIJPREM GARG [8860844670 premgarg.legal @yahof17-02-2024
ILTD V/S ANKIT GUPTA lo.com

CS (COMM)-92/2024 19-02-2024 ISHUBH LAXMI STEELS VS MANYA[SUMIT 8750336246 17-02-2024
IGROUP INDUSTRIES BHARDWAJ

ICS (COMM)-93/2024 19-02-2024 ICENTRAL BANK OF INDIA VSRANJAY KR, 17-02-2024
[IKALU RAM AND ORS. ISINHA

CS (COMM)-102/2024 22-02-2024 ISANJAY BANSAL VS NARESH KR[RAKESH KR. [9711771000 rakesh.advocate18@g[21-02-2024
IGANGWANI Imail.com

CS (COMM)-101/2024 22-02-2024 IM/S SARTHAK OVERSEAS VS[DINESH 9711007293 Imdfimporters@gmail |21-02-2024
INITESH KR. IMALIK L.com

CS (COMM)-108/2024 23-02-2024 IDEEPAK PROP. M/S CAR CARE VSRAM KISHAN (9313177692 carcareindiay@gmail.[22-02-2024
ICAPITAL AUTOMOBILTION lcom

CS (COMM)-111/2024 26-02-2024 ICANARA BANK VS NITESHANSHUMAN (9990042642 sri.anshu83@gmail.c [24-02-2024
ISHARMA ISRIVASTAV jom

CS (COMM)-112/2024 26-02-2024 JANIL GUPTA VS M/S ALFA METALJAYUSHI VATS (9810025375 robinbhardwaj529 @gf24-02-2024
INDIA Imail.com

CS (COMM)-114/2024 27-02-2024 IM/S HARI CONSTRUCTION VSSHALU 0560905884 robinbhardwaj529@g|26-02-2024
IMCD AND ANR. [KUMARI Imail.com




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

CS (COMM)-115/2024 27-02-2024 IM/S HARI CONSTRUCTION VSSHALU 0560905884 robinbhardwaj529 @g[26-02-2024
IMCD AND ANR. IKUMARI Imail.com

CS (COMM)-116/2024 27-02-2024 IM/S HARI CONSTRUCTION VSSHALU 9560905884 robinbhardwaj529 @g[26-02-2024
IMCD AND ANR. KUMARI Imail.com

ICS (COMM)-117/2024 27-02-2024 IM/S HARI CONSTRUCTION VSSHALU 9560005884 robinbhardwaj529 @g[26-02-2024
IMCD AND ANR. IKUMARI Imail.com

OMP (I) (COMM)- 51/2024 [27-02-2024 [TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.1@gm [26-02-2024
INDIA LTD VS M S REVOLUTION lail.com

CS (COMM)-125/2024 28-02-2024 ICICI BANK LTD VS ANAND RAJANUJ 9871891788 info@arulegal.com [27-02-2024
IDEEPAK ICHAUHAN

CS (COMM)-126/2024 28-02-2024 IM/S BLUE STAR LABORATOREISAMRENDRA (9599801185 outsmartadvocate@g [27-02-2024
VS M/S INDIAN HARNESS KUMAR DUBEY]| Imail.com

CS (COMM)-127/2024 28-02-2024 SHUBH LAXMI STEEL VS NEW|SUMIT 8750336246 sumitbhardwaj@gma [27-02-2024
IMUKESH LIGHT IBHARDWAJ fil.com

CS (COMM)-128/2024 28-02-2024 IM.K. INDUSTRIES VS ALSAQIBVINOD 9999558855 27-02-2024
[EXPORTS PVT LTD. DAHIYA

CS (COMM)-129/2024 28-02-2024 IM/S HARI CONSTRUCTION VS[ROBIN 0205881576 robinbhardwaj529@g|27-02-2024
IMCD AND ANR. IBHARDWAJ Imail.com

OMP (I) (COMM)-53/2024 [28-02-2024 [KOTAK MAHINDRA BANK VSRANJAN 0310122104 ranjan.and.company [27-02-2024
IMINTU KUMAR (@gmail.com

CS (COMM)-133/2024 29-02-2024 IMANISH BHASKAR VS M/S AURAPRAMOD 0871724396 chauhanpramod833 [28-02-2024
IBUILDWELL PVT LTD. ISINGH (@gmail.com

CS (COMM)-134/2024 20-02-2024 IM/S SANCHETI POLYMERS VSA.K. CHADHA [9811068866 chadhaajay67@gmail {28-02-2024
JANIL JAIN lcom

44 ISH.VINOD YADAV |[North-West [316 Civil CS(Comm.)/62/2024 01.02.24 IRSPL Ltd. Vs. Smt. Sarita Singhl/Anil Kr.Sahu (9810134793 alliPCARE@GMAIL. |29.01.24

IChouhan ICOM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-

Registration Name

Number filing

ICS(Comm.)/63/2024

02.02.24

ISBI Vs. Nagesh Mishra

ISunil Sehrawat

IN.A

IN.A

31.01.24

CS(Comm.)/64/2024 02.02.24 ISBI Vs. Nagender [Sunil Sehrawat [N.A IN.A 31.01.24

ICS(Comm.)/67/2024 07.02.24 [The Supreme Industries Ltd. Vs|GAUTAM 9999306881 eludication.legal@outfo2.02.24
ISLV Plastics IBHASIN look.com

ICS(Comm.)/70/2024 08.02.24 INIF Pvt. Ltd. Vs. Manjurahemad JAnil Kr. Sahu 9810134702 lallipcare@gmail.com [06.02.24

CS(Comm.)/71/2024 08.02.24 INIF Pvt. Ltd. Vs. Ankit Singh Anil Kr. Sahu 9810134702 lallipcare@gmail.com [06.02.24

ICS(Comm.)/72/2024 08.02.24 ICanara Bank Vs. Ajay Kr. Dubey [Pristine Law8586883779 pristinelawcare1@gm [06.02.24

ICare lail.com
CS(Comm.)/76/2024 00.02.24 [Enpeecon Vs. Japman Infrastructure |Gravitas Legal 9953030485 gravitaslegal.co.in 07.02.24
CS(Comm.)/79/2024 13.02.24 ICentral Bank Of India Vs. Laxmi [Subodh Kr. 0811375940 ladvsubodhkumarsing(o7.02.24
h@gmail.com

CS(Comm.)/80/2024 14.02.24 [Rattish Kr. Mittal Vs. M/s GangotriVasudev 0811662678 vasudevgoswami@g [08.02.24
[Electronics Pvt. Ltd. IGoswami Imail.com

CS(Comm.)/85/2024 15.02.24 [friumph  Star Pvt. Ltd. Vs/Arjun Krishnan [9818368288 arjun @samvadpartnef12.02.24
[Purshotam Profiles Pvt. Ltd. Irs.com

CS(Comm.)/88/2024 16.02.24 Delhi IVF & Fertility ResearchNihit Dalmia |9350720673 ladvnihitdalmia@gma 15.02.24
ICentre Vs. MCD fil.com

ICS(Comm.)/89/2024 17.02.24 IM/s Ashok Dyestuff (P) Ltd. Vs. NewjSagar Dawar 9811265839 sagar- 12.02.24
[Look Leathers [dwr@yahoo.co.in

CS(Comm.)/90/2024 17.02.24 IPNB Vs. Sarhtak Aggarwal JAlok Kr. IN.A IN.A 16.02.24




S.No Court

District

Court Room

Case Type

Case Number

CS(Comm.)/94/2024

Date
Registration

19.02.24

ofPetitioner Name VS RespondentAdvocate

Name

ICharanpaaduka Vs. Ramesh Meena

[Prem Garg

Advocate  MobileAdvocate email id

Number

8860844670

premgarg.legal @yaho
lo.com

Date of
filing

16.02.24

[Ltd. Vs. Govind Jha

m

ICS(Comm.)/95/2024 20.02.24 [Mother Dairy Fruit And VegetablelFiroz Khan 8588819983 firoz_khanadv@redif [18.02.24
P) Ltd. Vs. Goglife Organic Milk (P) fmail.com
ILitd.
ICS(Comm.)/96/2024 20.02.24 [Yummies Food Products Vs SwastikalPankaj Arya &9711016110 ladvocatepankaj4@g [19.02.24
[Enterprises Associates Imail.com
ICS(Comm.)/97/2024 21.02.24 [Rahul Saini Vs. Sunil Mittal ID.K Singh 0811108641 [dksinghassociates200[19.02.24
7
ICS(Comm.)/98/2024 21.02.24 [UNION BANK OF INDA VSDEEPA GUPTA (9312292558 ladvocate.deepagupta [19.02.24
[PRIYANKA MANGLA (@gmail.com
ICS(Comm.)/99/2024 21.02.24 [Punit Bhardwaj Vs. Praveen Kansal [S.N Khanna 0811107749 khannalaw@gmail.co [20.02.24
m
ICS(Comm.)/100/2024 21.02.24 IManohar Filaments (P) Ltd. Vs/Rakesh Kr. 9910280608 rksharmas4@gmail.Cl20.02.24
JArasu Texports jom
ICS(Comm.)/103/2024 22.02.24 Oum Lamitech (P) Ltd. Vs. PremierRajeev Agarwal [9810028877 lawyersinc@rediffmaif20.02.24
[Laminates .
ICS(Comm.)/104/2024 22.02.24 lOum Lamitech (P) Ltd. Vs. S Desu  [Rajeev Agarwal [9810028877 lawyersinc@rediffmail20.02.24
.
CS(Comm.)/105/2024 22.02.24 [Levi Strauss & Co. Vs. Ashok Kr. [Pramod Kr(9810481016 Imail@thelegist.com [20.02.24
[Singh
ICS(Comm.)/106/2024 22.02.24 lOm Prakash Vs. Kishan Chand Garg [Subhash Togra [9810057065 subhashtogra@gmail.|21.02.24
com
ICS(Comm.)/107/2024 22.02.24 Atul  Shukla Vs. RemarkableBhaskar 0818785172 bhaskarsubramanian [21.02.24
[Hospitality Solutions P. Ltd. [Subramanian (@outlook.com
ICS(Comm.)/110/2024 24.02.24 IQ-Factor Finance & Investment (P)J.S Jaiswal 0818085460 jaiswal1512@gmail.cof22.02.24




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of
Registration Name Number filing

CS(Comm.)/113/2024 26.02.24 ICanara Bank Vs. Ranjeet Kr. Thakur |JAnshuman 09090042642 srianshu83@gmail.cof22.02.24
[Srivastava Im
ICS(Comm.)/118/2024 27.02.24 [Hari Construction Vs. MCD [R&V Law|9560905884 robinbhardwaj529@gf23.02.24
Associates Imail.com
ICS(Comm.)/119/2024 27.02.24 [Hari Construction Vs. MCD [R&V Lawj9560905884 robinbhardwaj529@g[23.02.24
[Associates Imail.com
ICS(Comm.)/120/2024 27.02.24 [Hari Construction Vs. MCD [R&V Law|9560905884 robinbhardwaj529@gf23.02.24
[Associates Imail.com
ICS(Comm.)/121/2024 27.02.24 IMadhu Sharma Vs. Mahavir PrasadlJagriti Jain IN.A IN.A 23.02.24
Aggarwal
ICS(Comm.)/122/2024 27.02.24 ISBI Vs. Vijay Singh [R.K Raut 999932159 akrautadvocate@gmafz24.02.24
fil.com
ICS(Comm.)/123/2024 27.02.24 IManish Khosla Vs. Digital Dreamz ItiSatish Prakash[7042198312 info@Centurylawfirmfe4.02.24
[Engineers P. Ltd. IGupta [in
ICS(Comm.)/124/2024 27.02.24 INIF Pvt. Ltd. Vs. Sardhana DairyAnil Kr. Sahu (9810134793 allipcare@gmail.com [24.02.24
IAnd Foods P. Ltd.
ICS(Comm.)/130/2024 290.02.24 [Hardwaj Foils P. Ltd. Vs. Medicmen{Anil Kr. Singh 9968165990 ISSRINETASSOCIAT [28.02.24
Organics Ltd. [E@GMAIL.com
CS(Comm.)/131/2024 20.02.24 IM/s Sancheti Polymers Vs. DeepaklA.K Chadha 0811068866 ICHADHAAJAY67@G|28.02.24
IGupta IMAIL.COM
ICS(Comm.)/132/2024 29.02.24 IPNB Vs. Vishal Arora IA.K Shakya 0810362626 akshakyao1@gmail.c [28.02.24
om
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S.No Court

District

Court Room

Case Type

Case Number

OMP (I) (COMM)/16/2024

Date

Registration

01-02-2024

ofPetitioner Name VS RespondentAdvocate
Name

Bmw India Financial Services PvijDINESH

Advocate  Mobile
Number

INOT

Advocate email id

INOT MENTIONED

Date of e-
filing

INOT

ILtd Vs Flash Cloud Consulting UAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMATT
(OMP (COMM)/6/2024 01-02-2024 IM/s Kayal Cooling Solution Pvt Ltdichandrashekhar NOT INOT MENTIONEDINOT
And Ors Vs M/s HDB Financialprasad rajan(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
Services Ltd SINGLE PAGE ISRRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/23/2024 01-02-2024 IM/s Safe Finlease Pvt Ltd Vs TarsemDIGVIJAY INOT INOT MENTIONEDINOT
[Lal ISINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[RANA(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
[Execution (Comm)/25/2024 [01-02-2024 IM/s Safe Finlease Pvt Ltd VSDIGVIJAY INOT INOT MENTIONEDINOT
IPradeep Yadav ISINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[RANA(P), SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/24/2024 [01-02-2024 IM/s Safe Finlease Pvt Ltd Vs Harish]DIGVIJAY INOT INOT MENTIONEDINOT
[Kumar ISINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[RANA(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/60/2024 01-02-2024 State Bank Of India Vs Aman Kumar JAWAHAR INOT INOT MENTIONEDINOT
ICHAWLA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/62/2024 02-02-2024 Green Earth Pub Pvt Ltd Vs NewRahul KumarNOT INOT MENTIONEDINOT

[Parichay Books Stationary [Pandit(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

IRECIEVED
THROUGH MAIL

D
SINGLE
PAGE

MIATT

AS SINGLE PAGE ISMENTIONE

AS|

IS

RECIEVED
THROUGH




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

OMP (I) (COMM)/17/2024

02-02-2024

Bd Credits Ltd Vs Karan Singh

IGAGAN

INOT

INOT MENTIONEDINOT

UINDAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/63/2024 02-02-2024 IDigitech Call Systems Pvt Ltd VsfAnkur INOT INOT MENTIONEDINOT
ISmart School Education Pvt Ltd Singhal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/64/2024 02-02-2024 [Lefric Beaute Vs Lokenath TradingDEEPIKA INOT INOT MENTIONEDINOT
ICorporation SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
[Execution (Comm)/26/2024 [02-02-2024 [Tata Power Vs Suresh Bhishm  SinghlNOT INOT MENTIONEDINOT
lom(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/65/2024 02-02-2024 State Banke Of India Vs Biru IBANKE BIHARINOT INOT MENTIONEDINOT
SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/66/2024 02-02-2024 State Banke Of India Vs RahulBANKE BIHARINOT INOT MENTIONEDINOT
[Sharma ISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
[Execution (Comm)/27/2024 [03-02-2024 Uco Traders Vs Ramesh Kumar IKUSHAGRA INOT INOT MENTIONEDINOT
IBANSAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT




S.No Court

District

Court Room

Case Type

Case Number

ICS (COMM)/67/2024

Date
Registration

03-02-2024

ofPetitioner Name VS RespondentAdvocate

Name

[Sandeep Gupta Vs M/s Chirag Steels

Advocate  Mobile
Number

INOT
IMENTIONED AS

Date of e-
filing

Advocate email id

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/69/2024 05-02-2024 Divya Jain Vs M/S Crompton/Ankit Gupta(P), NOT INOT MENTIONEDINOT
Greaves Consumer Electricals Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/68/2024 05-02-2024 Seema Gupta Vs Ohm Pipes Pvt Ltd |awil gupta(P), [NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
IARB A (COMM)/1/2024 05-02-2024 Akshat Enterprises Vs Ugro CapitallF. ALAM(P), INOT INOT MENTIONEDINOT
[Limited IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/70/2024 05-02-2024 Sanjay Garg Vs M/s Arihant SinghNOT INOT MENTIONEDINOT
[Enterprises And Others IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/28/2024 [05-02-2024 [Kishan Kumar Bansal ProprietofVISHALAKSHI NOT INOT MENTIONEDINOT
IM/s Tirupati Textile Vs Prashant IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Pain Proprietor Of M/s Prashant SINGLE PAGE ISRECIEVED D Af|
Vippers RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/29/2024 [05-02-2024 Bina Virmani Vs Parvesh ChandSUDHINDRA [NOT INOT MENTIONEDINOT
[Kohli TRIPATHI(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE 1|
RECIEVED

THROUGH

MIATT
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Date
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Advocate  Mobile
Number

Date of e-
filing

Advocate email id

CS (COMM)/71/2024 05-02-2024 [cici Bank Limited Vs HardeshMANISH INOT INOT MENTIONEDINOT
[Kumar IDEWAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATL
CS (COMM)/72/2024 07-02-2024 [Bhagirath Enterprises Prop Vicky[DINESH INOT INOT MENTIONEDINOT
IChand Vs Meera Prop Kritika KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Enterprises SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/73/2024 07-02-2024 l[dbi Bank Ltd Vs Rakesh Kumar Vivek Kumar(P),NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
ICS (COMM)/74/2024 07-02-2024 IM/s Yadav Pharma MachineryJaideep INOT INOT MENTIONEDINOT
india) Vs M/s Vaishno PharmalPanchal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Machinery SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/75/2024 08-02-2024 IM/s Right Corporate Service Vs ShriRISHABH INOT INOT MENTIONEDINOT
ISameer Gaur IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
[Execution (Comm)/30/2024 |08-02-2024 [Tata Power Delhi Distribution VsArjun Kapur(P), NOT INOT MENTIONEDINOT
[Kartik Bansal IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
[Execution (Comm)/31/2024 [08-02-2024 IChand Prabha Vs Sandeep Chahal = [BHARAT INOT INOT MENTIONEDINOT
ISAREEN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED

THROUGH
MATT




S.No Court District Court Room Case Type Case Number

[Execution (Comm)/33/2024

Date
Registration

09-02-2024

ofPetitioner Name VS RespondentAdvocate

Name

isetsu Saison Finance India Privat

elVidur Sikka(P),

Advocate  Mobile

Number

INOT

Date of e-
filing

Advocate email id

INOT MENTIONEDINOT

Sanjay Garg Vs Rahis Ahmed AndGurmit
Anr

[Hans(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

[Limited Vs Kaizen Pahwa IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Technocrats Private Limited SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/78/2024 09-02-2024 Blue Star Limited Vs S Ranjit Singh [DINESH INOT INOT MENTIONEDINOT
ICHANDRA IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[TRIPATHI(P), [SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/77/2024 09-02-2024 IR B Impex Through Sunny DhingralVISHAL INOT INOT MENTIONEDINOT
Vs Global Fruit Bites ICHOUHAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
ICS (COMM)/76/2024 00-02-2024 IM/s Us Chemtack India Pvt Ltd Vslﬁajat INOT INOT MENTIONEDINOT
[Evercool Industries ashyap(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
IARB A (COMM)/2/2024 09-02-2024 IMs Shellz India Private Limited Vsaditya INOT INOT MENTIONEDINOT
[Pankaj Chawla (sole Proprietor Ofiparolia(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
IM/s Chawla Printers) SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/32/2024 |09-02-2024 IDhruv Industries Ltd Through Its ASANJAY INOT INOT MENTIONEDINOT
INaresh Kumar Sharma Vs Hoc AgeJHA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Engineering Ltd Through Its SINGLE PAGE ISRECIEVED D Af|
[Director Gursharan Singh RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/79/2024 12-02-2024 SinghNOT INOT MENTIONEDINOT

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

[Execution (Comm)/34/2024

12-02-2024

INeeraj Goyal Vs Phool Chand Kumar

ISWAPNIL

INOT

INOT MENTIONEDINOT

IJAERON(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/81/2024 13-02-2024 IMukesh Chand Singhal Vs Jagdish[Naveen INOT INOT MENTIONEDINOT
Printers And Computers Solution  [Sehrawat(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/80/2024 13-02-2024 Detailing Devils India PrivatefShashi INOT INOT MENTIONEDINOT
[Limited Vs Rkr Partnership Firm [Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
[Execution (Comm)/35/2024 [13-02-2024 IM/s Eastern Chemical Centre VSANKIT KUMARNOT INOT MENTIONEDINOT
IMCD  (formerly North  DelhiGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Municipal Corporation) SINGLE PAGE ISRECIEVED D Af|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
[Execution (Comm)/36/2024 [13-02-2024 IChand Prabha Vs Navdeep Sheoran [BHARAT INOT INOT MENTIONEDINOT
ISAREEN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
IMISC DJ/222/2024 14-02-2024 [Kogta Financial India Limited VsSonu Vivek(P), [NOT INOT MENTIONEDINOT
[Satish Hari Singh IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/82/2024 14-02-2024 [Shiv Om Polymers Through AttorneyKaran INOT INOT MENTIONEDINOT

[Tarun Gupta Vs Anwar Inamuddi
[Khan

hambri(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

ICS (COMM)/83/2024 15-02-2024 IM/s Shree Shiv Shakti Pulses MillsTribindh INOT INOT MENTIONEDINOT
Vs Kamla Devi umar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/84/2024 15-02-2024 l[cici Bank Limited Vs Vinod IMANISH INOT INOT MENTIONEDINOT
IDEWAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/87/2024 15-02-2024 [cici Bank Limited Vs PankajMANISH INOT INOT MENTIONEDINOT
Varshney IDEWAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/86/2024 15-02-2024 IGroom Town Private Limited Vs M/sSRIJAN INOT INOT MENTIONEDINOT
Usk Cosmetics ITTWARI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/85/2024 15-02-2024 IGroom Town Private Limited Vs M/sSRIJAN INOT INOT MENTIONEDINOT
Vibhuti Enterprises And Ors ITIWARI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/88/2024 15-02-2024 IGroom Town Private Limited Vs M/sSRIJAN INOT INOT MENTIONEDINOT
[Taj Enterprises ITTWARI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/89/2024 16-02-2024 INeeraj Mohan Proprietor Of AmrifKESHAV INOT INOT MENTIONEDINOT
[Traders Vs Yudhvir Dalal ProprietorfKUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Of Star Enterprises IVERMA(P), SINGLE PAGE ISRECIEVED D AS|

RECIEVED
THROUGH MAIL

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

CS (COMM)/90/2024 16-02-2024 INeeraj Mohan Prop Of AmrifKESHAV INOT INOT MENTIONEDINOT
[Traders Vs Dipti Gupta Proprietor OfKUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
S R Traders IVERMA(P), SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/91/2024 17-02-2024 [Pankaj Tyagi Vs Shiv Shakti Packmat{Zareef INOT INOT MENTIONEDINOT
IPvt Ltd IAhmad(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/92/2024 17-02-2024 Vinay Jain Proprietor Of M/s VanyalPrateek Jain(P), NOT INOT MENTIONEDINOT
[Forest Foods Through Spa Narayan| IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Singh Vs M/s Morarka Organiq SINGLE PAGE ISRECIEVED D Af|
[Foods Limited RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
IOMP (COMM)/7/2024 19-02-2024 Sunil Kumar Vs Sbi Card AndHarsh INOT INOT MENTIONEDINOT
[Payments Services Litd Vardhan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/93/2024 19-02-2024 Hosmroc Impex Vs  SamarthSUMIT INOT INOT MENTIONEDINOT
[Industries BHARDWAJ(P),MENTIONED AS|AS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/94/2024 19-02-2024 State Bank Of India Vs Rohit KumarjADAITA INOT INOT MENTIONEDINOT
[Sharma KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[ROUT(P), SINGLE PAGE ISRRECIEVED D Af|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/95/2024 19-02-2024 Standard Chartered Bank Vs NikhilADDTYA INOT INOT MENTIONEDINOT

Goyal

[KAPOOR(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH
MATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

IOMP (COMM)/8/2024

20-02-2024

Ajay Taneja Vs Ms Greenland
[Finance And Leasing Pvt Ltd

ISANGAM(P),

INOT
IMENTIONED AS

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
(OMP (COMM)/9/2024 20-02-2024 Ajay Taneja Vs Ms GreenlandSANGAM(P), [NOT INOT MENTIONEDINOT
[Finance And Leasing Pvt Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (COMM)/10/2024 20-02-2024 Balram And Ors Vs Au Small FinanceRAJENDER INOT INOT MENTIONEDINOT
[Bank Ltd IYADAV(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
ICS (COMM)/96/2024 20-02-2024 Jaydee Exports Vs Hasmi BegumJAGRITI INOT INOT MENTIONEDINOT
IProp Of Ms Rizwan Garments JAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/97/2024 20-02-2024 [Dinesh Kumar Dhingra Vs AggarwalNeeraj INOT INOT MENTIONEDINOT
[Fruit Co Gupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/37/2024 [21-02-2024 [Shakir Vs Saya Automobiles Limited ANKUR INOT INOT MENTIONEDINOT
SINGHAL(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/98/2024 21-02-2024 Creative Offset Printers PrivateRishabh INOT INOT MENTIONEDINOT
[Limited Vs Shellz India PrivateGulati(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Limited SINGLE PAGE ISRECIEVED D AS|

RECIEVED
THROUGH MAIL

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




Date
Registration

Date of e-
filing

Advocate  MobileAdvocate email id

Number

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

IOMP (COMM)/11/2024 22-02-2024 Bharat Ram Vs Hdb FinanciallAshish INOT INOT MENTIONEDINOT
Services Limited [Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/99/2024 22-02-2024 Seema Gupta Vs Surinder KumarSeema INOT INOT MENTIONEDINOT
IManchanda IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IV ATT
CS (COMM)/100/2024 22-02-2024 [Punjab National Bank Vs LalitaNITIN INOT INOT MENTIONEDINOT
Singh IGARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/101/2024 22-02-2024 Bank Of Maharashtra Vs M/s VikasSUMAN INOT INOT MENTIONEDINOT
[Enterprises UMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ISINGH(P), SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/102/2024 22-02-2024 Bank Of Maharashtra Vs PixartiSUMAN INOT INOT MENTIONEDINOT
Online International IKUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ISINGH(P), SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
N ATT
OMP (COMM)/12/2024 22-02-2024 Devender Kumar Vs M/s HdbAmit kumar(P), NOT INOT MENTIONEDINOT
[Financial Service Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS|
RECIEVED
[THROUGH
IV ATT
CS (COMM)/103/2024 23-02-2024 IM/s Ampp Auto Accessories PrivateHARSH INOT INOT MENTIONEDINOT
[Limited Vs M/s Macro PowertechiGOYAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE

[India Private Limited

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT
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filing

Advocate email id

CS (COMM)/104/2024 23-02-2024 Santkripa Equipments PrivateSAUMYA INOT INOT MENTIONEDINOT
[Limited Vs Evio Pvt Ltd ISHUKLA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/105/2024 23-02-2024 JAshok Kumar Vs Kailash Agencies [ANKUSH INOT INOT MENTIONEDINOT
ISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
OMP (COMM)/13/2024 23-02-2024 Sandip Ray Vs Hdb FinancialRajendra Pal(P),NOT INOT MENTIONEDINOT
Services Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
ICS (COMM)/106/2024 24-02-2024 IM/s P P Auto Innovators Vs M/sHARSH INOT INOT MENTIONEDINOT
[Macro Powertech India PrivateGOYAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Limited SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/107/2024 24-02-2024 [Rajesh Kumar Wadhwa Prop Of M/sJAGRITI INOT INOT MENTIONEDINOT
[Rajesh Box Carton Makers Vs AtulJAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Pain Prop Of M/s M B Deco SINGLE PAGE ISRECIEVED D AS
International RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/108/2024 24-02-2024 IDev Bhumi Cold Chain Pvt Ltd VSVAIBHAV INOT INOT MENTIONEDINOT
JAms Terajat International Pvt Ltd ~ [MISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/109/2024 24-02-2024 IDev Bhumi Cold Chain Pvt Ltd VSVAIBHAV INOT INOT MENTIONEDINOT

Varda Mehra Aggarwal

IMISHRA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

CS (COMM)/110/2024 24-02-2024 IDev Bhumi Cold Chain Pvt Ltd VS[VAIBHAV INOT INOT MENTIONEDINOT
Bgp International Pty Ltd IMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATL
CS (COMM)/111/2024 24-02-2024 [Dev Chandra Jha Vs Hotel Renset  [Sarat Behera(P),[NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/112/2024 24-02-2024 [Ruchi Goel Vs Shikha Sinha [PIYUSH INOT INOT MENTIONEDINOT
[RANJAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
CS (COMM)/113/2024 24-02-2024 ICanara Bank Vs Madan Moha VI INOT INOT MENTIONEDINOT
[Handa UMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/114/2024 26-02-2024 IGhanish Dhawan Vs SS AIR HYDROSHANKER INOT INOT MENTIONEDINOT
[POWER AND ANR ISEHGAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
CS (COMM)/115/2024 26-02-2024 Bank Of Maharashtra Vs M/s GuruSUMAN INOT INOT MENTIONEDINOT
[Kirpa Collection KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ISINGH(P), SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/116/2024 26-02-2024 Bank Of Maharashtra Vs M/s JohnSUMAN INOT INOT MENTIONEDINOT

[Electricals

[KUMAR
ISINGH(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

IRECIEVED
THROUGH MAIL

D
SINGLE
PAGE

MIATT

AS SINGLE PAGE ISMENTIONE

AS|

IS

RECIEVED
THROUGH




Date
Registration

Date of e-
filing

Advocate  MobileAdvocate email id

Number

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

CS (COMM)/117/2024

26-02-2024

[Ram Krishan Saklani Vs M/s Green|
[Plast

Imohit gupta(P),

INOT
IMENTIONED AS

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

SINGLE PAGE ISRECIEVED D AS
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMATI
OMP (COMM)/14/2024 27-02-2024 Ana Transcomm Pvt Ltd Vs HdbDhananjay INOT INOT MENTIONEDINOT
[Financial Srvices Ltd Kumar IMENTIONED ASAS SINGLE PAGE ISMENTIONE
IGupta(P), SINGLE PAGE ISRRECIEVED D Af|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/118/2024 27-02-2024 IMr Inder Sawhney Vs PriyankaDarshan INOT INOT MENTIONEDINOT
Mishra [Paliwal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/119/2024 27-02-2024 IMr Inder Sawhney Vs PriyankaDarshan INOT INOT MENTIONEDINOT
Mishra [Paliwal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/120/2024 27-02-2024 [Rahul Bansal Vs M/s DelhiAnuj Arya(P), [NOT INOT MENTIONEDINOT
[Technological University IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/121/2024 27-02-2024 IMs Girja Engineers Vs Dscl |RAM  SURATINOT INOT MENTIONEDINOT
[Fengshun Wabag Consortium IPRASAD(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D Af|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATI
CS (COMM)/122/2024 27-02-2024 [Smt Amandeep Kaur Vs Shri VikashANJALI INOT INOT MENTIONEDINOT

INehra

INEHRA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Case Number Date
Registration

S.No Court District Court Room Case Type ofPetitioner Name VS RespondentAdvocate

Name

ICS (COMM)/123/2024 27-02-2024 [Shiv Bhola Filaments Private LimitedTanya INOT INOT MENTIONEDINOT
Vs Ridhi Jain |Aggarwal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
Misc Ex/1/2024 27-02-2024 [Kogta Financial India Limited VsSonu Vivek(P), [NOT INOT MENTIONEDINOT
[Raunak Ali And Anr IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/124/2024 28-02-2024 IM/s Ifl Housing Finance Ltd Vs AlkalArbab Malik(P), NOT INOT MENTIONEDINOT
Singh IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/125/2024 28-02-2024 IM/s Ifl Housing Finance Ltd VsArbab Malik(P), NOT INOT MENTIONEDINOT
[Subhash Chand Rana IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
OMP (T) (COMM)/1/2024 [28-02-2024 Ajay Singh Vs Hdb Financial Servicesﬂzajesh INOT INOT MENTIONEDINOT
ILtd umar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/126/2024 28-02-2024 IM/s Girja Engineers Vs M/s DelcoRAM  SURATINOT INOT MENTIONEDINOT
Infrastructure Project Ltd IPRASAD(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/127/2024 28-02-2024 IM/s Girja Engineers Vs Shri BalajiRAM  SURATINOT INOT MENTIONEDINOT
[nfradevelopers Pvt Ltd IPRASAD(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
M ATL




Date of e-
filing

Advocate  MobileAdvocate email id

Number
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S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

[Execution (Comm)/38/2024

29-02-2024

Greenland Finance And Leasing Ltd

IGAGAN

INOT

INOT MENTIONEDINOT

Vs Priyanka Chahal And Others UINDAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/39/2024 [29-02-2024 IGreenland Finance And Leasing LtdGAGAN INOT INOT MENTIONEDINOT
Vs Chahal Logistics Services AndJINDAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Another SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/128/2024 20-02-2024 [Mohd Wasim Vs Mohamad Anis [Rehana INOT INOT MENTIONEDINOT
IAhmed(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
ICS (COMM)/129/2024 29-02-2024 IM/s Kk Lighting India Pvt Ltd VSSUBRAT INOT INOT MENTIONEDINOT
[Pradeep Auto Parts (india) ICHAUHAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/130/2024 29-02-2024 [First Courier Services Vs ShushilafSHIVAM INOT INOT MENTIONEDINOT
[Trading Company ERA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED THROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/131/2024 20-02-2024 Shellz India Private Limited VsShellz India Pvt,NOT INOT MENTIONEDINOT
Arvind Kumar Mehta ILtd.(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (I) (COMM)/15/2024 |01-02-2024 IM/s Garg Papers Vs M/s Garg PaperfRAJESH INOT INOT MENTIONEDINOT

[Udyog

[KUMAR(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE
IRECIEVED D Af|
THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH
MATT




S.No Court Advocate  MobileAdvocate email id Date of e-

Number

Case Number Date
Registration

District Court Room

Case Type

ofPetitioner Name VS RespondentAdvocate
Name

CS (COMM)/61/2024 02-02-2024 [Sunrise Associates And Ors Vs Kcj INOT INOT MENTIONEDINOT
Marketing Pvt Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
'HROUGH
ATT
IMISC DJ/223/2024 14-02-2024 Arun Kumar Verma Vs NamratalAnkit Kumar(P),NOT INOT MENTIONEDINOT
[Sanpal and Anr IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
46 ISH. PANKAJ GUPTA [South-West (603 ICommercial Suit ICS COMM. 63/2024 01.02.2024 YOGITA BALWAN SINGH VSZEESHAN 880231640 lhashmialba@gmail.c [23.01.2024]
IDISTRICT JUDGE IVIDHUR ADLAKHA TRADING [HASHMI lom
(COMMERCIAL
ICOURT-01
603 ICommercial Suit ICS COMM. 69/2024 07.02.2024 A° G TRADERS VS BUDDYAKUL 9873730409 akul.mehandru@gmalo1.02.202
RETAIL P. LTD. IMEHANDRU fil.com 4
603 Commercial Suit ICS COMM. 74/2024 09.02.2024 SAMSONITE IP HOLDING VSNAVLIN 9999306881 leducation.legal@outl [05.02.202
ASHOK KUMAR SWAIN look.com 4
603 ICommercial Suit ICS COMM. 77/2024 12.02.2024 IMOHIT VS VINAY SAGAR JARVIND 9810676750 arvind_kumar253@y [06.02.202
IKUMAR lahoo.com 4
603 ICommercial Suit ICS COMM. 78/2024 12.02.2024 IDEVENDER DAHIYA VS|VINAY 7503078179 [Pratap.vinay89@gma|31.01.2024
IMUSCLE MAKER [IPRATAP fil.com
SINGH
603 ICommercial Suit ICS COMM. 87/2024 15.02.2024 STATE BANK OF INDIA VSARVIND 9811317311 ladvocatearvindgupta [12.02.2024
IRICHA [KUMAR (@gmail.com
603 ICommercial Suit ICS COMM. 90/2024 19.02.2024 IBLUE STAR LTD. VS NYASSANISHANT 9717161215 [Sunilkumartiwari84 [15.02.2024|
IRETAIL PVT LTD. [KATOCH (@gmail.com
603 ICommercial Suit CS COMM. 92/2024 22.02.2024 IM/S SAMSONITE IP VS KAILASH [NAVLIN 9999306881 leducation.legal@outl [16.02.2024
SWAIN look.com
603 ICommercial Suit ICS COMM. 94/2024 23.02.2024 AXIS BANK LTD. VS MANISHDHARAM DEV (9810072439 [dladevlawassociates [27.01.2024
ISHARMA (@gmail.com




S.No Court
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Court Room
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Case Number
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Date of e-
filing

603 Commercial Suit ICS COMM. 95/2024 23.02.2024 SAAMAG EXIM PVT. LTD. VSVINAY 0811264777 jay.kaundal@sarafp|14.02.2024
IRAKESH SUPREME AUNDAL rtners.com

603 ICommercial Suit ICS COMM. 97/2024 23.02.2024 JAXIS BANK VS ALOK AWASTHI  [DHARAM DEV (9810072439 idladevlawassociates [27.01.2024

(@gmail.com

603 Commercial Suit ICS COMM. 96/2024 23.02.2024 WAREIQ LOGISTICS PVT. LTD. VSIASKHRIT 7708748786 ASHKRIT464@gmai.|21.02.2024
ISHALINTI MANOCHA TTWARI lcom

603 ICommercial Suit CS COMM. 113/2024 26.02.2024 IRAMESH KAPUR VS GURDEEPPRAG CHAWLA[9810048366 pragchawla@gmail.cof24.02.2024
ISINGH GUJRAL Im

603 ICommercial Suit CS COMM. 112/2024 26.02.2024 [EAGLE EYE VS DYNAMIC AURAPPUNEET 7042607290 ladv.puneetsrivastava [12.02.2024
ILLP ISRIVASTAVA (@gmail.com

603 ICommercial Suit ICS COMM. 114/2024 26.02.2024 INARESH KUMAR GOYAL VS THEDEEPAK RANA (9811553596 [deepakrana.adv@gm [24.02.2024
ICOURTRIERS lail.com

603 ICommercial Suit ICS COMM. 125/2024 27.02.2024 IPUNJAB NATIONAL BANK VS JAYVED PRAKASH |9711900673 ladvocateprakashved [27.02.2024
[ENN ELECTRONICS (@gmail.com

603 ICommercial Suit CS COMM. 126/2024 27.02.2024 ISWEETY SINGH VS THE PANDITIMANISH 0868878274 Imkadviolo@gmail.col27.02.2024
IVENTURES KUMAR m

603 [Execution case [EX NO 23/2024 24.02.2024 R K CONTAINER LINE PVTLTD [SHIVAM 0654545855 ILEGAL@SHAVAMS [13.02.2024

ISHARMA [HARMA.INFO

603 [Execution case EX NO 15/2024 06.02.2024 OM PRAKASH VS BHOWMIKKAILASH 9873553516 [KCGEQUITY @GMAI [30.01.2024
[EXPORT PVT LTD ICHAND GOEL IL.COM

603 [Execution case EX NO 24/2024 24.02.2024 IKOTAK MAHINDRA PRIME LTDKUSHAL 0958724670 kushalkumar@erudit [13.02.2024
VS MAHENDRA PAL SINGH KUMAR eLegal.asia

603 [Execution case [EX NO 21/2024 24.02.2024 ICANARA BANK VS VINAY KUMARR. RAJA9810397419 rathna.ballal@yahoo. [22.02.2024
IRAI BALLAL lcom

603 IARBITRATION U/S 34 IOMP COMM 01/2024 08.02.2024 ARUN KUMAR VS M/S KOTAK[V P SINGH 0810145707 IDRUPSINGH1964@ [02.02.2024

IMAHINDRA

IGMAIL.COM




S.No Court

District

Court Room

603

Case Type

IARBITRATION U/S 34

Case Number

IOMP COMM 02/2024

Date
Registration

29.02.2024

ofPetitioner Name VS Respondent
Name

SHASHI ROOPAM VS JANASHA|
IFINANCE

Advocate

A K SINGH

Advocate
Number

0818192846

MobileAdvocate email id

laksingh@gmail.com

Date of e-
filing

27.02.2024

603 IMISC CASE IMIS/DJ/ADJ/67/2024 06.02.2024 RAJENDER KUMAR VS M/SMANOHAR 0891366646 lnaagarmanohar@gm [05.02.2024
IVARDHMAN INFRA INAGAR lail.com
603 IMISC CASE IMIS/DJ/ADJ/85/2024 17.02.2024" IMANISH ARORA VS INDIAPRINCE 9582800140 ladvocateprincedubey [14.02.2024
[INFOLINE IKUMAR (@gmail.com
603 IMISC CASE IMIS/DJ/ADJ/98/2024 22.02.2024 IM/S MBF LLP VS M/S RAJMANDIRAJEET KUMAR 9821911064 ladvajeet@outlook.co [17.02.2024
IGROUP Im
603 IMISC CASE IMIS/DJ/ADJ/118/2024 29.02.2024 ICANARA BANK VS VINOD KUMAR JAMIT GUPTA (9810224624 lamitgupta@gmail.co [28.02.2024
Im
47 ISH. VIKAS DHULL,South-West [613 Commercial Execution [Execution (Comm.)/34/2024 |28-02-2024 ICanara Bank Vs Ma Enterprises IMs. CHITRA [9212888057 hitramalhotralegal [22-02-2024
IDISTRICT JUDGE, IMALHOTRA @gmail.com
ICOMMERCIAL
ICOURT.
613 ICommercial Execution [Execution (Comm.)/35/2024 [28-02-2024 ICanara Bank Vs M/s YSH EDGEMs. CHITRA [9212888057 chitramalhotralegal |22-02-2024
TECH AND ORS. IMALHOTRA @gmail.com
613 Commericial Suit CS (COMM)/128/2024 28-02-2024 INew Nice Carrier Of India ( ThroughiSh. Kshitij9212375039 jainitisha1604@gmaif26-02-2024
INaveen Dhall) Vs Lakhani RubberAggarwal l.com
IProducts Private Limited
613 ICommericial Suit ICS (COMM)/129/2024 28-02-2024 [Smt Anju Singhal Vs Virender NehrafSh. Sanjeevi8766211654 sanjeevkpalla@gmail.[16-02-2024
IChauhan com
613 Commericial Suit CS (COMM)/130/2024 28-02-2024 IRaj Home Furnishings Vs V J|Sh. DEEPAK|9811553596 [deepakrana.adv@gm [26-02-2024
[Enterprises RANA lail.com
613 ICommericial Suit CS (COMM)/122/2024 27-02-2024 [Pankaj Kapoor Vs Madhu Gupta ISh. VIKRAM|9871688568 vikram.panwar.advy8|26-02-2024
ISINGH (@gmail.com
613 Commericial Suit CS (COMM)/123/2024 27-02-2024 [Sanjog Jain Vs Kamal Enterprises  [Sh. Sudhing910315473 palsudhiroo7@gmail.[22-02-2024
kumar baghel lcom
613 Commericial Suit ICS (COMM)/124/2024 27-02-2024 [Balaji Latex Vs DialgtradeSh. Prabhatig724243214 prabhatraiig94@gmal23-02-2024
[Technologies Pvt Ltd Kumar Rai fil.com




S.No Court

District

Court Room

613

Case Type

|Arbitration

Case Number

JARB. A. (COMM.)/4/2024

Date
Registration

26-02-2024

Name

A B Sofa Centre Vs Neogrowth Credit
IPvt Ltd

ofPetitioner Name VS RespondentAdvocate

h.Devender
umar Saini

Advocate
Number

8588814210

MobileAdvocate email id

bashirinfo786 @gmail
L.com

Date of e-
filing

24-02-2024

613 ICommercial Execution [Execution (Comm.)/25/2024 [26-02-2024 [Kotak Mahindra Bank Ltd VsSh. AMIT|8860939556 lamitkumar.294@redi|30-12-2023
[Umashankar Vishwanber Singh KUMAR VATS ffmail.com

613 ICommercial Execution [Execution (Comm.)/26/2024 [26-02-2024 ICanara Bank Vs Manoj TransportfMs. CHITRA [9212888057 chitramalhotralegal 12-02-2024
[Service IMALHOTRA @gmail.com

613 ICommericial Suit CS (COMM)/100/2024 24-02-2024 Uyoti Trading Company Vs Rajesh|Sh. Pankajj9910809574 ladvocatetalwari@gm [22-02-2024
Gupta [Talwar lail.com

613 ICommericial Suit ICS (COMM)/101/2024 24-02-2024 IM/s Omsai Welding Solutions PvtiSh.Simranjeet [9990007137 sethisimranjeetsingh [22-02-2024
ILtd Vs M/s Kaushico Machine ToolsjSingh Sethi (@gmail.com
IPvt Ltd And Ors

613 ICommericial Suit CS (COMM)/102/2024 24-02-2024 [Smita Singh Vs Ajit Kumar SukhlallSh. M.R Jangid (9810828193 ladvocatemrj@gmail.cf22-02-2024
[Pala lom

613 Misc petition IMISC DJ ADJ/119/2024 24-02-2024 IBIJAY KUMAR TIWARI Vs LARSON|Sh. PANKAJ|I9990008967 ladvpankajtiwaril5@g[24-02-2024
JAND TOUBRO LTD. AND ANR IKUMAR Imail.com

613 Commericial Suit CS (COMM)/98/2024 23-02-2024 IM/s Gonsai Logistics Pvt LtdSh. Rakesh(9811966667 lambuj@gglobal.in  [21-02-2024
[Through Its Director Vs M/s OrientalKumar Sharma
IDragon India Pvt Ltd Through Its
[Director

613 ICommericial Suit ICS (COMM)/99/2024 23-02-2024 [Banaras Buttons And Beads Ltd Vs|Sh. Rajesh|9953064640 tlas.partners@gmail.cl22-02-2024
[Priyanshi Sharma Khaware om

613 Misc petition IMISC DJ ADJ/120/2024 23-02-2024 IRAMA SURI Vs PETUNIA BEAUTY|Sh. N. K. Mishra(9873451146 ladvkmishraoo7@gm [23-02-2024
IAND CARE PVT.LTD lail.com

613 Misc petition IMISC DJ ADJ/121/2024 23-02-2024 IRAMA SURI Vs NISHTHA ARORASSh. N. K. Mishra|9873451146 ladvkmishraoo7@gm [23-02-2024
IKAKKAR lail.com

613 ICommercial Execution [Execution (Comm.)/19/2024 [22-02-2024 [Exhibition And Interior India Pvt LtdiSh. = Manmeetj9899393909 exhibitionandinterior [21-02-2024
Vs M/s Sero Corporate Solutions PvtiSingh Gulati (@gmail.com
ILtd

613 ICommercial Execution [Execution (Comm.)/20/2024 [22-02-2024 [Urmil Gupta and Ors. Vs Ijf IndiaSh. Naresh/o810236228 Ingequityo1@gmail.co |21-02-2024

INidhi Ltd

IGupta

m




S.No Court

District

Court Room

613

Case Type

ICommericial Suit

Case Number

ICS (COMM)/93/2024

Date
Registration

22-02-2024

ofPetitioner Name VS Respondent
Name

[Rajinder Kaur Vs A2z Infra Services
ILtd.

Advocate

h. Vivek|
IMalhotra

Advocate
Number

8588901609

MobileAdvocate email id

prabhjotengineering
(@gmail.com

Date of e-
filing

31-01-2024

613 |Arbitration OMP (I)(COMM.)/3/2024  [20-02-2024 IPNB HOUSING FINANCE LTD Vs|Sh. Sandeep/8929953546 lheena.tangri@pnbho [17-02-2024
[Rajiv Ranjan Pain using.com
613 Commericial Suit CS (COMM)/88/2024 16-02-2024 [Indolog Logistics Pvt Ltd Vs M/inh. SANDEEP|9310934697 ladvsandeepkkarn@g [16-02-2024
[Danpex Systems Pvt Ltd UMAR KARN Imail.com
613 |Arbitration OMP (T) (COMM.)/1/2024 [14-02-2024 INational Highways Authority OfiSh. Pranablgo810834624 cpadvy@gmail.com [04-12-2023
India Vs Third Rock Consultants|Prakash
[Private Limited
613 ICommercial Execution [Execution (Comm.)/17/2024 [14-02-2024 Bijay Kumar Tiwari Vs Larsen And [Sh. PANKAJ|I9990008967 ladvpankajtiwarils@g[24-02-2024
[Toubro Limited [KUMAR Imail.com
613 ICommericial Suit ICS (COMM)/80/2024 14-02-2024 IGeeta Handa Vs M/s Popular SpiritsjSh. KAMAIL8383807808 IADVOCATEKAMALS |07-02-2024
ILlp ISETHI IETHI@GMAIL.COM
613 ICommericial Suit ICS (COMM)/81/2024 14-02-2024 IPrem Lata Sood Vs Popular SpiritsSh. KAMAIL8383807808 IADVOCATEKAMALS |07-02-2024
ILlp ISETHI IETHI@GMAIL.COM
613 Commericial Suit CS (COMM)/82/2024 14-02-2024 l[cici Bank Ltd Vs Aaftab ISh ALOK9911000126 lalokadv2001@gmail. [31-01-2024
KUMAR lcom
613 ICommericial Suit CS (COMM)/84/2024 14-02-2024 IMascot Health Series Pvt Ltd VsSh. Naveen9871631454 Inaveenchandra502@ [14-02-2024
[Konverge Healthcare Pvt Ltd IChandra lgmail.com
613 Commericial Suit CS (COMM)/85/2024 14-02-2024 IS K Sethi Vs Bijinder Chobdar ISh. Naveen [8851349530 [naveensaxenas42@g [14-02-2024
[Saxena Imail.com
613 ICommericial Suit CS (COMM)/86/2024 14-02-2024 State Bank Of India Vs Dinesh|Sh. ADAITA9999132159 akroutadvocate@gma|i4-02-2024
[Kumar Donia KUMAR ROUT fil.com
613 Commericial Suit CS (COMM)/76/2024 12-02-2024 IMohit Vs Ankit Goel ISh/ arvind9910817527 arvind_kumar253@y [12-02-2024
kumar lahoo.com
613 Commericial Suit ICS (COMM)/70/2024 07-02-2024 Axiom Tours And Travels Vs PawanfSh. Rajal Dua  [9891914800 lconnectwithmeetu@g|o7-02-2024
[Kumar Imail.com
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05-02-2024
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IM/s Gopal Mega Mart Private
[Limited Vs M/s. Wellness Marketing
Solutions Private Ltd.
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613 |Arbitration OMP (I)(COMM.)/1/2024 02-02-2024 [Hdfc Bank Ltd Vs Musdik Ali ISh. SANJEEV|9717028845 litigation@srcslegal.c [02-12-2023
IPATHAK jom
613 Misc petition IMISC DJ ADJ/86/2024 17-02-2024 INitika Kaur Vs Amit Jain [Sh.Deepak 8588853481 [deepakpanchaladv@gfi16-02-2024
[Kumar Imail.com
48 ISH. AMIT BANSAL,South-West 614 IARBITRATION OMP (I)(COMM.)/5/2024  |29.02.2024 [ndusind Bank Ltd Vs KridhaMR. VIDUR9818388241 IVIDURSIKKA@TRU [26.02.2024
IDISTRICT JUDGE,| [Logistics Ltd ISIKKA ILEGAL.CO.IN
ICOMMERCIAL
ICOURT-03/SH. AMIT|
IBANSAL, DISTRICT] 614 Commercial Suit CS (COMM)/133/2024 29.02.2024 Salvation Outsourcing Solution PvifSH. RAVINDER[8826206201 [RAVINDRAKUMAR. [26.02.2024
JUDGE, ILtd Vs Lark International [KUMAR IADVT@GMAIL.COM
ICOMMERCIAL
ICOURT-03
614 ICommercial Suit CS (COMM)/131/2024 28.02.2024 [Khyati Dhir Vs Sanjay Sharma ISH. GURPREET|8860070760 IGS.LAWATTORNEY [23.02.2024
ISINGH (@GMAIL.COM
614 ICommercial Suit ICS (COMM)/132/2024 28.02.2024 [Bank Of India Vs Rekha ISH. AMBUJ|9818200305 IADVOCATESWE4U [22.02.2024
IKUMAR NIRAJ (@GMAIL.COM
614 Miscellaneous IMISC DJ ADJ/109/2024 27.02.2024 IM/s Mbf 19 Llp Vs M/s ModernSH. AJEET|9821911064, ADVAJEET@OUTLO|17.02.2024
IBazar KUMAR 7042519118 OK.COM
614 ICommercial Suit CS (COMM)/115/2024 27.02.2024 IM/s Gonsai Logistics Pvt LtdSH. RAKESH|9868040826 ISHARMARAKESHA [21.02.2024
[Through Its Director Vs M/s Lsl§SHARMA IDV@GMAIL.COM
[Logistiks India Private Limited|
[Through Its Director
614 ICommercial Suit CS (COMM)/116/2024 27.02.2024 Pfam Pvt Ltd Vs Maninder Singh IMS. SHIVANI8826654071 JADVSHIVANI279.SS [14.02.2024
ISHARMA (@GMAIL.COM
614 ICommercial Suit CS (COMM)/117/2024 27.02.2024 INew Nice Carrier Of India (through|MS. ITISHA9927020390 KSHITIJ.AGGARWA [25.02.2024
INaveen Dhall) Vs Lakhani Footweart AIN IL17@GMAIL.COM
[Private Limited
614 ICommercial Suit CS (COMM)/121/2024 27.02.2024 Bank Of Maharashtra Vs ReetiSH. JATIN|9818451145 UITINBHASIN.JB@G|03.02.2024
[Sachdeva BHASIN IMAIL.COM
614 [Execution Commercial [Execution (Comm.)/27/2024 |26.02.2024 Vijay Kumar Garg Vs Real Elevators|SH. 0312203957 IVIPINDILAWARIS83 |08-02-2024
[Limited IVIPINDILAWA (@GMAIL.COM
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614 Execution Commercial [Execution (Comm.)/28/2024 [26.02.2024 ICanara Bank Vs Kt Digital PrintiSH. JITENDER/9999385389 ADVRAJPUTJK@GM|01.02.2024
[Process RAJPUT ATL.COM
614 [Execution Commercial [Execution (Comm.)/29/2024 [26.02.2024 ICanara Bank Vs Ss International IMS. CHITRA[9212888057 ICHITRAMALHOTRA|01.02.2024
IMALHOTRA ILEGAL@GMAIL.CO
IM
614 [Execution Commercial [Execution (Comm.)/30/2024 [26.02.2024 ICanara Bank Vs M/s Sunil TiwariMS. CHITRA9212888057 ICHITRAMALHOTRA|01.02.2024
[Transport IMALHOTRA ILEGAL@GMAIL.CO
IM
614 [Execution Commercial [Execution (Comm.)/31/2024 [26.02.2024 ICanara Bank Vs Kvb International  [MS. CHITRA9212888057 ICHITRAMALHOTRA|01.02.2024
IMALHOTRA ILEGAL@GMAIL.CO
IM
614 [Execution Commercial [Execution (Comm.)/32/2024 [26.02.2024 ICanara Bank Vs Kamal Enterprises [MS. CHITRA[9212888057 ICHITRAMALHOTRA|01.02.2024
IMALHOTRA ILEGAL@GMAIL.CO
IM
614 [Execution Commercial [Execution (Comm.)/33/2024 |26.02.2024 ICanara Bank Vs Rakesh Tour AndMS. CHITRA9212888057 ICHITRAMALHOTRA|01.02.2024
[Travels IMALHOTRA ILEGAL@GMAIL.CO
IM
614 ICommercial Suit ICS (COMM)/104/2024 24.02.2024 JAbs Services Vs Shanti MohanfSH. RAJENDRA|9999767535 IRAJADVOCATE1975 [22.02.2024
[Educational Trust IKUMAR SINGH (@GMAIL.COM
614 ICommercial Suit CS (COMM)/91/2024 20.02.2024 [Union Bank Of India Vs M/s SaiSH. GAUTAM/9999332412 IGSUASSOCIATEDS [16.02.2024
IGlobal Vision IGUPTA (@GMAIL.COM
614 ICommercial Suit ICS (COMM)/79/2024 14.02.2024 [State Bank of India Vs Prem Kumar [SH. A.K. ROUT (9999132159 JAKROUTADVOCATE|05.02.2024
(@GMAIL.COM
614 ICommercial Suit CS (COMM)/75/2024 09.02.2024 [Samsonite Ip Holdings Sarl And AnriSH. NAVLIN|9999306881 I[ELUDICATION.LEG [05.02.2024
Vs Ashok Kumar ISWAIN IAL@OUTLOOK.COM
L GAUTAM
IBHASIN
614 ICommercial Suit CS (COMM)/68/2024 06.02.2024 [vs Creations Pvt Ltd Vs Neeraj|SH. S.K. SIWAL 9811013499 sksiwal1i@gmail.com [24.01.2024
[Sehgal
614 ICommercial Suit CS (COMM)/65/2024 05.02.2024 IM/s Evershine Marble Co. Vs M/sSH. 0818317222 IDEVENDER_SINGH [|24.01.2024
JAermec HVAC Engineering Co. DEVENDER 55@REDIFFMAIL.C
ISINGH OM
614 [Execution Commercial [Execution (Comm.)/14/2024 |03.02.2024 Rita Sharma Vs Amit Mittal IMS. CHITRA212888057 ICHITRAMALHOTRA[17.01.2024
IMALHOTRA ILEGAL@GMAIL.CO
IM
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509 ICOMMERCIAL SUITS CS (COMM)/64/24 01.02.24 RELCOM TECHNOLOGY PVT LTD|SH. MOHIT|9312833620 &Mohitadv@yahoo.co [31.01.24
VS SENCHIT SINGH BANGA IGUPTA 0654681238 Im

509 ICOMMERCIAL SUITS CS (COMM)/71/24 07.02.24 [CICI BANK LTD VS SANTOSH|SH. SATISH|9811898399 Imanish@kifindia.co [27.12.23
IKUMAR ROY KUMAR Im

509 ICOMMERCIAL SUITS CS (COMM)/72/24 07.02.24 IM/S GOYAL FOAM & FURNITURESH.KAUSHAL (9810196274 ladv.kaushalagrawal@|31.01.24
VS M/S SAURABH IMPEX INC lgmail.com

509 ICOMMERCIAL SUITS CS (COMM)/83/24 14.02.24 IKULDEEP SHARMA (PROP. OFSH. KARTIK|6201970125 ldhc@g10.in 06.02.24
IM/S ROYAL RUBBER INDIA) VSMALHOTRA
RAJDEEP SHARMA

509 ICOMMERCIAL SUITS CS (COMM)/89/24 19.02.24 ISTATE BANK OF INDIA VSSH. ARVIND|0811317311 ladvocatearvindgupta [12.02.24
JARVIND VENKATESAN & ORS. IGUPTA (@gmail.com

509 ICOMMERCIAL SUITS CS (COMM)/67/24 00.02.24 ISTATE BANK OF INDIA VS SACHIN|SH. BIPLAB KR.9811767517 &advocatebkm@gmail. [21.01.24

IMUKHERJEE (9718621607 lcom

509 ICOMMERCIAL SUITS CS (COMM)/103/24 24.02.24 BRIJ NANDAN SRIVASTAVA VS|SH.JP SINGH (9818025538 lapdhamijaadvocate@ [19.02.24
AKHILESH KUMAR GUPTA lgmail.com

509 ICOMMERCIAL SUITS CS(COMM)/105/24 26.02.24 IPRINT ART HUB VS M/S[SH. SANDIP9999665548 IMohitadv@yahoo.co [11.02.24
I[ECOGREEN ENVIOROTECH|GUPTA Im
ISOLUTIONS LTD

509 ICOMMERCIAL SUITS CS (COMM)/106/24 26.02.24 IBIJINDER CHOBDAR VS ACHLASH. ANILj9999000366 Imanish@kifindia.co [19.02.24
ISETHI & ANR KUMAR Im
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509 ICOMMERCIAL SUITS CS (COMM)/107/24 26.02.24 ISTATE BANK OF INDIA VSSH. RN SINGH (807466594 &adv.kaushalagrawal @]08.02.24
IABHISHEK KUMAR RAI 0868523230 lgmail.com
509 ICOMMERCIAL SUITS CS (COMM)/108/24 26.02.24 UNION BANK OF INDIA VSSH. GAUTAM999933412 ldhc@g10.in 16.02.24
[HANSHUL ARYA & ORS IGUPTA
509 ICOMMERCIAL SUITS CS (COMM)/109/24 26.02.24 [UNION BANK OF INDIA VS M/SSH. GAUTAM|999933412 ladvocatearvindgupta [16.02.24
IGURANG & Al  SECURITY|GUPTA (@gmail.com
ISYSTEMS PVT LTD
509 ICOMMERCIAL SUITS CS (COMM)/110/24 26.02.24 ICICI BANK LTD VS GEETANJALI [SH. SATTISH|9811898399 ladvocatebkm@gmail. [27.12.23
IKUMAR lcom
509 ICOMMERCIAL SUITS CS (COMM)/111/24 26.02.24 UITIN TYAGI VS AN INSTITUTESH. RAKSHA[7011066785 lapdhamijaadvocate@ [18.12.23
[FOR GROOMING PROFESSIONALS|(GUPTA lgmail.com
IPVT LTD & ORS
509 ICOMMERCIAL SUITS CS (COMM)/118/24 26.02.24 IPUMA SE VS ASHOK KUMAR ISH. GAUTAM[9999306881 &sglawofficez@gmail.c [24.02.24
BHASIN 9999093893 om
509 ICOMMERCIAL SUITS CS (COMM)/119/24 27.02.24 ICANARA BANK VS NITIN KUMARMS. CHITRA[9212888057 12.02.24
& ORS IMALHOTRA
509 ICOMMERCIAL SUITS CS (COMM)/120/24 27.02.24 [KANCHAN GULATI VS RAMJSH. VINEET|9999274724 ladvarnarayan@gmail [22.02.24
JAVTAR SHARMA IKALRA .com
509 ICOMMERCIAL SUITS CS (COMM)/127/24 28.02.24 IPUMA SE VS ASHOK KUMAR ISH. GAUTAM9999306881 &-- 26.02.24

BHASIN

9999093893
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09 ICOMMERCIAL SUITS OPM (I) (COMM)o04/24 28.02.24 [HDFC BANK LTD VS SUNITA JAISH. SANJEEV|8285002845 litigation@srcslegal.c [26.02.24

[Total 1204
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